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LOK SABHA DEBATES

LOK SABHA

Tuesday, February 25, 1969/ Phalguna 6,
1890 (Saka)

The Lok Sabha met at Eleven of the
Clock.
[MR. SPEAKER in the Chair]
ORAL ANSWERS TO QUESTIONS

fefezmd g Tonr wreaam, ava

*151. ot V7 ¥ : Iy fRw
saR qa qfa w4t ag @A I
FfF

(%) wfgad fefezaq g fem F=-
R, FFas iy fFaA-faaay amar &
saAT AT &1 fadat &1 frata fear
e ;

(@) Fravem 7 faata & feaay
a2l gz wfFa A § ;

() #am @ FFA AT HIGAT F
e @At F wEE & for w9
argdq fean war av ; A

(v) 5a F=AT w1 fogyr ag ¥
Tad fagla # g & ad 1967 ¥
frax mfafes faafa & fa3 srgda
fey o ?

THE MINISTER OF FOREIGN
TRADE AND SUPPLY (SHRI B.R.
BHAGAT): (a) and (b). Export statistics
are maintained and published by Director

General of ;Commercial Intelligence &
Statistics, Calcutta, in quantity and value.

2

They are not maintained by him party.
wise.

(c) and (d). Information required is
being collected and will be placed on the
Tablc of the House.

ot @7 ¥ ¥ AN A 3
TN B T FAFE wAT AR AN A
fefeeaw g fen woRaT, st & 35
sYaaeme, fearaeg aweg 8 FE 0w
FRIAXTF EH 7 1967 R qara &
HA T FIORAT &1 AT fovaar qr
Y 5T TqFT qagT foaar g 7 waw
wgET g fr ¥z shaTam & ¥
=Y fgardy o FE=EET fenr @
#1, fra® gwrafa faw 52T, =7 faag
fag § 979 & waax W g 1w
%9 sgr faar qar ?

=Y o o WA : I a1 T THHIA
AT FIAT § | HAT ATAAY 97€q Nfeq
A, @1 ¥ g@ Ak A gy wg auMT|
TWA® AX 79 qg gIAT A
AT T F OF§ QX A FavAT
UISCR A

&t 37 AF : NI FY T[T 6T 7
T aga weay § 5 9 oY ag *g
fear & gaT sFd w91 W Y, 1w
aw g gl fgar o7 awar § AR fH
g Fgfear fF 43 AwT W
waTq faqr A | 99 g%y WAew
W9 §, a1 1 WA qEET 7Y 98 @q
T @ § f T aciicd ft #IX7?

St o MoWNA : FHIHT(T T I
at gex fear arm, afFT ¥ g
qOw & gEfeaa g AMEL 1| W
AT TEET 7 T4 FEN, QY ITH



3 Oral Answers

A g7 gEAT A A qrw Ad
f&a & wgt feaar == faar, ag g=
Afeq fae o zw 28 &Y a1 v 3

Report of Committee on National Coal
Development Corporation

+

*152. SHRI D. AMAT:

SHRI G.C. NAIK:

KUMARI KAMALA KUMARI:

SHRI OM PRAKASH TYAGTI:

SHRI NARAIN SWARUP
SHARMA:

SHRI RAM SWARUP
VIDYARTHI:

Will the Minister of STEEL, MINES
AND METALS be pleased to state:

(a) whether the Committee appointed
to inquire in‘o the working of the
National Coal Development Corporation
has since been submitted its rcport to
Government;

(b) if so, whether its findings have
since been considercd by Government;
and

(c) the action taken or proposed to be
taken in the matter?

THE MINISTER OF STATE IN THE
MINISTRY OF PETROLEUM AND
CHEMICALS AND MINES AND
METALS (SHRI JAGANATH RAO::
(a) Yes, Sir.

(b) and (c). The rcport of the Commi-
ttec is under examination. A statement
showing the main rccommendations of the
Committee and the decisions of Govern-
ment thereon will be placed before
Parliament along with the rcport as soon
as the examination is completed.

SHRI D. AMAT: Sir, equipments in
excess of requiremcnt, such as, plants
coal haulcrs, trucks and jeeps were acqu-
ired for deployment in many projects.
Besides, in some cases equipmcnts which
were surplus in some projects or colli-
eries were transferrcd  without the project
report or the estimate being revised or
sanctioned. So, may 1 know from the
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hon. Minister whether these factors are
primarily responsible for over-capitalisa-
tion and financial crisis which this
Corporation is facing?

SHRI1 JAGANATH RAO: This Com-
mittee has gone into various questions.
This is one of \the questions which the
Committee has examincd. Earlier there
was also a rcport of the Committee on
Public Undertakings. In their Tenth
Report they have also pointed out some
defects.  All these matters are before
the Ministry for cxamination and a
decision will be taken very soon.

SHRI D. AMAT: May 1 know whether
the position of N.C.D.C. is further
aggravated due to the fact that there are
heavy arrears in the account work
including store account which is a
matter of grave concern? Besides, this
Corporation  having its existence for
over ten years has not been able to
produce a monthly account even. The
accounts are being produced annually
because of the statu‘ory requirement.
Mo:eover, no effcctive control over
expenditure against budget provision is
possible, without monthly account and
appropriation audit. The accuracy of
budgeting itself is seriously vitiated be-
cause of the arrears in accounts and in
store accounting. Therefore, may I know
what steps arc being taken or what
attempt is being made to analyse the
underlying causes for such a miserable
state of affairs?

SHRI JAGANATH RAO: The Commit-
tee has made some recommendations as
to how to streamline the working of the
administration of this Corporation. All
these mattcrs are under examination and
they will be lookcd into.

St MW TET WO AT AT
Frgar fasrg famm 7 59 av ey § wrf
ate s F71 waed frar g fF wride
T @l SR U@ wrgar fawrw
frre & oRrFEr Wi gEEEY wifs &
gfeeim & &1 w9 §, AR AY
FYT ATAFT & W FIT OJ IT ¥ HIA
Y 97 T & 7 HIANT IqT WA A
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famrfont & wfy a<a e fawrg
frm &t wfafrar &7 o=
wraar fagw o ¥ 3w F fraw
&7 fFg drar % o fFar & AR g
TR # guwr T afafrar g ?

SHRI JAGANATH RAO: This is
a very omnibus question. This question
relates to the recommendations of this
Committee regarding the actual working
of the NCDC. I may submit that it has
not been ablc to make any profit in the
last two years. In 1965-66 they made
a profit of about Rs. 61 lakhs. The
real reason is that the offtake being
small it is not able to producc more. It
has a capacity to produce 16 million
tonnes a year. Unless the offtake is
there, which has come down, it cannot
produce more. Therefore this imbalance
is there. Regarding his other questions
about wage-board etc., I shall look into
them.

't AW ey w_i ¢ § gg AT
agar § f5 o afafa A foid ==
F SFIfaa g I

SHRI JAGANATH RAO: 1 can
assure thc House that in two months,
before the end of this session it will be
done.

=t T wrey faemdt : ag fafdeg
FfFd & am F&F FAAT FATE
FO & I A AT T OF Fg 8 §AT
qrisg o am g fs WAT ¥ ag
T AT T A fear @ K 7@
ST =gt § R oqn Wdw & faw
N fe o F FTEw FgAT A ¥
= fear & a1 FEw § F fewwe
qraT T4

SHRI JAGANATH RAO: I cannot
say off-hand, but one thing is certain that
the demand of the Railways has gone
down. If supplementaries are asked
about every item concerning a certain
thing it will be difficult to answer. Only

about the main recommendations of the
Committee I can say now. As I said,
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the demand of the Railways is also com-
ing down because of dieselisation and
electrification. I cannot exactly say the
reason why the Railways have refused
this particular coal from that colliery.

SHRI R. BARUA: It appears that
the fixation of target of coal production
during the last ten years has not been in
accordance with the present move of
events. With the coming in of new
sources of energy to be utilised, naturally,
the dependence on coal is going to be
less. At the same time we come across
the phenomenon where many of the coal-
miners have suffered a loss including the
NCDC. May I know whether the present
policy of Government is to see that the
entire thing is given a new look and an
assessment is made accordingly of future
production and managemcnt?

SHRI JAGANATH RAO: The future
production is to be planned according to
the off-take in the country. It is true
that the demand has come down. As I
said earlier, the Railways have also reduc-
ed their demand because of dieselisation
and electrification. It is an important
issue which has to be considered in con-
nection with the future pattern of pro-
duction not only in NCDC but also in
the private sector.

it forx o v 2 & g 9
argar § 5 71 Uy Fvaw fawra
fr el §  gE 9o & fag
Frgear gt w<ar ¢ afe g, @
=t ArAr fRar g1 fedmae ¥
st &1 sam 2, foad fag
F1AT 9T I § |

SHRI JAGANATH RAO: The NCDC
supplies mainly to the public sector
undertakings and the State Electricity
Boards. To a limited extent it supplies
to the private industry. I cannot say off-
hand how much it is that they supply to
the glass industry.

SHRI D. N. TIWARY: The working
of the NCDC is in doldrums. It is not
functioning well. There have been several
reports on this NCDC. There was one
report by the Committee on Public
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Undertakings. May I know whether
lapses indicated in those reports have
been attended to and whether steps have
been taken to do away with those irregu-
larities?

SHRI JAGANATH RAO: Yes, Sir.
When the Tenth Report of the Public
Undertakings Committee was submitted,
the hon. Member was the Chairman of
that Committee. The recommendations
are being examined. Certainly, they will
be implemented.

DR. RANEN SEN: Somctimec back,
nearly a year or so, there wasa discus-
sion in the House about certain com-
plaints made by certain employees and
employees’ organisation of the N.C.D.C.
to the effect that quitc a large number of
machinery was not being utiliscd and
there was a lot of wasteful expenditure.
Specific charges were made in the House.
May I know whether all those charges
have been gone into and, if so, what is
the result?

SHRI JAGANATH RAO: Itis truc
that the National Coal Organisation
Employecs Association had submitted a
memorandum wherein they listed several
irregularities that were being committed.
The hon. Mcmber, Shri P.K. Ghosh, also
made certain allcgations. This Com-
mittee examined only 25 allegations of
varied nature. They also came to the
conclusion that thcre have bcen some
irregularitics. They are being proccssed.
The Vigilance Officer is also being asked
to look into them.

Mt %o ATo faardl : Fa1 a8 W}
& Q1 agt § F1aa F ANwg g saTQw
T § ? afs g, @ fraqt Swa adr §
YT U7 FRW #4AT § 7

SHRI JAGANATH RAO: 1 want
notice for that.
SHRI N. K. SOMANI: Onc of the

basic maladies afflicting the N.C.D.C. is
the lack of complete marketing effort on
its part ond, added to that, is the poor
quality of coal that is being mined in
terms of low calorific content with a very
high ash content and moisturc content
which renders it completely unsuitable for
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boilers which are run on a high combus-
tion technique. Is it a fact that with
the collusion of the D.G.T.D., the
N.C.D.C. is trying to thrust coal upon
unwilling clients who arc not prepared to
use the coal and, if so, in spite of the fact
that they have decontrolled and de-licens-
cd the industry, what is the Government
going to do about it?

SHRI JAGANATH RAQ: 1do not
agree with the hon. Member that low-
grade coal is being passed on to the
consumers. The N.C.D.C. also produces
high-grade coal. 1 do not agree with the
hon. Member that there is any collusion
between the D.G.T.D. and the N.C.D.C.
If any specific case is brought to my
notice, I will look into it

SHRI N. K. SOMANI:
specific case to you.

I can bring a

S FIX S TA : T TAo Yo
o o H a9T FUA I g @ §
7T 11 g1 & 170 $q 8997 3734
FEA X QW 2 FUT FT 1T 9%
g1 § 1 3197 7g § fv ot afsas weT-
efem WY § & AW AT w7, A
AT WY EFHT FIF AT qEF TG QA
1% gg s & § 1 39% "gamar 3 g
¥l U3 AT TEE % IT F{ UIT
o frar @1 qga § @UT gaT §
NI e 4 w31 5 I fag-
dawie § e fag em-dawde & @R
fardq § | & wraE WA & qEAr
sgarg F @ fd 1 5w go
AT T GIH g T § "I 5 )
7o fedt aF 01 43 gu & Wk vad
uF geefew fid ot faay @ foad
HIq A §g Faiieed kA & qFo dle
¥ro dYo ¥, UF &1 Jg AT :

“It is stated that for an investment
outlay of Rs. 168 crores, the N.C.D.C.
has built up inventories of the order of
32 crores. The suggestion is to reduce
1o one-half so that the Corporation’s
profitability will improve.”
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“Another important decision taken
by the Government is to advise the
N.C.D.C. to close down the Giridih coal
mines and one or two others, phasing
this process over a three year period.”

@& I qEAT§ A wAEE A
fFaga ¥ srfees oy fA
T ITHT U0 Yo o Hro THA X
F g sk amm A fEaTr o) zw
feate o= &7 9% @R FgAr A9 ?

SHRI JAGANATH RAO: It is not
correct to say that the Report of the
Committee was received a year back. In
February, 1968, a preliminary report
was submitted with 34 recommendations
and suggestions.

SHRI KANWAR LAL GUPTA:
Is it not one year?

SHRI JAGANATH RAO : They were
accepted by the Corporation. Those
recommendations were not of a vital
nature. The final report was submitted
on 19th August, 1968.......

SHRI KANWAR LAL GUPTA: It
was submitted in May, 1968.

SHRI JAGANATH RAO: The final
report was submitted on the 19th
August, 1968 wherein 164 recommenda-
tions and suggestions were made. They
are being processed. As I said, before
the end of April, the recommendations
and the Report will be placed on the
Table of the House and the action taken
by Government on the recommendations.

SHRI RANGA: My hon. friend has
brought to the notice of the House that
there were two directives given by the
Government of India to NCDC. What
action has been taken so far by the
NCDC. to comply with the directives
given, implement the directives by the
Government of India in the light of the
recommendations?

SHRI JAGANATH RAO: The dire-
ctives are being implemented.

PHALGUNA 6, 1890 (SAKA)
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SHRI RANGA: They must have
received a report that they are being
implemented or not. It should not be
as if they are considering the recommen-
dations. They were conmsidered by the
Government of India and after that con-
sideration, they have thought it fit to
give directives. Directives leave no
scope for the authorities to play mischief.
They seem to have been playing mischief.
Otherwise, why is it that the hon.
Minister has not got any information
that they are already implemented?

SHRI JAGANATH RAO: No report
as such has come to my notice. I can
only say that the directives given by the
Government were being implemented.

it gT W wBAT : WETH HEILT,
s gra & #A APy ¥ qEAT
grgar § f& #7541 AERT F €A
o7 FAT & IF qEeq HT AT AAT §
fag¥ 3gr ag wa7 91 fe Y wrqwT
I 1€ a1 g zaFr fawfa saer
I gt ag wigen fawrg afafa
ST qF TG FAWT q9 I g HEAT
TE AN ? Afg A AT eqrT AT § A
zg 177 fawg afafa ¥ 99 d4q &
Fu7 a3 fpar & ?

F9T 95T g § f6 Fgan SO &
gexaga ¥ faarg sqa @ § W ag
AN Q1@ &) Jawr sw P fw
FYTAT IATIFT HIAT AT &% $ W
§ oY S wfaw @@ ¥ fea aff
qraT | I8F I F AT ¥ fwA
ferar ?

SHRI JAGANATH RAO: No specific
complaint or dispute about wages between
the miners and the labour has be:n
brought to the notice of the Government.
If any specific complaint is made, certainly
1 can look into that:

st gew W wOAW @ Al @R
AT FT I AL 9T |

MR. SPEAKER: Next Question...Mr.
Hem Raj.
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ot gen W woA@ : AW WA X
% Twer fear a1 fF o @ wger
I A N Y fawfer T qAae-

MR. SPEAKER: I have gonec to the
next Question.

Reports of National Development
Council Working Groups
+
*153. SHRI HEM RAJ:
SHRI ONKAR LAL BERWA:

SHRI CHENGALRAYA NAIDU:
SHRI MANGALATHUMADAM:

Will the Minister of INDUSTRIAL
DEVELOPMENT, INTERNAL TRADE
AND COMPANY AFFAIRS bc plcased
to state:

(a) whether the working Groups,
appointed by the National Development
Council for laying down thc criteria for
backward areas for the dispersal of
industries in the backward rcgions and
for  discouraging concentration  of
industrial activity in the already industria-

lly developed arcas, have submitted
their reports;
(b) if so, their main recommenda-

tions; and

(c) whether a copy of those reports
will be laid on the Table?

THE DEPUTY MINISTER IN THE
MINISTRY OF INDUSTRIAL DEVE-
LOPMENT, INTERNAL TRADE AND
COMPANY AFFAIRS (SHRI BHANU
PRAKASH SINGH). (a) No, Sir.

(b) and (c). Do not arisc.

st R W BT : T, TS
R, W gAW T AIA@ WA
w1feT | w7 WA § o avven faar @y

MR. SPEAKER : Order, order. 1
have gone to the next Question. The
next Question has been put and it has
already been answered, Now I cannot go
back.

St R W ®TAW : FI7 W N
B ZToeT ey € war 7 wsas wERy,
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FIE FTQU FATEY, A QAT T AT
7 o @Y ag qared #41 TE e

MR. SPEAKER: I cannot help it now.
I cannot go back. The next Question
has been put and it has been answered.
Now Mr. Hem Raj has to put his
supplementary.

o gFRN A HVAW : YA HIAAT
Y3 JATAT IqF UZA H @ST gAT, AR
53T FT ST AL "AT 1 A7 Ay fE7 g
a1 q87 7 faar 99 o waw AEr

T1fgw |

MR. SPEAKER: Even if the Minister
wants, I would not allow him. Mr. Hem
Raj may put his supplementary.

SHRI HEM RAJ: May 1 know
whether it is a fact that the National
Development Council had 8et up two
Working Groups for the purpose of
fixing criteria for backward regions and
for secing that the bakward regions get
a share. Now the Fourth Five Year
Plan is going to be finalised by April.
May I know what is the opinion that the
Ministry had given to the National
Development Council or the Working
Groups regarding dispersal of industries
in the backward regions?

THE MINISTER OF INDUSTRIAL
DEVELOPMENT, INTERNAL TRADE
AND COMPANY AFFAIRS (SHRIF.
A. AHMED): As has becn pointed out
by the hon. Member himself, as a result
of the decision taken by the National
Development Council, two Groups were
set up, one for reccommending the criteria
for the basis on which backward regions
have to be defined, and the other, for
the purpose of providing incentives,
physical as well as financial, which may
be given to the backward areas.

The reports of the two groups are
expected and as soon as they are avail-
able, a decision will be taken by
Government.

SHRI HEM RAJ: May I know whe-
ther any assessment has been made by
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the Ministry itself as to which of the
areas are there where no industries have
been put up during the three Five Year
Plans, and if so, what those States and
territories are?

SHRI F. A. AHMED: The Ministry
itself was engaged in this task of finding
that out, and when it was doing so,
these two groups were set up; whatever
information was available with the
Ministry has been placed at the disposal
of this group to make its recommenda-
tions.

SHRI CHENGALRAYA NAIDU:
On the one side, Government are appoin-
ting committees to go into the matter
of checking concentration of industries
in some areas and they want to help by
locating industries where there is under-
development. On the other side, we
find that Government are taking steps to
shelve projects which have already been
sanctioned by Government in areas
where there are no industries. T may tell
you just one instance. Government had
taken a decision to have a zinc smelter
plant located at Visakhapatnam. Shri
P. C. Sethi, when he was the Minister
incharge, said in December in the
consultative committec that the Polish
experts were coming in January to finalise
the report. But we have seen in the
press that the Chief Minister of Rajasthan
has protested and said that it should
not be located at Visakhapatnam; after
a few days again the Chief Minister of
Rajasthan has announced that the Central
Government are shelving the zinc smelter
plant at Visakhapatnam. When this
is going on, how can we have justice
done to the areas where there are no
industries? Yesterday I learnt from an
important person of Government that
the zinc smelter plant at Visakhapatnam
has been shelved for want of foreign
exchange. T cannot understand this.
To save foreign exchange we are going
to have a zinc smelter at Visakhapatnam.
We are spending hundreds of crores on
the purchase of zinc. If we have the
zinc smelter plant at Visakhapatnam
we shall be spending only S0 per cent
on the import of zine ore, and we shall
be saving 50 per cent in foreign exchange
if we locate the zinc smelter plant

PHALGUNA 6, 1890 (SAKA)
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at Visakhapatnam. May I know why
Government are shelving it? What are
the criteria on which they are shelving
projects already sanctioned? What is
wrong with the Government which
makes them shelve projects already
sanctioned?

SHRI F. A. AHMED: The project has
not been shelved. As for these two
groups, they have been set up by the
Planning Commission for the purpose of
tackling this problem of removing the
imbalance. Whatever decision is taken
will be included in the Fourth Plan. In
regard to the existing project to which
the hon. Member has made a reference,
I may say that various considerations are
taken into account beforca decision is

taken. Th: project has not been
shelved.
SHRI MANGALATHUMADAM:

Two committees had been appointed,
the Wanchoo Committee and the Pande
Committee. May I know the reasons
for the delay in submission of the
reports? May I know whether indica-
tions have been reccived from the
Planning Commission in this connection?

SHRI F. A. AHMED: There is no
delay. This committee was constituted
in the month of November. They were
supposed to give their report within two
or three months, and I am told that their
report is shortly expected.

SHRI VIRBHADRA SINGH: May I
know whether it is a fact that in Himachal
Pradesh, no major industries have been
set up either in ths private sector or in
tha public sector during the three Five
Year Plans, and if so, what steps Govern-
ment ar: taking to remove the imbalance?

SHRI F. A. AHMED: All these
factors will be taken into consideration
by the groups wh:n th:y make their
recommendations,

SHRI S. KUNDU: I would like to
draw his attention to the reply given
to starred question No. 84 asked some
time in S:ptember, 1968 regarding his
matter. The question was about regional
imbalan:: in dsvplopment. It has been
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stated in reply to that question that the
National Development Council consider-
ed that special incentives for dispersal
of industries in the backward regions and
disincentives against the establishment
of new industrial units in the metro-
politan or highly industrialised areas
would need to be provided, and certain
suggestions were made in that dircction.
I am not going into those suggestions
now. The hon. Minister has now said
that two groups have been set up. One
group will fix the criteria to identify
backward States; after that is done,
another group will bc set up to see
which are the backward States. After
that group submits its report, another
committee may be set up to scrutinise
and see what sort of industries should
be established. The attitude has been
that when Government do not want
to do anything they just shelve every-
thing by appointing committee 8.

The committee has not given its report
for about one year. Till the committee
gives its report according to the principle
enunciated here, may I know what
Government are doing on their own?
The thing is so simple that even a small
study group in the Ministry can do it.
Enough statistics are already available
to determine the criteria and say which
are the backward States. Pcnding the
report of the committee, what steps have
Government taken to fulfil the principle
which has been outlined here and which
1 have read out namely dispersal of
industries from the mectropolitan areas
to other areas.

SHRI F. A. AHMED: I think there
is some misunderstanding with regard
to these groups which have been set up.
The committees have not been set up
by Government but by the Planning
Commission. They have set up two
groups, one for the purpose of recom-
mending criteria for identification of
backward areas, because it is a very
complicated issue and the matter has
to be considered carefully not vis-a-vis
one State and another but within the
State itself. Therefore, the Planning
Commission thought that they must
recommend criteria on the basis of which
the backward regions could be identified.
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Without waiting for the recommendation
of the first group, another group has
been set up to recommend what fiscal
and financial incentives can be given
in order to remove the imbalance and
do something in the backward areas.
When the recommendations of these
two groups are available to us, certainly
we shall take action to see to what
extent the regional imbalance can be
removed. If the hon. Member thinks
that on the basis of the recommendations
the regional imbalance can be removed
in one day I think that will be a
mistaken idea. But we shall take steps
to sec to what extent this regional
imbalance can be removed.

5t SiF WS WEQ : TeqT AR)-
Tq, AT &N qEgAT I q9G ¥
AT ¥ wgeAg &, 7 FaA a|IAT
afag s} [ { fAQemrw T9< AT
wWEigR W@ F g @A F I¥
AFIACE, M qAT WA FF &AL A
za+ feot @1 F¢ 3% ArafE fasmg
¥ feowedy &Y 1% 3w fawm ¥
g e, TCg & oA Y
R AGHT T G g g
TG AAT-AGAAHT F ST &
et #< oF AT g wAY FAT g, §
oo AEeq ¥ I Avear § fF g
20 agt ¥ gaFr wfF gfee & ga
FW & fAU AT IUFT FAT AT AT 7

gy - wene WEEa, M OF A
¥ gIA F AN YT @ 9T 6K
g Th qfY A faem fr @A &
qeq qX @1 FTA | "/ A FAS
AT g9 @9 FQ §, 9§ Faw afAq
& fF ot gfe ¥ sw sra A
I FAT §, afew g i F s Ay
A wex fow @ & 7% sfewnd e
W & 3% uwmamade §1 g3fee ¥ Ay
I9 Fid B AT FEAT HTAEE g,
faoelt s¥x amarae & gfer ¥ A
I @Y FT 1 T I A4
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ANET ¥ oeT =TT § R TewaT
F o g ®17 & AorAT s et ¥
fae fraifa o qar g fager awl
F A ales g, ey aew @ 9%
f fafee widl Y s=fq & foo s
firaeT geaveie frar & qaT 3% fawre
) dde FW ¥ fav A9 FaT @
HTAT AR § |

Y FEEN WE! wgeg : ey
qEEq Y qgT ardy 19 g5y § o feaar
grTEe goeaE ¥ fwar s o))
fraar gEd vea § frar s @R
U ¥ AT ATTAT GIET FY ATGH
x5 T3 wdar erfaT wdwT ¥ 73
s frar & fF e 2z #Y gams,
TWeEw w1 Laqude ¥ fau faqer
dgr faar s, ot fagr war @, SEEY
1ot w2z & a7 w3 5 e afaw
9 5\ frg  wreew o 49T @9 FAT
¢ faar s3 fF mTeax AFeTEY 3
T TG FT GFAT 8, IqF HATAT
ey ox frgmr daT @ FETE @
Fae WEzE ) A dar @ s
&, g ST ST E @A

wgt aF Qo THEAT A aw g,
ag gaT & AfFa ¥ a5 w3 9@ §
fr ag fas maede &' aog ¥ & T
gaT 3, o @ § 3t ) A
g & ¥ fF o W AETE F At
I wifrr A o I W @
T ¥ fou T fresy fad ot o
g ¥ agt o aoer gf safag
ot ¥ gre-ara ggt F A oddy
e W fifrw & a JoA
T A EwAT § |

SHRI N. SHIVAPPA: The hon.
Minister of Industrial Development is a
strategist in finding some solvation ;
whenever cries of backwardness or other

problems crop up by their wrong policy,
they will advance this sort of argument
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that the NDC is there and Planning
Commission formulates certain policies
to provide funds for backward areas to
set up industries. Why all these excuses
to provide on eyewash to the people of
this country instead of taking direct
action to improve the backward areas by
locating industries there? May I also
call his attention to the great injustice
done to Mysore by providing only Rs.
40 crores for industrial investment for
Mysore out of a total provision of Rs.
2500 crores? May I also ask him
instcad of expanding the existing Bharat
Electronics and the Indian Telephone
Industries which are operating success-
fully in Mysore, why should the imbalance
be carried further? Should not the back-
ward arcas be uplifted by the provision
of equitable distribution of funds? Are
thesc Committees necessary?

SHRI F. A. AHMED: Every State
can have a gricvance that something has
not been done. The only point is that
we have limited resources and these
resources are invested in various projects
in various places; depending upon the
availability of raw material and other
infrastructure. I shall be happy if the
hon. Member could give me funds for
investment in all the areas without
creating the impression of discrimination
(Interruption).

st foq AmoEw : geAw WA,
AT IART HAY ¥ UF A7 TR
femr @ f a8 S fondard & o &Y
Fa g & sOT s & wiw qff
= ¥ g § o @ w@g
FHEF0q WA T AT ¥
gra ¥ oy § A § qof s aidw
Fgrar g zar 7@t wgEr AT daw
¥ aaa w1 Suhr & Sar fe S
TERT F Fyr 5 @ Swr owhr ST
I% fam g At gw Aw & Alr v
g fr el & oo & fU oA
A TEZ §T | T T T AR A
TaTd wE v & foam o g ?

SHRI F. A. AHMED: All these things
are being taken into consideration,
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=t TATRAT W © weAw wEIEy,
ifasr Y f¥d @Y s A oo, &
vl @R ¥ JEAT A § F
frg€ gu weT fagR, @EElR ¥
sad fagr & faafas § foge go
IUIT-HT F FIT AFT AW AAT §
R 39 faafes & Far agt ox 9w
g ¥ wieggaw F@TE g7
g & A9 @AT ¥ AT FARH T
4 W18, A FTQA 1 A SATHT
qret &, agt X FE fY IA-IF TE
€1 59 faafad ¥ &7 u& 1 39 9T
¥ garer WY IITaT A1 /fET G FY
SRy 1L W FAwIEE Iq A faar
war | & s § i qeTT § 99T amRE
%, QT &1 ey =T A g, et 1w
IOM-Hl FY aga w49 g, agt oA
JTHR IGR-8F & F71 faT1x @’
2 ? zaw wfafes dfar fe & q@mn
I fagie w1 AT q @ Oy &, agt
XY FAQT, AT & AFT ATH FAAT
T hrafa aw, whr w7 @ § AfEA
I IFFT HE 73 FW F fau
Fare 7Y &, TUFH FAT FTCU E AR
7 T g9 § ATTRT AIA F1E Q1AAT

g’

Y FwEH wE wgE : AT
EIAE @Y AFLGAL I TF §
fw ¥ gz At fged &1 fas fwan
a% wgt oF fag F1 aweAw
grawene & fagre ¥ faget @ ate-
arsl # agt ax FTH FATHS gAT
agt I RGN A g
(wawwm)- - -

SEVERAL HON. MEMBERS rose—

‘MR. SPEAKER: Order, order. 1 am
on my legs. It is a very important
question which affects every corner in the
country. At lcast 50 more hon. Members
want to ask questions, and 1 think we
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will not be able to finish the question
even if we take 20 more minutes for it.
Top people, leaders of parties also want
to put questions. (Interruption) Order,
order. 1 am on my legs. All the
Members will have to sit down. What-
ever question you may ask, it will be
only a general question and a general
answer will come. The budget and the
demands for grants are coming. Further,
why do you lose the other questions
completely? I do not think you will get
any specific answer now. And you cannot
expect a Minister to give Rs. 30 crores,
Rs. 40 crores and so on for every sup-
plementary question. T do not think this
it will be possible fo him. Next question.

Tobacco Board

+

*154. SHRI E.K. NAYANAR:
SHRI A. K. GOPALAN:
SHRI NAMBIAR:

Will the Minister of FOREIGN TRADE
AND SUPPLY be pleased to state:

(@) whether Government have decided
to constitute a Tobacco Board to look
after the problems of tobacco cultivators
and cxport trade;

(b) if so, when the Board is likely to
be constituted; and

(c) the functions of the Board?

THE DEPUTY MINISTER IN THE
MINISTRY OF FOREIGN TRADE
AND SUPPLY (SHRI CHOWDHARY
RAM SEWAK): (a) No, Sir.

(b) and (c). Do not arise.

SHRI E. K. NAYANAR: As faras I
know, last December, the Government of
India under the PL 480 agreement decid-
ed to import 200 tonnes of tobacco
from the USA. India is the third largest
country in the world in respect of the
production of tobacco. Out of the total
quantity produced in India, 68 per cent
comes from Andhra Pradesh. Northern
parts of Kecrala also have taken up the
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cultivation of tobacco and are producing
tobacco. Mysore also produces tobacco.

AN HON. MEMBER: Assam also.

MR. SPEAKER: All right; Assam
also. Please conclude your question.

SHRI E. K. NAYANAR: The tobac-
co industry is dominated by the capi-
talists, since the majority of the capital
put in the industry comes from foreign
capitalists and others. Only the State
Governments give aid to the tobacco
cultivators; there is no organisation at the
Centre to promote and aid the tobacco
cultivators directly. So, I want to know
whether the Government of India will
constitute a Tobacco Board at the Cecntre
—a Central Board—to give aid direct to
the tobacco cultivators in the country.

THE MINISTER OF FOREIGN
TRADE AND SUPPLY (SHRI B.R.
BHAGAT): The question of this Board
is under consideration. Recently a sub-
committec has gone into it and they have
also recommendcd this. We are in touch
with the Food and Agriculture Ministry.
Pending the constitution of this board,
the Food and Agriculture Ministry have
brought together all the existing arrange-
ments  regarding development, marketing
and research work and strengthcned their
coordination, through which they are
trying to assist tobacco cultivation, mar-
keting and rescarch.

SHRI E. K. NAYANAR: Last ycar,
Government had increased the subsidy
for tobacco export from 20 to 25 per
cent and the prices have gonc up by 88
per cent.  But the bencfits have not gone
direct to the cultivators. The middlemen
are taking a major share of it. That
is why I said Government must consti-
tute this board to assist the tobacco
cultivators and not the middlemen and
big business monopoly traders. I want
a categorical reply whether Government
will constitute a board consisting of
tobacco cultivators.

SHRI B. R. BHAGAT: 1 agree that
the benefits should not go to the mono-
polists and middlemen, but they should
go to the cultivators. The Food and
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Agriculture Ministry which combines
all these functions is an agency
of the Government, not of the mono-
polists. They will directly deal with the
cultivators.

SHRI NAMBIAR: May I know
whether it isa fact that a large quantity
of tobacco is still stored up for want of
a market and it has created a serious
situation among the tobacco producers
and businessmen in Andhra Pradesh
particularly? What steps are being taken
by Government to sce that the tobacco
is lifted and a fair price is given to the
producer?

SHRI B. R. BHAGAT: It is true that
production of tobacco has been increas-
ing. Every effort is being made to in-
crcase exports and also to sce that inter-
nal consumption goes up, so that the
stocks may be lifted. The main rcason
is, recently in 1968-69 production of
tobacco was higher.

SHRI P. VENKATASUBBAIH: May
1 know whcther Government is aware
that so many foreign agencies are operat-
ing in this country and they are having
a stranglc-hold on the producers? The
produccrs arc hard hit because there is
no possibility of exporting the accumulat-
ed stocks without falling into the clut-
ches of the foreign agenciecs. Why should
Governmcnt take such a long time to
constitute this toard to cnsure a fair price
to the producers? May 1 know how
soon the board will be constituted?

SHRI B. R. BHAGAT: As 1 said, the
Agriculture Ministry docs not think a
board is necessary or feasible. They
have coordinated all the activities regard-
ing tobacco from production to export,
including marketing, undcr their own
agency, so that an integrated and coordi-
nated approach is possible. They are
in direct rclation with the cultivators.

ercfore, for the moment, the Agricul-
ture Ministry thinks that such a board is
not necessary. Howcver, the sub-com-
mittec has recommended a board. We
are also in touch with the Agriculture
Ministry trying to persuade thcm to have
a board, but so far they have not agreed.
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SHRI RANGA: This is a long-stand-
ing problem and the Agriculture Ministry
alone cannot be expected to tackle this.
In fact, it is the Commerce Ministry
which has got to pay special attention to
this matter, because the prosperity of this
industy is dependent upon export much
more than on the intcrnal market. So
far as internal market is concerned the
tobacco growers, merchants and other
people are able to look after themselves
and to some extent the State Governments
are also helping them. Itis more the
responsibility of the Government of India
in the Commerce Ministry. T have becn
agitating in regard to this matter for all
these years. Most unfortunately the
Commerce Ministry has been shirking its
responsibility and leaving the primary
responsibility to the Agriculture Ministry
with the result that this has become
an endemic problem of non-sales, accu-
mulated stocks and the business suffering.
May I know whether the time has not
yet come when the Commerce Ministry
should insist upon discharging its own
responsibility conjointly with the Agri-
culture Ministry so that there would be
this Board on which both the Ministries
would be represented and similar repre-
sentatives of similar departments in the
concerned State Governments would also
come to be represented on it. Then this
Board would be given the special res-
ponsibility of not only agricultural im-
provement and production and all the
rest of it but, primarily, the spccial res-
ponsibility of pushing up the sales abroad.
Secondly, may I know whether anything
is being done or would be done in order
to bring into opcration the provisions of
the Central Warehousing Act so that the
accumulated stocks as and when they go
beyond a particular limit would be taken
over by them and credit would be ad-
vanced against that by the Reserve Bank
or the State Bank of India? In that way
the producers as well as the traders would
come to be protected even while stocks
are accumulated.

SHRI B. R. BHAGAT: The last part
of the suggestion I will examine. 1 can
assure the hon. Member that we are in
agreement with what he says, that in the
interest of cxport of this commodity it
is necessary that the cultivators should be
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assisted right from the production level—
production, development, marketing re-
search and export. All this work has
to be done. We feel that a Board like
this would be helpful. But we have to
persuade the Ministry of Agriculture
which is primarily concerned about this.
I can assure him that our efforts in this
regard will be pursued. Meanwhile the
Ministry of Agriculture has taken steps
to deal with all these questions in an
integrated manner and provide assistance
directly. This is the position that obtains
at the moment.

SHRI M. SUDARSANAM; In view
of the very heavy accumulation of tobacco
with the growers and traders inay I know
whether Government has any proposal for
barter deal with other countries?

SHRI B. R. BHAGAT: That is a sug-
gestion for action.

SHRI TENNETI VISWANATHAM:
As Shri Ranga has already said, this
tobacco problem has been a long-standing
one, Tobacco is a great foreign exchan-
ge earner. Therefore, would the Govern-
ment consider, firstly, to sce that when
the price falls below a certain level the
Government itself or the STC takes over
the stock and, secondly, as it is a good
foreign exchange earner to sec that every
bit of tobacco that is grown in this
country is exported, and in order to
increase export, prohibit smoking in
this country particularly by Members of
Parliament and ladies?

SHRI MANUBHAI PATEL: Due to
lack of proper coordination between
different ministries the tobacco growers
are suffering. For example. low quality
tobacco lecaves are not allowed to be
utilised for beedi but butts and

stalks are allowed to be used. Excise
duty is levied on leaves. Butter
and stalks are still more inferior.

May I know whether this Ministry will
bring it to the notice of the concerned
Ministry? There alredy exists a Tobacco
Development Council. May I know
whether such problems will be placed
before them? In North Gujarat they are
growing low quality tobacco and they
are having huge stock accumulated and
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nobody is lifting them. It is a pressing
problem. May I know whether the
Government will place these problems
before the Tobacco Council?

SHRI B.R. BHAGAT: The problem
of coordination has been very much
strengthened. The imposition of excise
duty rests with the Finance Ministry.
Whenever we are dealing with this pro-
blem, there is always coordination
between us, the Finance Ministry and
the Agriculture Ministry.

SHRI THIRUMALA RAO: There
was a Central Tobacco Committee
functioning under the Food and Agri-
culture Ministry, probably it has come
under the blanket abolition of commodity
committec when Shri Subramaniam was the
Minister. 1 do not know if it is still fun-
ctioning. There is another organisation in
Madras called the Tobacco  Export
Promotion Council. Then, therc is a
large numbcer of rescarch stations, like
the one at Rajahmundry, to promote the
cultivation of quality tobacoo. Now there is
indiscriminate growing of tobacco all over
the country because it is fetching a little
more price, and the complaint is that it is
done at the cost of foodgrains production.
On account of indiscriminate growing of
tobacco, therc is a large accumulated
stock of different varieties of tobacco
with the producers. A certain amount
of politics is also introduced into the
buying of tobacco by the organisation.
Will the Minister go into all these matters
and organise the industry on a proper
footing?

SHRI B. R. BHAGAT: As far as the
Export Promotion Council is concerned
it is very much in existcnce, working and
advising us on export and other matters.
As for the Central Committee on Tobacco,
that comes under the Agriculture Minis-

try.
Prices of Raw Jute

*135. SHRI BISWANARAYAN SHAS-
TRI: Will the Minister of FOREIGN TRA-
DE AND SUPPLY be pleased to state:

(a) whether it is a fact that the prices
of raw jute rise and fall every year for
want of price stabilising scheme; and
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(b) if so, the steps Government have
taken to remedy the situation?

THE MINISTER OF FOREIGN
TRADE AND SUPPLY (SHRI B.R.
BHAGAT): (a) Prices of raw jute have
been subject to fluctuations depending on
the supply and demand position and
the general market conditions for finished
goods.

(b) Apart from fixing minimum sup-
port prices for jute every year, statutory
quotas are fixed for purchases and stocks
by mills having due regard to the estimat-
cd availability of raw jute during ecach
month. Buffer stock operations are also
conducted to give price support. Vari-
ous measures are bcing taken to increase
the production of raw jutc.

SHRI BISWANARAYAN SHASTRI:
In reply to Unstarred Question No. 3926
dated 12th December, 1967, a part of
which reads “‘whether it is apprehended
that jute cultivation will decrcase in the
next year due to the uneconomic price
of jute”, the hon. Minister of Food
and Agriculture replied: ‘“‘to provide
incentives to the growers to increase
jute production the minimum support
pricc of the jute has been raised to Rs.
107.14 per quintal for the current scason
as compared to Rs. 93.75 per quintal for
the previous season’’. May 1 know
from the hon. Minister whether that
schemc is still in operation and, if so,
what is the support price for the current
season?

SHRI B.R. BHAGAT: It has been
increased from Rs. 35 to 40.

SHRI BISWANARAYAN SHASTRI:
Due to shortfall in jute production ia
a particular year, the price of jute rises
and as a result next year the cultivators

take to jute cultivation and the
prices fall. It is likea seec-ssaw; the
cultivator suffers and the economy of

the country is also affected. In view of
that, may I know whether the govern-
ment is going to keep a buffer stock and
also nationalise some of the jute mills so
that the Indian Jute Mills Association
canpot dictate its policy? In this regard
1 may draw the attention of the Minister
to the reply to my question on 15th
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December, 1967, when the Minister said
that the Indian Jute Mills’ Association
had requested the Government of India
to import jute from Pakistan. In spite
of the fact that there is abundance of
jute production in our country, to suit
their inerests they have pressurised the
Government. May I know from the hon.
Minister whether Government will resist
such pressures in future?

SHRI B. R. BHAGAT: We have
resisted such pressures. It is true that
in alternate years, when there is a large
production of jute, prices tend to fall.
That iswhy we have tried to strengthen
the market by having buffer operations.
It is necessary that in a year of good
production the extent of buffer stock
operations must increase—their structure
must increase—so that there is stability.
As it is, jute goods is entirely an export
commodity. Last ycar with the very good
production of jute goods the demand for
export of jute goods was less and, there-
fore, the mills were not in a position to
take full advantage of it and in spite of
the buffer operations the raw jute market
was depressed. But this ycar because
there has becn small production, prices
are high. This can only be corrccted
by a stabilisation process; that is, by
having big buffer operations when the
supply is good and to release it to the
market in a year of small production.
We are trying to strengthen this. 1 do
not think nationalisation will help in
this process.

SHRI S.M. BANERJEE: May I know
whether it has becn brought to the notice
of the hon. Minister that the Indian Jute
Mills® Association have decidud to retrcn-
ch or terminatc the scrvices of 40,000
jute workers in West Bengal? 1 am
told that their scrvices have already been
terminated. I would like to know whe-
ther this is correct. At that time there
was the Rashtrapati's Shasan  and
the Governor colluded with the Indian
Jute Mills' Association. I would like to
know what steps Government contemplate
to take to undo this mischief.

SHRI B. R. BHAGAT: That ques-
tion should be addressed to the Labour
Minister.
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SHRI S.M. BANERJEE: Sir, this is
a question which can be anticipated by
the hon, Minister.

MR. SPEAKER: He has not antici-
pated it.

SHRI BEDABRATA BARUA: I
think, it will not be sufficient to say that
the production of jute fell last year
because of some natural causes. The
reason is that the price offered in the
previous year was low. So far as the
jute grower is concerncd, I think, the
price situation is completely chaotic: one
year there will be a high price because
of low production and next year because
of the high price people will start produc-
ing double the quantity and then the
price would fall and again the grower
would lose. This type of a chaotic situa-
tion should not be allowed to continue
for which a lot of suggestions have been
made. In Assam the growers are paid
lesscr price, by Rs. 8 or so, than Calcutta
becausc of frcight etc. So far as buffer
stock op:rations arc concerned, I do not
think they have been a grand success in
the past so many years. I would like to
know that cxactly thc Government has
in mind, whether they will think of
nationalising a few mills and getting jutc
at some price as we havc done in the
case of sugar, and take other steps
also.

SHRI B.R. BHAGAT: Taking the
last year, for example, the production was
of the order of 75 lakh bales; the sup-
port pricc offered was the highest ever,
that is, Rs. 40; the buffer stock opera-
tions by the Association were a little
about 6 lakh tales and the STC purchas-
ed 3,44,000 maunds at the support price.
If this is strengthened and more opera-
tion, ecither by the Association or by the
STC, at the support price is done, that
will be the answer and not nationalisation
or any other measures which cannot meet
the situation.

SHRI D.N. PATODIA: Isit a fact
that there is a world shortage, particular-
ly of good quality jute, and Indian mills
are suffering a lot in their production for
want of quality jute? If that be the case,
how does the Government justify the ex-
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port of quality jute from India to Russia
through the STC?

SHRI B.R. BHAGAT: It is true,
this year there has been a world shortage.
Not only our production is affected but
production in Pakistan and Thailand has
also been affected. As for th= export of
jute, that may be the result of carlier
commitments.

SHRI D.N. PATODIA: No. This
phenomcnon of shortage of quality jute
is a phenomenon of the last five years
and it is nothing ncw. In view of that
how does Government justify exporting
quality jutc for which we are so much in
need?

SHRI M.N. REDDY: The next
Question is important about Trac-
tors.

SHRI D.N. PATODIA: Let him ans-
wer my question.

SHRI B.R. BHAGAT: I do not have
the full information about the amount of
jute exported to the Sovict Union. 1 have
only said that this may be as a result of
the carlier commitment.

SHRI D.N. PATODIA: This is a
hypothetical answecr.

SHRI BAL RAJ MADHOK: We are
one of the leading jute producing count-
ries in the world. In spite of that, the
reports are coming that our jute cxporis
are falling. The Indian Jute Mills As-
sociation has said that they are incurring
a loss of about Rs 2 crores cvery day
and, if things continue like that, the
industry will suffer very much. May I
know whether the production of jute, the
support price of jute and the decline in
exports have some connection and, if
some connection is there, what is the
Government going to do to remove those
bottle-necks and sce that our exports are
maintained?

SHRI B.R. BHAGAT: To the extent
the price gocs into the cost of production
and the price support in the export
market, it has some connection. It is
true that there has been a fall in our jute
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exports. But the main reason is the
competition from Pakistan and, for various
reasons, they have advantage over us and
also the competition from the synthetics.
Therefore, the answer is to diversify pro-
duction, trying to develop carpet packing
and other things where we have still main-
tained advantage in the export market.
That is what we are trying to do.

WRITTEN ANSWERS TO QUESTIONS
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Mysore Cement Ltd.

*157. SHRI K. LAKKAPPA: Will
the Minister of INDUSTRIAL DEVE-
LOPMENT AND COMPANY
AFFAIRS be pleased to statc:

(a) the authoriscd and paid-up capital
of the Mysorc Cement Ltd. at the time
of its setting up and as on the 3lst
March, 1968;

(b) the amount of loan which the Com-
pany have taken from the Central
Government, banks or other parties
separately, as on the 31st March, 1968;
and

(c) the working results of the last
three years and the nature of irregulari-
ties found and action taken by Govern-
ment, if any?

THE {MINISTER OF INDUSTRIAL
DEVELOPMENT, INTERNAL TRADE

AND COMPANY AFFAIRS (SHRI F.A.
AHMED): (a) M’s. Mysore Cements Ltd.
was registercd as a Public Limited Com-
pany on 13th May, 1958 with authorised
capital of Rs. 3 crores. As per its first
Balance-Sheet for the year cnding 30th
Junc, 1959 its paid-up capital stood at
Rs. 3,800. While its authorised capital
had remained unchanged at Rs. 3 crores
its paid-up capital as on 30th June, 1968
amounted to Rs. 249.9 lakhs.

(b) The Company had outstanding
loans of Rs. 2.82 crorcs as on 30th June,
1968. Of this, loans from the State Bank
of Mysore amounted to Rs. 10 lakhs,
from Industrial Credit & Investment
Corporation of India Rs. 48 lakhs, from
Export Import Bank, Washington Rs.
39 lakhs and from Agency for Interna-
tional Development Washington Rs. 1.85
crores.

(¢) The Company made a profit before
tax of Rs. 16.7 lakhs in 1965-66, Rs.
52.3 lakhs in 1966-57 and Rs. 27.9 lakhs
in 1967-68. No irregularities have so
far comc to the Government’s notice.

British India Corporation, Kanpur

*158. SHRI A. SREEDHARAN:
SHRI Y.A. PRASAD:
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SHRI RAMACHANDRA
VEERAPPA:

Will the Minister of INDUSTRIAL
DEVELOPMENT, INTERNAL TRADE
AND COMPANY AFFAIRS te pleased
to state:

(a) whether Government have taken
any final decision to take over the con-
trol of British Indian Corporation,
Kanpur,;

(b) if so, the names of the Branches
which are likely to be taken over by
Government during the year 1969; and

(c) their financial position at present
and financial implications of the take-
over?

THE MINISTER OF INDUSTRIAL
DEVELOPMENT, INTERNAL TRADE
AND COMPANY AFFAIRS (SHRI
F. A. AHMED): (a) to (c). A state-
ment is laid on the table of the House.

STATEMENT

(a) and (b). As stated in the reply
to Starred Question No. 3. (18th Febru-
ary, 1969) Government has decided to
take over Cooper Allen and North West
Tannery Units of British India Corpora-
tion.

(c) The audited accounts of the com-
pany for the year 1968 have not yet been
received. But the information presently
available with the Department indicates
that the Company incurred a loss of
about Rs. 48 lakhs on the Cooper Allen
and North West Tannery Branches during
the half year ended Junc, 1968.

At the extra-ordinary general meeting
of the Corporation held on the 14th
February, 1968, the shareholders approv-
ed of the transfer of the aforesaid two
units to Government on the following
conditions:

(i) the fixed assets of these two units
comprising land, buildings, plant
and machinery and other assets
will be handed over by the
management of the B.I.C. to the
new company at a nominal value
of Re. 1 (one¢),
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(ii) Stocks of raw materials, stores,
spares and work in progress to
the extent considered serviceable,
will be taken over by the New
Company at a value to be deter-
mined by M's. S.R. Batliboi &
Company, a firm of Chartered
Accountants in conjunction with
the technical team appointed by
the Government of India. (The
value of such assets has since been
assessed by the Chartered
Accountants and their report is
presently under consideration.)

(iii) The New Company would not be
responsible for the debts due by,
any loans, advances and liabilities
incurred, whether actual, contin-
gent or otherwise, by the B.I.
Corporation prior to the date
of the sale. These will be the
responsibility of and are to be
dealt with by that Corporation in
such a manner as it considers
suitable for its purposes. Like-
wise, the new company will not
take over deposits and advances
made to the aforesaid branches
of the Corporation prior to the
date of the sale.

(iv) The finished stocks as existing
on the date of the sale would not
be taken over by the new
company.

(v) In the cas: of thosz employees
who are taken over by the new
company, the new company would
accept full responsibility with
regard to their gratuity and the
employees so taken over will be
entitled to the benefits of the
leave alrcady accrued. In the
case of those who are not taken
over by the new company, the
Corporation would remain liable
for payment of their dues includ-
ing gratuity and retrenchment
compensation, if any.

Dacoities in Trains on North Eastern
Rallway

*159. SHRI SHRI CHAND GOYAL:

SHRI RANJIT SINGH:
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SHRI BENI SHANKER
SHARMA:

SHRI HARDAYAL DEVGUN:

SHRI BHARAT SINGH
CHAUHAN:

SHRI D.C. SHARMA:

Will the Minister of RAILWAYS be
pleased to state:

(a) whether it is a fact that within the
last fortnight of December, 1968, three
running train dacoities were committed
on the 311 UP Howrah-bound Samastipur
Passenger Train between Barauni and
Teghra stations of the North Eastern
Railway by armed men—the last one on
the 30th December, 1968 in a secoad
class compartment;

(b) if so, the details of thesc rob-
beries;

(c) whether any Police was posted in
the train at the time of the last dacoity
in view of the two earlicr dacoities;

(d) the details of compensation paid,
if any, to the victims; and

(e) the steps taken to prevent recur-
rence of such dacoities and to protect
the lives and propsrtizs of the travelling
public?

THE MINISTER OF RAILWAYS
(DR. RAM SUBHAG SINGH): (a)
Two cases of dacoity occurred during the
last fortnight of December, 1968 on this
train.  First case occurred on 21-12-1968
in between Barauni Jn. and Mokameh
on Eastern Raijlway and the second one
on 30-12-1968 in between Barauni Jn.
and Teghra station on North Eastern
Railway.

(b) A statement showing the details of
the two cases is laid on the table of the
Sabha. [Placed in Library, See. No. LT—
120/69.]

(¢) Yes, Sir. The train was escorted
by a Head Constable and a Constable of
Government Railway Police, Barauni.

(d) No compensation has been paid.

(¢) Officers and men of the Govern-
ment Railway Police and armed section
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of Bihar Military Police camp at focal
points to make surprise raids for round-
ing up the criminals. All night passen-
ger trains are now being escorted by
Government Railway Police personnel
and trains in the affected sectors are in
addition being escorted by the armed
parties of Bihar Military Police.
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Pool Price for Iron and Steel

#161. SHRI M.L. SONDHI:
SHRI MEETHA LAL MEENA:

Will the Minister of STEEL, MINES
AND METALS be plcased to state.

(a) whether any State Government has
asked the Centre to fix a pool Price for
iron and steel that would apply to the
country as a whole; and
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(b) if so, the reaction of the Central
Government thereto?

THE MINISTER OF STEEL AND
HEAVY ENGINEERING (SHRI C. M.
POONACHA): (a) No, Sir.

(b) Since long, Iron & Steel produced
by main producers are sold at uniform
prices at all rain heads.

Nagapatanam Steel Rolling Mills

*162. SHRI K. RAMANI:
SHRIMATI SUSEELA GOPALAN:
SHRI P. RAMAMURTI:

Will the Minister of STEEL, MINES
AND METALS be pleased to state:

(a) whether it is a fact that the
management of Nagapatanam Steel Rolling
Mills, Madras have decided to close down
the mill;

(b) if so, the reasons for the closure;

(c) whether it is also a fact that on:
of the reasons is the non-availability of
steel; and

(d) if so, steps taken by Government
for maintaining the supply of steel?

THE MINISTER OF STEEL AND
HEAVY ENGINEERING (SHRI C. M.
POONACHA): (a) No, Sir.

(b) and (c). The management of the
Indian Steel Rolling Mills, Nagapatanam,
contemplated closure of their rolling
mills, and gave the following reasons:

(i) irregular supply of raw materials;

(ii) high cost of operation; and

(iii) inability to dispose of finished
material for want of off-take.

(d) As against the firms off-take of
about 2,000 tonnes of billets per mensem
in 1967-68, they have been despatched
6,936 tonnes billets in October to
December, 1968, period; and also
arrangements have been made to supply
them billets at the rate of 2,670 tonnes
per mensem since January, 1969.
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Conference of Tea Producing Countries
at Kampala (Uganda)

*163. SHRI M. SUDARSANAM:
SHRI MANIBHAI J. PATEL:
SHRI R. K. SINHA:

SHRI S. K. TAPURIAH:
SHRI K. M. KOUSHIK:
SHRI J. MOHAMMAD IMAM:

Will the Minister of FOREIGN
TRADE AND SUPPLY be pleased to
statc:

(a) whether the system of auction of
tea in the London market was discusscd
at a Conference of the tea producing
countries held recently at Kampala
(Uganada);

(b) if so, other subjects discussed in
the Conference and recommendations
made by it; and

(c) the rcaction of Government there-
to?

THE MINISTER OF FOREIGN
TRADE AND SUPPLY (SHRI B. R.
BHAGAT): (a) Yes, Sir.

(b) The main subjects discussed in the
conference were:—

(i) The current situation and short
term outlook for tca.

(ii) The long term outlook for pro-
duction and consumption.

(iii) Trends in tea consumption.

(iv) The outlook for the world tea
market and the problems of
marketing.

(v) Duties, taxes and other Govern-
ment measures affecting tea.

(vi) The statistical problems on tea.
(vii) Promotion of tea consumption.

(viii) Possible international approaches
ta the problems of tea industry,

The conference recommended the
establishment of a Working party to study
and to make recommendations regarding
joint action for promotion of Tea, imprave-
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ments in the marketing arrangements to
eliminate factors resulting in price depres-
sion, and the feasibility and practical
details of a draft scheme of international
co-operation to achieve prices which
would be equitable to consumers, remuner-
ative to producers, and would generate an
adequate level of export earnings for the
exporting countries,

(¢) India is a member of the working
party along with 7 other producing
countries and 8 importing countries and
will participate in the deliberations of the
working party when set up.

Development of Coffee Industry

*164. SHRI P. C. ADICHAN:
SHRI VALMIKI CHOUDHARY:

Will the Minister of FOREIGN
TRADE AND SUPPLY be pleased to
state:

(a) whether any programme for the
development of coffee industry under the
Fourth Five Year Plan has been
prepared;

(b) if so, the targets of production and
exports under this scheme and other
details of the programme in each different
coffee producing Statc; and

(c) the financial outlays of the different
schemcs under the said coffec development
programme and the contribution of the
Central and State Governments therein?

THE MINISTER OF FOREIGN
TRADE AND SUPPLY (SHRI B. R.
BHAGAT): (a) Yes, Sir.

(b) The targets proposed for produc-
tion and exports of coffee at the end of
Fourth Five Year Plan period 1973-74
are 1,00,000 tonnes and 41, 500 tonnes
respectively. As regards details of the
programme for development of coffee
industry, a statement is laid on the Table
of the House. These programmes have
been drawn up for the Coffee Industry as
a whole and not State-wise,

STATEMENT
The details of programme for the deve.
lopment of coffee industry are given
below;—~
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Coffee Development Plan

(i) Long-term loans to small growers
for intensive cultivation.

(ii) Medium-term loans to estates to
scquire machinery and equipment
on hire-purchase terms.

(iii) Short-term loans to estates for
working capital.

Coffee Replanting Scheme

Long-term loans to estates for replant-
ing old and low-yielding coffee plants.

(c) The financial outlays for the exist-
ing Coffee Development Plan and Coffce
Replanting Schemes would be fixed at the
time of finalisation of the Plan. No con-
tribution is envisaged from the Coffee Pro-
ducing States.

Export of Silk Fabrics by State
Trading Corporation

*165. SHRI YAJNA DATT
SHARMA: Will the Minister  of
FOREIGN TRADE AND SUPPLY be
pleased to state:

(a) whether it is a fact that the owners
of powerlooms of art silk weaving industry
in Amritsar have criticised the handling
of export of art silk fabrics by the State
Trading Corporation;

(b) if so, the main points of their criti-
cism and their demands; and

(c) the steps proposed to be taken by
Government to revitalise the industry?

THE MINISTER OF FOREIGN
TRADE AND SUPPLY (SHRI B. R.
BHAGAT): (a) and (b). The art silk
cloth weaving Associations at Amritsar
have submitted a memorandum to Govern-
ment mainly complaining against the high
prices of viscose rayon yarn and against
the working of the current export promo-
tion schemes for cellulosic art silk fabrics
and nylon fabrics.

(c) On viscose rayon prices the Tariff
Commission has already been requested
to submit an interim report which is ex-
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pected to be received by the middle of
March, 1969. Corrective measures, if any
called for, will be considered on receipt
of the said report. The export promo-
tion measures already in operation'are
constantly under review and for the fur-,
therance of exports Government would
take into account the suggestions received
from the Industry and Trade intluding' the
art silk weaving interests at Amritsar.
Recently Government have decided to
supply viscose filament yarn at conces-
sional prices to weavers exporting rayon
fabrics to Afghanistan.

India’s Exports and Imports

*166. SHRI R. V. NAIK:
SHRI NANJA GOWDER:
SHRI MAHENDRA MAJHI:

Will the Minister of FOREIGN
TRADE AND SUPPLY be pleased to
state:

(a) whether Government have conduct-
ed a survey of India’s imports and exports
during the ycar 1968-69;

(b) whether initiative was taken dur-
ing the year 1968-69 for capturing new
markets for Indian goods;

(c) if so, whether these efforts have
met with any success; and

(d) if so, the balance of payment posie
tion as a result of thc efforts made for
increasing exports and  decreasing
imports?

THE MINISTER OF FOREIGN
TRADE AND SUPPLY (SHRI B. R.
BHAGAT): (a) to (d). A statement is
laid on the Table of the House.

STATEMENT

The Government of India have been
keeping a careful watch of the country’s
export performances and making strenuous
efforts to push Indian goods in new
markets and introduce new items into
traditional markets. These efforts have
shown fruitful results during the current
year. Exports during April-December,
1968 at Rs. 1019 crores represented an all
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time record; these were higher by 12.9%
compared to exports in April-December,
1967 and also higher by 5.7% over the
earlier record of Rs. 964.2 crores, (in
terms of the present rupee) reached in
April-December, 1964.

The rise in exports during April-
Novermber, 1968 (for which country-wise
export statistics are available) compared
to April-November, 1967 was Rs. 112
crores. 60% of the rise in exports was in
respect of exports to Asia and Oceania
including ECAFE countries, about 10%
in respect of exports to East European
countries, 10% to America, 9% to
Western Europe etc.

India’s import bill during April-Decem-
ber, 1968 at Rs. 1376.5 crores was lower
by 107.7 crores compared to April-
Novermber, 1967, India’s trade deficit
which stood at Rs. 581.8 crores in April-
December, 1967 narrowad to Rs. 357.5
crores in April-December, 1968 i.e. by
about Rs. 224 crores. The above reduc-
tion in the trade gap was achieved mainly
through reduction in imports of food-
grains and metals both ferrous and non-
ferrous and increase in exports.

Assets of Business Houses

*167. SHRI HIMATSINGKA: Will the
Minister of INDUSTRIAL DEVELOP-
MENT INTERNAL TRADE AND
COMPANY AFFAIRS be pleased to
state:

(@) the number of business houses
whose assets exceed Rs. 20 crores taking
into account the companies and industries
owned, controlled and/or managed by
them and the number of such houses
whose assets exceed Rs. 50 crores and Rs.
100 crores; and

(b) the number of firms or companics
having assets exceeding Rs. 1 crore, Rs.
2 crores and Rs. 5 crores, the assets being
computed per undertaking separately in
case a company is operating more than
one undertaking?

THE MINISTER OF INDUSTRIAL
DEVELOPMENT, INTERNAL TRADE
AND COMPANY AFFAIRS (SHRIF. A.
AHMED): (a) According to the infor-
mation collected by the Monopolies
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Inquiry Commission about total assets of
companies in various business Groups in
1964, 33 business Groups had assets
exceeding Rs. 20 crores; 12 business
Groups had assets exceeding Rs,
50 crores and 3 business Groups
had assets exceeding Rs. 100 crores.

(b) According to the information
collected by the Monopolies Inquiry
Commission about companies (other than
Government, banking and insurance) 838
companies had assets exceeding Rs. 1
crore; 474 companies had assets exceeding
Rs. 2 crores and 169 companies had
assets each exceeding Rs. 5 crores as on
3Ist March, 1964. Information about
firms and undertaking is not available.

Industries in Malayasia

*168. SHRI KAMESHWAR SINGH:
Will the Minister of FOREIGN TRADE
AND SUPPLY be pleased to state:

(a) whether it isa fact that Govern-
ment have permitted the Indian Indus-
trialists to start industries in Malayasia as
joint ventures; and

(b) if so, whether the industrialists
have made rapid progress in setting up
industries?

THE MINISTER OF FOREIGN
TRADE AND SUPPLY (SHRI B. R.
BHAGAT): (a) Yes, Sir.

(b) So far seven proposals from different
Indian parties for setting up joint
industrial ventures in Malayasia have been
approved by the Government of India.
Of these, one project went into produc-
tion in July, 1968. The other six are in
different stages of implementation.

Conversion of Metre-Gauge lines into
Broad-Gauge

*169. SHRI RAMAVATAR SHASTRI:
SHRI J. M. BISWAS:
SHRI C. JANARDHANAN:
SHRI N. K. SANGHI:
SHRI ISHAQ SAMBHALI:
SHRI R. R. SINGH DEO:
DR. RANEN SEN:
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SHRI P. M. SAYEED:

SHRI B. K. DASCHAUDHARY:
SHRI SURENDRANATH DWIVEDI:
SHRI SRADHAKAR SUPAKAR:
SHRI DEORAO PATIL:

Will the Minister of RAILWAYS be
pleased to state:

(a) whether the Railways have prepared
a Master Plan for converting the metre-
gauge tracks into broad-gauge in the next
ten years;

(b) if so, the details thereof;
(c) the estimated cost of the Plan;

(d) whether a part of the Plan will be
implemented in 1969-70; and

(e) if so, which are the lines to be
taken up for conversion into broad-gauge
in 19697

THE MINISTER OF RAILWAYS
(DR. RAM SUBHAG SINGH): (a) to
(c). A perspective plan for converting
about 3000 kilometres of metre-gauge
lines into broad-gauge, at an estimated
cost of about Rs. 175 crores, has been
prepared.

(d) and (¢). Some of these lines have
surveyed alrecady. Others are yet to be
surveyed. It is only after the surveys are
completed and the lines qualify for
conversion on the basis of traffic justi-
fication and economic viability that
actual conversion work can start. The
work will also depend on availability of
funds.

Import of Egyptian Cotton

*170. SHRI K. P. SINGH DEO: Will
the Minister of FOREIGN TRADE AND
SUPPLY be pleased to state:

(a) whether Government are aware
that since the devaluation of ruppee in
1966, the Egyptian Cotton exporters have
been inserting a special payment clause
in the contract to the effect that reimburse-
ment will be made in the Indian Rupee
and in the event of change in the par
value of Indian Rupee in terms of gold,
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the value of the contract should be
adjusted accordingly:

(b) whether Government are also aware
that with the insertion of this clause, the
Indian importers have been at a great
disadvantage;

(c) if so, whether Government propose
to take up the matter at Governmental
level to save the Indian importers from
the hardships caused on this account;

(d) if so, the steps taken in regard
thereto; and

(e) if not, the reasons therefor?

THE MINISTER OF FOREIGN
TRADE AND SUPPLY (SHRI B. R.
BHAGAT): (a) and (b). Yes, Sir.

(¢©) and (d). The ‘special payment
clause’ has been revised suitably,

(e) Does not arise.
Deposits of Iron Ore in Calicut

*171. SHRI P. VISWAMBHARAN:
Will the Minister of STEEL, MINES
AND METALS be pleased to refer to the
reply given to Unstarred Question No.
267 on the 12th November, 1968 and
state:

(a) whether the drilling operations of
the Geological Survey of India regarding
the Iron Ore deposits in the Calicut
region have been completed; and

(b) if so, the results of the investiga-
tions?

THE MINISTER OF STATE IN THE
MINISTRY OF PETROLEUM AND
CHEMICALS AND MINES AND
METALS (SHRI JAGANATH RAO):
(a) and (b). No, Sir. Exploratory drilling
in Cheruppa Hill commenced in March,
1968 and 826 metres in 6 boreholes have
been drilled upto the end of December,
1968. The drilling work carried out so
far by the Geological Survey of India
has indicated the presence of magnetite-
bearing iron ore body containing 30-35
percent iron, over a total length of 675
metres with the thickness varying from
25 metres to 70 metres in the Cherruppa
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hill. Drilling operations are still
continuing.

Shortage of Raw Wool

*172. SHRIMATI ILA PAL CHOU-
DHRI: Will the Minister of FOREIGN

TRADE AND SUPPLY be pleased to state:

(a) whether the woollen industry is not
working to full capacity due to the short-
age of raw wool; and

(b) if so, whether this is due to delay
in giving licence for import of wool?

THE MINISTER OF FOREIGN
TRADE AND SUPPLY (SHRI B. R.
BHAGAT): (a) The woollen industry
consists of the woollen, worsted and
shoddy sectors. The woollen sector
utilises indigenous raw wool and there is
no shortage of such wool. The worsted
and the shoddy sectors are mainly depen-
dent on imported wool. Supply of
imported wool to these sectors is below
the installed capacity; hence these sectors
are not working to full capacity.

(b) Import of wool is canalised through
the State Trading Corporation. The
inadequacy of the quantum of imports,
and not any procedural delay is the main
reason for the non-utilisation of capacity
to full.
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Tariff Commission’s Recommendations
on Prices of Automobiles

*174. DR. SUSHILA NAYAR: Will the
Minister of INDUSTRIAL DEVELOP-
MENT INTERNAL TRADE AND
COMPANY AFFAIRS bc pleased to
state:

(a) whether the Tariff Commission's
recommendations on the prices of
Automobiles have since been considered
by Government; and

(b) if so, the nature of decision taken
in this regard?

THE MINISTER OF INDUSTRIAL
DEVELOPMENT, INTERNAL TRADE
AND COMPANY AFFAIRS (SHRI
F. A. AHMED): (a) and (b). The Report
(1968) of the Tariff Commission on
Fixation of Fair Sclling Prices of
Automobiles is still under the con-
sideration of Government.
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Impact of Floods on Tea Industry in
North Bengal

*176. SHRI SAMAR GUHA: Will the
Minister of FOREIGN TRADE AND
SUPPLY be pleased to state:

(a) whether the floods in North Bengal
during October, 1968 affected production
and North Bengal Tea Market;

(b) if so, the extent thereof; and

(c) the steps taken by Government to
meet the problem of tea trade of this
region?

THE MINISTER OF FOREIGN
TRADE AND SUPPLY (SHRI B. R.
BHAGAT): (a) Yes, Sir.

(b) To some extent.

(c) The Tea Replantation subsidy
Scheme has been extended to cover
replacement areas lost. Grant of loans
to estates affected towards cost of repairs/
reconstruction of factory buildings, plant
and machinery damaged is contemplated.
Financial assistance in the form of loans
and subsidy for the reconstruction of
labour houses in the area is also under
consideration.

Spare Parts for Russian Tractors

*177. SHRI D.N. PATODIA:
SHRI BEDABRATA BARUA:

Will the Minister of FOREIGN
TRADE AND SUPPLY be pleased to
state:

(a) whether it is a fact that the supply
of spare parts for Russian tractors
during the year 1967-68 has not been
effected so far;

(b) if so, the reasons therefor;

(c) the extent to which the delay in
the supply of spare parts is likely to affect



51 Written Answers

the running of tractors in the country; and

(d) the steps taken by Government to
remedy the situation?

THE DEPUTY MINISTER IN THE
MINISTRY OF FOREIGN TRADE
AND SUPPLY (SHRI CHOWDHARY
RAM SEWAK): (a) to (c). There was
delay in arranging imports of spare parts
because of disagreement on the prices.
However, this did not cause any serious
adverse cffect on the working of the
tractors as the requirements of spares
by the farmers were met out of the stock
previously imported. Steps have since
been taken to replenish the stock of
spares by import from U.S.S.R.

(d) Does not arise.
Industrial Fair at Cairo

*178. SHRI R. K. AMIN: Will the
Minister of FOREIGN TRADE AND
SUPPLY be pleased to state:

(a) whether it is a fact that India
participated in the Industrial fair at Cairo
which was opened on the 20th October,
1968;

(b) if so, the response to our products
exhibited in the fairj and

(c) the details of Government’s future
policy resulting from the experience
gained from participation in the fair?

THE DEPUTY MINISTER IN THE
MINISTRY OF FOREIGN TRADE
AND SUPPLY (SHRI CHOWDHARY
RAM SEWAK): (a) Yes, Sir.

(b) The participation made an appre-
ciable impact on the industrialist and
business community in UAR. Business
concluded and under negotiation as report-
ed to Government amounts to Rs. 3.45
crores.

(c) Government are gratified by the
enthusiastic response to the display of our
non-traditional items, especially engineer-
ing goods both light and heavy, in the
UAR market as a result of this exhibition.
They are taking all necessary steps to
cnsure expansion of India’s exports of
these items to UAR.
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Export of Industrial Plants

*179. SHRI BAL RAJ MADHOK: Will
the Minister of FOREIGN TRADE AND
SUPPLY be pleased to state:

(a) whether it isa fact that USSR has
agreed to examine the possibility of help-
ing India to export complete industrial
plants to third countries so that the
Soviet-aided projects in this country now
suffering losses because of their capacities
not being fully utilised, can be made more
economical;

(b) if so, the outcome thereof; and

(c) the steps taken or proposed to be
taken in the matter?

THE MINISTER OF FOREIGN
TRADE AND SUPPLY (SHRI B. R.
BHAGAT): (a) Yes, Sir.

(b) and (c). The Agreement on princi-
ple has becn arrived at only recently.
The steps proposed to be taken are under
consideration.
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Extension of Narrow Gauge Section
Platform at Patbankot

960. SHRI HEM RAJ: Will the Minis-
ter of RAILWAYS be pleased to state:

(a) whether it is a fact that the
estimates were prepared for the extension
of the Narrow Gauge scction platform at
Pathankot; and

(b) if so, whether the findings of the
survey therefor has becn included in the
current year’s budget?

THE MINISTER OF RAILWAYS
(DR. RAM SUBHAG SINGH): (a) No.

(b) Does not arise.
Hand pump at Jwalamukhi Road Station

961. SHRI HEM RAJ: Will the
Minister of RAILWAYS be pleased to
state:

(a) whether it is a fact that the hand
pump installed at Jwalamukhi Road Rail-
way Station is hard to operate and a
request has been made for the installation
of a two-horse power electric pump there:
and i

(b) if so, when this work will be under-
taken? :
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THE MINISTER OF RAILWAYS
(DR. RAM SUBHAG SINGH): (a) The
hand pump installed at Jwalamukhi
Road Station is of wheel type and is not
hard to operate. A suggestion was however
received for installation of a two-horse
power electric pump there.

(b) As the normal requirement of
water at Jwalamukhi Road Station is
small, provision of an electric pump there
is not considered necessary at present.

Booking Clerk at Jwalamukhi Road
Railway Station

962. SHRI HEM RAJ: Will the
Minister of RAILWAYS be pleased to
state:

(a) whether it is a fact that there is
heavy booking of the military personnel
of the Kangra District Jwalamukhi Road
Railway Station and the present staff is
unable to cope with the increasing work;
and

(b) if so, whether Government will
provide a booking clerk to cope with the
increased work?

THE MINISTER OF RAILWAYS
(DR. RAM SUBHAG SINGH): (a) No.

(b) Does not arise.

Halt Station Between Jwalamukhi Road
and Guler Stations

963, SHRI HEM RAJ: Will the
Minister of RAILWAYS be pleased to
state:

(a) whether it is a fact that between
Jwalamukhi Road Railway Station and
Guler Station on the Northern
Railway there is a salt mineral
spring named Lemsu where people go to
drink the mineral water for medicinal
purposes;

(b) whether it is a fact that the people

have been requesting for a halt there for
entraining and detraining; and

(©) if so, whether Government propose
to arrange for a halt station at that

place?
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THE IMINISTER OF RAILWAYS (DR.
RAM SU BHAG SINGH): (a) Yes.

(b) No.

(c) The: proposal will be examined
now.

Aerial Survey of Gujarat

964. SHRI NARENDRA SINGH
MAHIDA: Will the Minister of STEEL,
MINES AND METALS be pleaged to
state:

(a) whether the aerial survey of the
mineral resources of Gujarat has been
completed;

(b) if so, the findings of the survey
completed so far; and

(©) the different minerals which have
been located so far?

THE MINISTER OF STATE IN
THE MINISTRY OF PETROLEUM
AND CHEMICALS AND MINES AND
METALS (SHRI JAGANATH RAO):
(a) No aerial survey of the mineral res-
nurces of Gujarat has been taken up
so far.

(b) and (c). Do not arise.,
Trade Delegation from Japan

965. SHRI BABURAO PATEL: Will
the Minister of FOREIGN TRADE AND
SUPPLY be pleased to state:

(a) the names of our primary products
whose prices were considered high by
Mr. Takedhi Okarura, leader of the
Japanese trade delegation, and the reasons
therefor;

(b) the summary of other talks the
delegation had and the salient features of
the agreements arrived at, if any;

() the summary of the proposals made
by the Japanese delegation offering col-
laboration and the industries suggested by
them to improve our foreign income
earning capacity; and

(d) Government’s reaction to the same?
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THE DEPUTY MINISTER IN THE
MINISTRY OF FOREIGN TRADE
AND SUPPLY (SHRI CHOWDHARY
RAM SEWAK): (a) to (d). A Japanese
Trade Mission visited India recently te
study specifically the prospects of increas
ing further the exports from India to
Japan of pellets, salt, leaf tobacco, prawns,
sheep casings oil cakes, precious stones
and vegetables and fruits. No agreement
was discussed or signed. The Mission
was only a fact finding mission, and
would report its findings to the Japanese
Government. Government of India’s
reaction to the findings of the Mission
would be available after the receipt and
examination of the Report of the
Mission.

Exports of Steel Rails

966. SHRI BABURAO PATEL:
SHRI P. VISWAMBHARAN:

Will the Minister of STEEL, MINES
AND METALS be pleased to state:

(a) whether it is a fact that steel rails
manufactured at Bhilai and exported to
some African countries have been return-
ed in the same ships as ‘‘rejected”; if so,
the reasons for rejection with the quantity
and value of goods returned and the
amount of freight spent on the two-way
journey;

(b) the exact reasons given by the
African for refusing the consignment and
steps proposed to be taken to set the
defects right;

(c) whether Government will institute
an inquiry into these defects; if so, when
and if not, reasons therefor; and

(d) the consequent loss on this account
to Hindustan Steel Limited?

THE MINISTER OF STATE IN
THE MINISTRY OF STEEL AND
HEAVY ENGINEERING (SHRI K.C.
PANT): (a) No, Sir.

(b) %0 (d). Do not arise,
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Annusl Benefit to Class I and Class I
Railway Officers

967. SHRI BABURAO PATEL:
Will the Minister of RAILWAYS be
pleased to state:

(a) the number of Class I and Class II
officers and the total amount of additional
annual benefit to them from the “New
Year Gift”” of benefit costing Rs. 8 crores
every year announced by him on the 7th
January, 1969;

(b) number of Class III Clerks and
the total amount of additional annual
bencfit to them from the above “Gift”;

(c) whether it is proposed to give any
«“gift’"* small or big, to Class IV em-
ployees who are worst hit by the ever-
rising prices in the necar future; and

(d) if not, the reasons therefor?

THE MINISTER OF RAILWAYS
(DR. RAM SUBHAG SINGH): (a)
The number of Class I officers who will
be benefited as a result of upgradation of
posts will be 254, and the amount of ex-
penditure on them will be approximately
Rs. 12 lakhs annually and not Rs. 8
crores.

Due to shrinkage of the construction
cadre, a number of Class II and tempora-
ry officers officiating in Scnior Scale werc
facing reversion. It has been decided
that such of those officers as have put in
more than 3 years szrvice in Senior Scale
would be protected from reversion.

(b) to (d). The category of running
staff which includes Drivers, Guards,
Firemen, etc. has already been given the
benefit of higher running allowance rates
with effect from 1-12-1968. This revision,
which will substantially increase the
emoluments of running staff numbering
approximately 93,000, will cost approxi-
mately Rs. 4.4 crores annually,

In regard to other Class III and
Class IV staff, certain issues have already
been referred to the Railway Labour
Tribunal of Justice N.M. Miabhoy which
is expected to start functioning towards
the end of this month, Apart from these
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matters, proposals are under consideration
for effecting certain improvements in
respect of staf who may have reached
the maximum of their grades sometimes
back. This investigation will take some
time to complete.
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Trade Agreement with Nepal

969. SHRI GEORGE FERNANDES:
Will the Minister of FOREIGN TRADE
AND SUPPLY be pleased to state:

(a) whether Government have been
re-considering the Trade Agreement with
Nepal in the light of criticism against the
existing situation in this regard;

(b) whether Government have also
examined the suggestions made by a
Member of Parliament to the Prime
Minister and to him in this behalf; and

(c) if so, Government’s position on
the subject?

THE DEPUTY MINISTER IN THE
MINISTRY OF FOREIGN TRADE
AND SUPPLY (SHRI CHOWDHARY
RAM SEWAK): (a) Indo-Nepal trade is
governed under the provisions of the
Treaty of trad: and transit (1960), which
is valid upto Octobzr 31, 1970. Difficul-
tieg arising out of implementation of the
said Treaty are reviewed at periodical
talks between the two countries.

(b) and (c). Unrestrict:d imports into
India from Nepal of some goods baszd
on imported raw materials e.g. synthetic
fabrics and stainless steel utensils, were
causing some difficulties to the manufac-
turers of similar products in India.
Suggestions were received from some
members of Parliament to the effect that
the import of goods from Nepal based on
raw materials obtained from third
countries, should be restricted. The
question was discussed in detail during
the talks held between the representatives
of the two countries in Kathmandu in
November, 1968. As a result of these
discussions, the Government of Nepal
agreedf to limit the export of synthetic
yarn abrics and stainless steel manufac-
tures to the level of 1967-68 and to
restrict the allocation of foreign exchange
for the production of these items to
1967-68 level. Effectiveness of the steps
taken by the H.M.G. of Nepal in this
regard would be reviewed at the next
meeting of the Intern-Governmental Joint
Committee. The Government of India
are in correspondence with H.M.G. of
Nepal in this matter,
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Survey of Manufacturing Industries

970. SHRI JYOTIRMOY BASU: Will
the Minister of INDUSTRIAL DEVE-
LOPMENT, INTERNAL TRADE AND
COMPANY AFFAIRS be pleased to
state:

(a) the total value added by manu-
facture (as per census of manufacturing
industries and annual survey of industries)
in India and in West B:ngal year-wise
from 1950-51 to 1967-68; and

(b) Share of (1) workers and (2)
persons other than workers in India and
West Bengal in total value added by
manufacture year-wise from 1950-51 to
1967-68?

THE MINISTER OF INDUSTRIAL
DEVELOPMENT, INTERNAL TRADE
AND COMPANY AFFAIRS (SHRI F.A.
AHMED): (a) and (b). Statements showing
the required information for 29 industries
which is available upto 1965 on calendar
year basis are attached given in Annexures
I and IT laid on thec Table of the House
[Placed in Library. See No. LT-122/69]

Exports of Tea and Jute

971. SHRI JYOTIRMOY BASU: Will
the Minister of FOREIGN TRADE AND
SUPPLY be pleased to state the quantity
and value of exports of tea and jute
goods separately from the years 1950-51
to 1968-69 year-wise?

THE DEPUTY MINISTER IN THE
MINISTRY OF FOREIGN TRADE AND
SUPPLY (SHRI CHOWDHARY RAM
SEWAK): A statement is placed on the
Table of the House [Placed in Library. See
No. LT/23/69]

Manufacture of Detonators

972. SHRI R. K. AMIN: Will the
Minister of INDUSTRIAL DEVELOP-
MENT, INTERNAL TRADE AND
COMPANY AFFAIRS be pleased to
state:

(a) whether it is a fact that Indian
Explosives Limited have been given an
industrial licence for 40 million detonators
of all kinds per annum based on a wrong
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assumption of total requirement of the
country at 210 million per year;

(b) whether Government are aware of
the fact that the equipment imported for
40 million capacity is such as would make
and as was making in the U. K. 120
million tonnes per shift and that such
machinery was old fashioned and discard-
ed and mothballed in U.K. prior to its
dispatch to India;

(c) the reasons for not exercising
checks on the imported machinery when
the installed capacity would be obviously
far in excess of the licensed capacity;

(d) action proposed to be taken by
Government in order to ensure that the
company does not produce more than
the licensed capacity?

THE MINISTER OF INDUSTRIAL
DEVELOPMENT, INTERNAL TRADE
AND COMPANY AFFAIRS (SHRI
F. A. AHMED): (a) to (d). The informa-
tion is being collected and will be laid
on the Table of the House,
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Production of Natural Rubber

973. SHRI HIMATSINGKA:

SHRI P. C. ADICHAN:
SHRI S. K. TAPURIAH:

Will the Minister of FOREIGN
TRADE AND SUPPLY be pleased to
state:

(a) the target of production of natural
rubber likely to be hit in the year
1968-69;

(b) how it compares with the produc-
tion figures for the year 1966-67 and
1967-68;

(c) the total requirements of natural
rubber in the country to feed the indust-
ries, particularly the tyre industry and
the gap between production and require-
ments of natural rubber in each of these
years and the likely gap at the end of the
Fourth Five Year Plan; and

(d) the quantity of natural rubber
imported in each of these years and that
proposed to be imported during the years
1968-69 and 1969-70? ’

THE DEPUTY MINISTER IN THE MINISTRY OF FOREIGN TRADE AND
SUPPLY (SHRI CHOWDHARY RAM SEWAK):

(@) Target
64,000 tonnes
(b) Year Production
(tonnes)
1966-67 (Actual) 54818
1967-68 (Actual) 64468
1968-69 (Estimate) 69000
© Year Production
(tonnes)
1966-67 54,818
1967-68 64,468
1968-69 69,000

(Estimated)

Estimates production

69,000 tonnes

Percentage increase over
the previous year.

8.5%
17.6%
70%
Consumption Gap
(tonnes)
68,685 13,867
74,518 10,050
88,000 19,000
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The likely gap at the end of the Fourth
Plan Period is estimated at 37,00 tonnes.

The tyre industry accounts for about
60% of the total rubber consumption.

(d) The quantity of natural rubber
imported during 1966-67 and 1967-68
was as given below:

Year Quantity imported
(tonnes)
1966-67 23,544
1967-68 9,551

The quantity of natural rubber proposed
to be imported during 1968-69 is 19,000
tonnes. No decision has so far been
taken in regard to the import of natural
rubber during 1969-70.

Societies Registration Act

974. DR. MAHADEVA PRASAD:
Will the Minister of INDUSTRIAL
DEVELOPMENT, INTERNAL TRADE
AND COMPANY AFFAIRS be pleased
to state:

(a) whether it is a fact that most
of the Societies registered under the
Societies Registration Act 1860 do not
send their annual reports to the Registrar;

(b) whether it is also a fact that there
is no penal provision in the Act for the
above-mentioncd defaulters: and

(©) if so, the steps taken to ensure that
the provision of the Law is honoured by
the aforesaid societies?

THE MINISTER OF INDUSTRIAL
DEVELOPMENT, INTERNAL TRADE
AND COMPANY AFFAIRS (SHRI F.A.
AHMED): (a) to (c). The Act of 1860 does
not contain any provision requiring a
society registered under it to file annual
reports with the Registrar. Parts (b) and
(©) of the Question do not, therefore,
arise, 90 far as this particular Act is
concerned. However, the subject-matter
of the Act falls exclusively within the
State list in terms of entry 32 of List-J1
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in the Seventh Schedule to the Constitu-
tion.

More Public Sector Projects in Haryana

975. SHRI SHRI CHAND GOYAL:
Will the Minister of INDUSTRIAL
DEVELOPMENT, Internal Trade and
Company Affairs be pleased to state:

(a) whether the Government of Har-
yana have demanded the establishment of
some public sector projects in Haryana;
and

(b) if so the reaction of Government
thereto?

THE MINISTER OF INDUSTRIAL
DEVELOPMENT, INTERNAL TRADE
AND COMPANY AFFAIRS: (SHRI
F. A. AHMED): (a) and (b). Proposals
have been received from the Government
of Haryana in regard to the industries to
be set up in that State during the Fourth
Five Year Plan period. These are under
consideration and a final decision will
be taken when the Fourth Plan is finalis-
ed in all its details.

Tractor Factory in Punjab

976. SHRI SHRI CHAND GOYAL:
SHRI RANJIT SINGH:
SHRI BAL RAJ MADHOK:
SHRI D. C. SHARMA:
SHRI BENI SHANKER SHARMA:
SHRI HARDAYAL DEVGUN:

Will the Minister of INDUSTRIAL
DEVELOPMENT INTERAL TRADE
AND COMPANY AFFAIRS be pleased
to state:

(a) whether the Punjab Government
has demanded the establishment of a
tractor factory in public sector in that
state:

(b) whether the
considered; and

request has been

(c) if so, with what results?

THE MINISTER OF INDUSTRIAL
DEVELOPMENT, INTERNAL TRADE
AND COMPANY AFFAIRS (SHRI
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F.A. AHMED): (a) The Punjab Govern-
ment have requested that the tractor
project proposed to be set up by the
Government of India with Czech Colla-
boration should be located in their State.

(b) and (c). Itis now the intention
that the proposed project should take into
account the spare capacity available at
the Pinjore Unit of Hindustan Machine
Tools Ltd. and at the Mining and Allied
Machinery Corporation, Durgapur. The
National Industrial Development Corpora-
tion has been asked to go into this and
prepared a detailed report. The Punjab
Government’s requsst will be further
considered after the receipt and examina-
tion of this Report.

Indian Industrialists Visit to Ethiopia

977. SHRIK. LAKKAPPA:
SHRI A. SREEDHARAN:
DR. SUSHILA NAYAR:
SHRI GEORGE FERNANDES:
SHRI DINKAR DESAL

Will the Minister of FOREIGN
TRADE AND SUPPLY be pleascd to

state:

(a) whether it is a fact that some
industrialists from India visited Ethiopia
during the months of D:cember, 1968/
January, 1969;

(b) if so, the nature of discussions
held by them with the Ethiopian Govern-
ment;

(c) the decisions arrived at; and

(d) whether they had obtained the
necessary permission from Government?

THE DEPUTY MINISTER IN
THE MINISTRY OF FOREIGN
TRADE AND SUPPLY (SHRI CHOW-
DHARY RAM SEWAK): (a) to (o).
Government have been informed that
some industrialists belenging to a promi-
nent group of industries in India paid a
Srief visit to Ethiopila during the period
December, 1968 to January, 1969. This
group is already opzrating a joint indus-
‘trlal venture in ‘that country. It is
uhdeérstood that the party’s discussions
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with the Imperial Ethiopian Government
related to the possibilities of further
collaboration in the fields of industry,
mining and cotton cultivation and that
some possibilities of collaboration were
identified.

(d) The visit was made by the indus-
trialists in their private capacity in
response to an invitation from the
Imperial Ethiopian Government. It is
understood that the members of the party
had the Reserve Bank’s approval to the
release of foreign exchange for the pur-
pose of businsss travel.
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Indian Exports to Yugoslavia

979. SHRI M. L. SONDHI: Will the
Minister of FOREIGN TRADE AND
SUPPLY be pleased to state:

(a) whether it is a fact that since the
beginning of the year 1963, Indian exports
to Yugoslavia have been declining; and

(b) if so, the reaction of Government
thereto?

THE DEPUTY MINISTER IN THE
MINISTRY OF FOREIGN TRADE
AND SUPPLY (SHRI CHOWDHARY
RAM SEWAK); (a) and (b). Indian
exports to Yugoslavia since 1963 have
been of the following order:—

(in rupees million)

1963-64 146.0
1964-65 181.1
1965-66 178.0
1966-67 189.5
1967-68 116.5
1968-69 (up to November

'68) 126-4

It will thus be seen that level of exports
has been fluctuating. More recently as
a result of various measures, exports
which had fallen sharply in 1967-68 have
gone up in 1968-69 and have already
exceeded the previous year's figures by the
end of November, 1968.
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Bharathi Mills, Pondicherry

981. SHRI K. RAMANI:
SHRIMATI SUSEELA GOPALAN:
SHRI UMANATH:
SHRI NAMBIAR:

Will the Minister of FOREIGN
TRADE AND SUPPLY bc pleased to
refer to the reply given to Unstarred
Question No. 341 on the 12th November,
1968 and state:

(a) whether the additional number of
spindles and looms have been started to
provide employment to more workers in
the Bharathi Mills, Pondicherry;

(b) if so, the total number of spindles
and looms started so far; and

(c) the total number of workers provid-
ed with employment?

THE DEPUTY MINISTER IN THE
MINISTRY OF FOREIGN TRADE
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AND SUPPLY (SHRI CHOWDHARY
RAM SEWAK): (a) Yes, Sir.

(b) The total spindles and looms
started so far are 16,440 and 156, respec-
tively.

() 951.

New Raflway Line Between Setyamangalam
and Chamarajanagar (S. Rly.)

982. SHRI K. RAMANI:
SHRI P. RAMAMURTI:
SHRI NAMBIAR:
SHRI A.K. GOPALAN:

Will the Minister of RAILWAYS be
pleased to refer to the reply given to
Starred Question No. 788 on the 17th
December, 1968 and state:

(a) whether the Southern Railway has
revicwed the survey conducted for the
construction of new railway line between
Satyamangalam and Chamarajanagar;

(b) if so, decision taken thereon; and

() if not, when the review will be
completed?

THE MINISTER OF RAILWAYS
(DR. RAM SUBHAG SINGH): (a) to
(). A reivew of the project will be taken
up and completed as carly as possible.

Stream-linning of Bhilal Steel Plant

983. SHRI P.C. ADICHAN:
SHRI RAMAVATAR SHASTRI:
SHRI INDRAJIT GUPTA:
SHRI JAGESHWAR YADAYV:
DR. RANEN SEN:
SHRI YAJNA DATT SHARMA:
SHRI M.N. REDDY:
SHRI SAMAR GUHA:
SHRI B.K. DASCHAUDHURY:
SHRI D.N. PATODIA:

Will the Minister of STEEL, MINES
AND METALS be pleased to state:

(a) whether it is a fact that a plan of
action to streamlin: the working of the
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Bhilai Steel Plant and raise its produc-
tivity and profitability has been recom-
mended by a Soviet team, which recently
visited India under the leadership of Mr.
Skachkev, Soviet Minister for Foreign
Economic Relations;

(b) if so, the main details of the plan
suggested by the Soviet team;

(c) whether Government have examin-
ed the suggestions made by the Soviet
team in this respect; and

(d) if so, decisions taken thereon?

THE MINISTER OF STATE IN
THE MINISTRY OF STEEL AND
HEAVY ENGINEERING (SHRI K.C.
PANT): (a) to (d). The performance of
Bhilai Steel Plant was jointly reviewed
by Government of India and the Soviet
Delegation led by Mr. Skachkev. Agreed
conclusions were arrived at during this
review for improving the productivity of

the Plant. Hindustan Steel Limited are
trying tc implement these as far as
possible.

Geological Survey of Andhra Pradesh

984. SHRI P.C. ADICHAN:
SHRI RAMAVATAR SHASTRI:
SHRI INDRAJIT GUPTA:
SHRI ESWARA REDDY:

Will the Minister of STEEL, MINES
AND METALS be pleased to state:

(a) whether any geological survey has
been carried out in Andhra Pradesh to
find out the mineral resources of the State;
and

(b) if so, the results thereof?

THE MINISTER OF STATE IN
THE MINISTRY OF PETROLEUM
AND CHEMICALS AND MINES AND
METALS (SHRI JAGANATH RAO):
(a) and (b). Yes, Sir. As a rcsult of
geological survey carried out by the
Geological Survey of India several mineral
deposits have been located. The more
important amongst these are asbestos,
barytes, coal, gold, iron ore, manganese
ore, mica, limsstons, china clays and lead
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copper sulphide. Other ‘mineral occur-
rences include apatite, diamond and
molydbenite.

Textile Mills in Madras

985. SHRI P.C. ADICHAN:
SHRI RAMAVATAR SHASTRI:
SHRI C. JANARDHANAN:
SHRI JAGESWAR YADAV:
DR. RANEN SEN:

Will the Minister of FOREIGN TRADE
AND SUPPLY be plcased to refer to
the reply given to Unstarred Questicn No.
227 on the 12th November, 1968 and
state:

(a) whether the investigations by the
Comnmittee into the affairs of the remain-
ing four cotton textile mills in Madras
have since been completed;

(b) if so, the main findings and
recommendations of the Committce in
regard to each of the six mills which
came under the Committee’s investigation;
and

(¢) the action taken by Government
thereon?

THE DEPUTY MINISTER IN THE
MINISTRY OF FOREIGN TRADE AND
SUPPLY (SHRI CHOWDHARY RAM
SEWAK): (a) The Investigation Commi-
ttee has submitted reports in respect of
three out of six cotton textile mills. The
Committee is now busy in investigation
of the fourth mill and its report will be
ready shortly. The Investigation Commi-
ttee has been requested to expedite
investigation of the remaining mills.

(b) The reports containing the findings
and recommendations of the Investigation
Committee are confidential documcnts.

(©) The reports submitted by the
Committee are under examination.

Industrial Production

986.. SHRI HIMATSINGKA:
SHRI S.K. TAPURIAH:
- SHRI NARENDRA SINGH MAHI-
DA:
DR. SUSHILA NAYAR:.
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SHRI MAHARAJ SINGH ‘BHAR-
ATIL
SHRI HEM RAJ:

Will the Minister of INDUSTRIAL
DEVELOPMENT, INTERNAL TRADE
AND COMPANY AFFAIRS be pleased
to state:

(a) how far the actual production in
cach industry had increascd during the
first 9 months of 1968-69 and in December,
1968 as compared to the corresponding
period during 1967-68;

(b) the cxpected rate of growth to be
achieved in ecach industry in the light of
these figurcs;

(c) the over all rate of industrial
growth for the country to be achieved
during 1968-69; and

(d) the rate of industrial growth pro-
posed to be fixcd for the Fourth Plan
in view of the past achievement?

THE MINISTER OF INDUSTRIAL
DEVELOPMENT, INTERNAL TRADE
AND COMPANY AFFAIRS (SHRI F.A.
AHMED): (a) A statement is laid on the
Table of the House.  [Placed in Library.
See. No. LT-124,69]

(b) The rate of increase is expected to
be maintained.

(c) 5to 6%.
(d) 8 to 10%, per annum.
Committee of Economic Ministries

987. SHRI HIMATSINGKA:
SHRI P.C. ADICHAN:
SHRI S.K. TAPURIAH:
SHRI KAMESHWAR SINGH:

Will the Minister of INDUSTRIAL
DEVELOPMENT, INTERNAL TRADE
AND COMPANY AFFATRS be pleased
to state: '

(a) whether in the light -of the talks
with Mr. S.A. Skachkov, Cheirman, State
Committee of the USSR Council of
Ministers for Foreign Economic Relations,
in December last year, -Gowernment have



73 Written Answers

decided to set up a high power committee
of economic Ministries for the specific
purpose of loading the public sector
projects with orders and working them to
full capacity;

(b) if so, the precise composition and
functions of this committee; and

(¢) what other measures have been
or are being takem to co-ordinate the
working of the various economic Minis-
tries in the light of the said talks?

THE MINISTER OF INDUSTRIAL
DEVELOPMENT, INTERNAL TRADE
AND COMPANY AFFAIRS (SHRI F.A.
AHMED): (a) to (c). The question of
setting up a Committee for co-ordinating
basic problems and issu:s relating to
public sector projects, some of which
came up during discussions with the
Soviet delegation led by Mr. Skachkov,
has been separately under consideration
of the Government for some time. A
decision as to its constitution togsther
with the details of its composition, func-
tions etc. is expected to be taken shortly.

Art Silk Industry in Amritsar

988. SHRI HIMATSINGKA:
SHRI S.K. TAPURIAH:
SHRI A. SREEDHARAN:
SHRI M.L. SONDHI:
SHRI RANJIT SINGH:
SHRI JAGANNATH RAO JOSHI:
SHRT RAM GOPAL SHALWALE:
SHRI BRIJ BHUSHAN LAL:
SHRI ATAL BIHARI VAJPAYEE:
SHRI G.S. DHILLON:

~ Will the Minister of FOREIGN TRADE
AND SUPPLY be pleascd to state:

(a) whether he visited Amritsar to
study the problems of the art silk weaving
industry arising - from the recent exorbi-
tant rise in the price of art silk yarn;

(b) if so, the result of his stedy and
the demands made by the industry during
his visit to Amritsar; and
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(c) the steps being taken by Govern-
ment in the light of these demands and
his personal study of the problem?

THE DEPUTY MINISTER IN THE
MINISTRY OF FOREIGN TRADE
AND SUPPLY (SHRI CHOWDHARY
RAM SEWAK): (a) and (b). Yes, Sir.
My predecessor visited Amritsar last
month and had discussions with the
representatives of the art silk weaving
industry. The d:mands made were that
viscose rayon yarn may be supplied at
reasonable prices and export policy may
be changed?

(c) On viscose rayon prices, the Tariff
Commission has already been requecsted
to submit an interim report which is
expacted to be reccived by middle of
March, 1969. Remcdial measures, if any
called for, will bc consid:red on receipt
of the said report. The export promo-
tion mcasurcs already in oparation are
constantly under review and for the
furtherance of exports, Government would
take into account the suggestions received
from the Industry and Trade including
the art silk weaving interests at Amritsar.

Enquiry into the Affairs of British
India Corporation

989. SHRI KAMESHWAR SINGH:
SHRI JYOTIRMOY BASU:
SHRI P. RAMAMURTHI:
SHRI P. P. ESTHOSE:

SHRI K. ANIRUDHAN:

Will the Minister of INDUSTRIAL
DEVELOPMENT, INTERNAL TRADE
AND COMPANY AFFAIRS bz pleased
to refer to the reply given to Unstarred
Question No. 211 on the 12th November,
1968 and state:

(a) whether a new Officer has been
appointed to enquire into the affairs of
the British India Corporation;

(b) if so, the progress made so far and
the name of the person; and

(c) if not, the reasons tbe}e‘forf

THE MINISTER OF INDUSTRIAL
DEVELOPMENT, INTERNAL TRADE
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AND COMPANY AFFAIRS
F. A. AHMED): (a) Yes, Sir.

(SHRI

(b) Shri Sarjoo Prasad Singh, a retired
Judge of the Patna High Court, has been
appointed to investigate into the affairs
of the British India Corporation. Investi-
gation is in progress.

(c) Does not arise.

Purchase of Coal from National Coal
Development Corporation

990. SHRI KAMESHWAR SINGH:
Will the Minister of STEEL, MINES
AND METALS be pleased to state:

(a) whether it is a fact that the
National Coal Development Corporation
has not requested the Bihar Electricity
Board to introduce monopoly purchase of
coal from the Corporation;

(b) if so, the recasons therefor; and
(c) the action taken in this matter?

THE MINISTER OF STATE IN
THE MINISTRY OF PETROLEUM
AND CHEMICALS AND MINES
AND METALS (SHRI JAGANATH
RAO): (a) No, Sir; the National Coal
Development Corporation has requested
the Bihar State Elcctricity Board to obtain
the entire coal requirements of the Patratu
thermal power station for the years 1969
and 1970 from the Corporation.

(b) and (c). Do not arise.
Sick Textile Mills

991. SHRI KAMESHWAR SINGH;
SHRI SITARAM KESRI:
SHRI R.K. SINHA:

SHRI MANIBHAI J. PATEL:
SHRI D.N. PATODIA:

Will the Minister of FOREIGN
TRADE AND SUPPLY be pleased to
state:

(&) whether it is a fact that Govern-
ment are considering any proposals to
allow merger of sick textile mills;

(b) if so, the details thereof;
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(c) whether Goverament have made
any survey of the sick textile mills facing
closure;

(d) if so, the number of such mills;
and

(e) the steps taken to revitalise them?

THE DEPUTY MINISTER IN THE
MINISTRY OF FOREIGN TRADE
AND SUPPLY (SHRI CHOWDHARY
RAM SEWAK): (a) and (b). It is
presumed that by ‘sick textile mills’
Hon’ble Memb:rs mean cotton textile
mills which are in difficulties on account
of financial stringency or inefficient
management. With a view to helping
such mills a proposal for the merger of
sick mills’ with prosperous/economic
mills is under consideration.

(¢) and (d). No comprehensive survey
of such mills has been made, but from
the information available it would appear
that more than 100 mills may be regarded
as ‘sick’.

(e) A statement detailing the measures
already taken to assist the cotton textile
mills is attached.

Statement

(i) The National Textile Corporation
which has started functioning,
will take up the programme of
renovation and modernisation of
mills which are taken over by it,

(ii) On the basis of an interim Report
of the Working Group appointed
by the Reserve Bank of India
under the Chairmanship of the
Textile Commissioner, the Reserve
Bank has issued instructions to
the commercial banks in regard
to the lowering of margins on
hypothecation and pledgs advances
and term-loans granted by banks,
with a view to providing
additional credit accommodation
to the textile mills, which deserve
such help. :

(iii) The Industrial Development Bank
of India has liberalised its credit
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policy and is allowing deferred
payment facility on indigenous
textile machinery upto 7 years in
suitable cases. Relaxation in
rediscounting facility has also been
allowed by the Industrial Dzvelop-
ment Bank of India.

(iv) Certain items of higher-medium,
fine and superfine varieties of
cloth have been decontrolled; the
obligation to produce controlled
cloth has bzen reduced from 40%,
of production to 259%; 2% in-
crease has bcen allowed in the
price of controlled cloth except
grey dhotizs and sarecs, counter-
balanced by reduction in excise
duties; and a scheme for paymcnt
of incentives to the mills for pro-
duction of controlled cloth in
excess of their obligation and for
payment of compensation by mills
in lieu of their obligation to pro-
duce controlled cloth has been
introduced.

A special additional rebate on the
sale of handloom cloth for a
period of three months was
allowed.

=

(v

(vi) Loans of Rs. 50 lakhs and Rs.
15 lakhs have been sanctioned to
the Governments of Tamilnadu
and Andhra Pradesh for re-loan-
ing to Apex Cooperative Societics
to enable the latter to stock yarn
(and cloth in the case of Tamil-
nadu), with a view to relieving
the mills of their extra stock of
yarn.

(vii) Further expansion of the textile
industry has been stopped for the
present.

Revocation of Industrial Licences in U.P.

993. SHRI K.P. SINGH DEO:
SHRI D.R. PARMAR:
SHRI R.K. AMIN:
SHRI 8.K. TAPURIAH:
SHRI GADILINGANA GOWD:
SHRI C. C. DESAL
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Will the Minister of INDUSTRIAL
DEVELOPMENT, INTERNAL TRADE
AND COMPANY AFFAIRS be pleased
to state:

(a) whether attention of Government
has been invited to a press report which
app:ared in Sunday Statesman of the
Sth January, 1969 that as many as 215
industrial licences envisaging a capital
investment of Rs. 125 crores have been
revoked in U.P. during the past 17 years
of planning; and

(b) if so, reaction of the Government
thereto and the factors leading to the
revocation of these industrial licences?

THE MINISTER OF INDUSTRIAL
DEVELOPMENT, INTERNAL TRADE
AND COMPANY AFFAIRS (SHRI
F.A. AHMED): (a) Governm:nt has
not seen any report om revocation of
licences issu:d under the Industries
(Dzvelopment and Regulation) Act, 1951,
for industries in U.P. in the Sunday
Statesman, dated the 5th January, 1939.
However, a Press Report on the subject
in the Sunday Standard of that date has
come to the notice of Government.

(b) Licences are revoked on accouat
of failure on the part of licences to estab-
lish or to take effxctive steps for the
establishment of undertakings within the
time specified therefor in the licences or
within such extended pzriod as be allow-
ed by Government in specific cases.

These licences were revoked in the
normal course in pursuance of Govern-
ment’s policy to weed out licences which
have remained unimplemented for long
periods, even after grant of extension of
validity of licences in certain cases. Such
revocations have taken place in other
States also.

Import of Nylon Yarn by State Trading
Corporation

994, SHRI P. VISWAMBHARAN:
Will the Minister of FOREIGN TRADB
AND SUPPLY be pleased to state:
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(a) the total quantity of nylon yarn
imported by the State Trading Corpora-
tion in the year 1968-69;

(b) the purchase price of each variety
of nylon yarn imported by the Corpora-
tion;

(c) the selling price of the correspond-
ing varieties of the nylon yarn; and

(d) the total profit made by the
Corporation during the current financial
year in the nylon yarn trade?

THE DEPUTY MINISTER IN THE
MINISTRY OF FOREIGN TRADE
AND SUPPLY (SHRI CHOWDHARY
RAM SEWAK): (a) 951 M, Tonnes during
the period April 1968 to January 1969.

(b) The prices of nylon yarn vary from
country to country and are different for
different deniers and qualities. The
purchase prices also vary according to
type, quality, fineness and thc country
from which the nylon yarn is imported.

(c) Till September, 1968 sale prices of
nylen yarn imported by S.T.C. were
slightly lower than those of comparative
varieties of indigenous nylon. Since
September, 1968, however, prices of
indigenous nylon are reported to be some-
what lower.

(d) After paying the Customs Duties,
Countervailing Duties, freight, insurance
and their handling and distribution
charges, the profits that S.T.C. has made
after three price reductions announced by
them is not large. Even this profit is
utilised for pushing up export of art silk
fabrics.

Arrest of Regional Traffic Officers in
Mariani

995. SHRI BISWANARAYAN
SHASTRI: Will the Minister of RAIL-
WAYS be pleased to state:

(a) whether it isa fact that certain
Regional Traffic Officers in Mariani have
been arrested for committing. thefts of
goods in January, 1969; and
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(b) if so, the details thereof?

THE MINISTER OF RAILWAYS
(DR. RAM SUBHAG SINGH): (a)
No.

(b) Does not arise.

New Licences for Small Scale Industries
in States

996. SHRIMATI ILA PALCHOU-
DHURI: Will the Minister of INDUS-
TRIAL DEVELOPMENT, INTERNAL
TRADE AND COMPANY AFFAIRS
be pleascd to state:

(a) the numbezr of new licences granted
to Small Scale Industries to be set up,
State-wise during the years 1966, 1967
and 1968, separately;

(b) thz number of licences cancelled,
if any, of the Small Scale Industries dur-
ing each of the years mentioned in (a)
above, State-wise, together with reasons
for cancellations; and

(c) the number of - applications for
n:w licences pending at the end of
1968?

THE MINISTER OF INDUSTRIAL
DEVELOPMENT, INTERNAL TRADE
AND COMPANY AFFAIRS (SHRI
F.A. AHMED): (a) No licence is requir-
ed for setting up small scale industries.

(b) and (c). Do not arise.

Visit by a U.A.R. Small Industries
Team

998. SHRIMATI TLA PALCHOU-
DHURI: Will the Minister of INDUS-
TRIAL DEVELOPMENT, INTERNAL
TRADE AND COMPANY AFFAIRS
be pleased to state:

(a) whether:a U.ALR. Small Industry
team visited India recently to study the
development of smalt imdustries;

(b) if so, the names of places visited
by the team; and
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(c). whether there are any proposals
for India helping UAR in establishing
small scale industries?

THE MINISTER OF INDUSTRIAL
DEVELOPMENT, INTERNAL TRADE
AND COMPANY AFFAIRS (SHRI
F.A. AHMED): (a) Yes.

(b) Dclhi, Bombay, Hyderabad,
Bangalore, Madras, Ludhiana, Chandi-
garh and Agra.

(b) No Proposal or request for spscific
assistance has becn reccived from the
Government of the U.A.R. for establish-
ing small scale industries.
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National Textile Corporation

1001. DR. SUSHILA NAYAR:
SHRI K. LAKAPPA:

Will the Minister of FOREIGN
TRADE AND SUPPLY be pleased to
state:

(a) whether Government have made
any assessment of the working of the
National Textile Corporation of India
since its inception;

(b) if so, the nature of irrcgularities
found; and

(c) the nature of -action taken in this
regard?

THE DEPUTY MINISTER IN THE
MINISTRY OF FOREIGN TRADE
AND SUPPLY (SHRI CHOWDHARY
RAM SEWAK): (a) No, Sir.

(b) and (c). Do not arise.
Working of Neyveli Lignite Corparotion Ltd.

1002. DR. SUSHILA NAYAR:
SHRI K. LAKKAPPA:

Will the Minister of STEEL, MINES
AND METALS be pleased to state:

(a) whether Government have made an
assessment of the working of the Neyveli
Lignite Corporntion Ltd., during the
last 5 years;

(b) the loss suffered by the Corpora-
tion since its inception, jear-wise on
account of irregularities, thefts, stock
shortages and fires; and

(c) the nature of action taken in this
regard?

THE MINISTER OF STATE IN THE
MINISTRY OF PETROLEUM AND
CHEMICALS AND MINES AND
METALS (SHRI JAGANATH RAO):
(@) Yes.

(b) There has been no loss on account
of irregularities and no major thefts had
occurred. Loss on account of shortage
of washed clay arising out of imcorrect
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booking of stocks, writtzan off in ths
accounts of 1964-65 and 1965-66, was
Rs. 3,23,968. Loss on account of equip-
ment damaged by fire arising out of
lightning, written of in th: accounts of
1965-66, was Rs. 81,783 -.

(c) Suitable disciplinary action has
been taken against officials responsible
for the incorrect booking of the stock of
washed clay and adequate control
measures have been introduced in order
to cnsure that such discrepancies do not
occur in future.

Telephone Operators in Northern Railway
(Delhi Division)

1003. SHRI YASHPAL SINGH: Will the
Minister of RAILWAYS b: pleased to
state:

(a) whcether all the ramaining Tele-
phone Opcrators on the Northern Railway
(Delhi Division) have bren relieved to
join their parcnt Clerical Branches for
whom the orders had ' been issued and
an assurance was given by the Railway
Board in 1965; and

(b) if not, reasons for not implement-
ing the orders?

THE MINISTER OF RAILWAYS
(DR. RAM SUBHAG SINGH): (a) and
(b). The reference in the Question is
apparently to Railway Board’s letter No.
E (NG) 64SR6,98 dated 2.11.64 in which
it was stated that ‘‘only five of the 17
Telephone Opzrators remain to be absorb-
ed in the clerical posts and the Northern
Railway Administration is taking action
to effect their transfer also, early as is
feasible”. The present position is that
except one all have bcen relieved. In
1965, general orders were issuzd that the
existing staff in the Telephons Operating
side should bs given an option to opt
either for the clerical side or telephone
operating side. This employee opted
for the telephcne operating side and is
continuing therein. There has thus been
no departure from the relevant orders in
this case.

Hindustan Machine Tools Project
" Pinjore
1004. SHRI D.N. PATODIA: Will the
Minister of INDUSTRIAL DEVELOP-
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MENT, INTERNAL TRADE AND
COMPANY AFFAIRS be pleased to
state:

(@) whether it is a fact that nearly 60
per cent of the capacity of the Hindustan
Machine Tools project of Pinjore is lying
idle;

(b) whether the Government of Punjab
have requested the Centre for the utilisa-
tion of the idle capacity for the manufac-
ture of tractors with Czechoslovak colla-
boration; and

(c) if so, whether any decision has been
taken in the matter?

THE MINISTER OF INDUSTRIAL
DEVELOPMENT, INTERNAL TRADE
AND COMPANY AFFAIRS (SHRI
F.A. AHMED): (a) The capacity of the
Hindustan Machine Tools Unit at Pinjore
is b:ing utilised to the extent of about
509% at present. (b) and (c): The Govern-
ment of Punjab have suggested that the
Public sector project proposed to be set
up with Czechoslovak collaboration for the
manufacture of Zstor 2011 tractors should
be transferred to them for implementa-
tion by the Punjab State Industrial
Development Corporation. The State
Government have also mentioned that
they would utilise the idle capacity of
the Hindustan Machin: Tools unit at
Pinjore for the manufacture of as many
parts of the tractors as possible. In
reply to the suggestion, the State Govern-
ment have bzen informed that Govern-
ment of India are themselves interested
in taking up the manufacture of these
tractors by utilising the spare capacity of
the existing public sector projects of the
Central Government such as the
Hindustan Machine Tools at Pinjore and
the Mining and Allied Machinery Cor-
poration Ltd., Durgapur.

Hindustan Machine Tools Ltd. and the
Mining and Allied Machinery Corporation
Ltd., Durgapur have under consideration a
joint proposal to utilise the spare capacity
available with them for setting up the
manufacture of either the Zetor 2011
Czech tractor or another tractor which
has been designed and is being developed
by the Mining and Allied Machinery
Corporation Ltd. in collaboration with
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the Central Mechanical Engineering
Research Iastitute, Durgapur. The Na.
tional Industrial Development Corpora-
tion has been entrusted with the prepara-
tion of a detailed report including a
comparative study of the feasibility of
taking up the two models.

Government of India will be in a
position to take a final decision on
whether or not they should proceed
further with the project for the manu-
facture of Zetor 2011 tractors, or allow
any other organisation authority to
undertake their manufacture only after
receipt of the report of the National
Industrial Development Corporation and
its examination.

Import Policy

1005. SHRI D. N. PATODIA: Will
the Minister of INDUSTRIAL DEVE-
LOPMENT, INTERNAL TRADE AND
COMPANY AFFAIRS be pleased to
state;

(a) whether it is a fact that the
Deputy Minister in his Ministry recently
indicated his dissatisfaction on the policy
of imposing total ban on imports even
when a manufacturer claims to bz capable
of producing the requircd quantity;

(b) while making such statement, did
the Minister indicate the thinking of the
Government in the matter and whether
any such relaxation on imports is being
contemplated, if so, the reasons thereof;
and

(c) the items in respzct of which the
imports have been restricted on ths
grounds indicated by the Deputy Minister?

THE MINISTER OF INDUSTRIAL
DEVELOPMENT, INTERNAL TRADE
AND COMPANY AFFAIRS (SHRI
F. A. AHMED): (a) to (c). The Deputy
Minister expressed his p:rsonal dissatis-
faction with the policy of imposing a total
ban on import of items in which a manu-
facturer claims to be capable of producing
the required quantity but is not actually
manufacturing that quantity or has not
started manufacture at all. A relaxation
has been made in imports of a few of



87 Writteri Answers

such' items e.g. pencil slats, acrylic sheets,
rough blanks for opticals etc.

Flag Stations in Baroda Division

1006. SHRI R. K. AMIN:
SHRI D.R. PARMAR:

Will the Minister of RAILWAYS be
plcased to state:

(a) whether it is a fact that the
Western Railway has decided to turn
several small stations as flag-stations in
Baroda Division; and

(b) . if so, details thercof?

THE MINISTER OF RAILWAYS
(DR. RAM SUBHAG SINGH): (a) Ycs.

(b) The following 13 block stations
have so far bzen reclassified on different
sections of the Baroda Division of
Western Railway: Pavagarh, Sandhia,
Bhatpur, Nareshwar Road, Vagra, Vela-
chha, Ajwa, Wasanpura, Mevli, Wejpur,
Ten Talav, Vejalpur and Kora.

Textile Industry

' 1007. SHRI R.K. AMIN: Will the
Minister of FOREIGN TRADE AND
SUPPLY be pleased to state:

(a) whether Government have made
any effort to review the impact of various
measures taken for the revival of the
textile industry in India;

(b) if so, the outcome thercof; and

(c) if not, whether Government pro-
pose to make any such review?

THE DEPUTY MINISTER IN THE
MINISTRY OF FOREIGN TRADE
AND SUPPLY (SHRI CHOWDHARY
RAM SEWAK): (a) and (b). The measures
already taken for the revival of textile
industry have improved the situation in
industry.

(c) Does not arise.
. New Railway Lines in Kerala

1008, SHRI C.K. CHAKRAPANI:
SHRI P.P. ESTHOSE:
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SHRI P. GOPALAN:
SHRI A.K. GOPALAN:

Will the Minister of RAILWAYS be
pleased to state:

(a) whether there is any proposal to
construct new railway lines during the
year 1969-70;

(b) whether Government propose to
consider the construction of Feroke-
Melattur Railway Line in Kerala;

(c) if so, when it is likely (o be started
and

(d) if not, the reason therefor?

THE MINISTER OF RAILWAYS
(DR. RAM SUBHAG SINGH): (a) The
following new lines, other than those
which are in progress, have been includ-
ed in the 1969-70 programme:—

(i) Restoration of Thurbhita-Bhaptiahi

(i) Broad gauge connection between
Farakka barrage and Chamagram,

(b) to (d). Due to the limited funds
likely to be made available for new lines
in the Fourth Plan, the Feroke-Melatur
line is not likely to merit adequate priori-
ty for considcration thcrein.

Standard Dram Company

1009. SHRI MADHU LIMAYE: Will
the Minister of INDUSTRIAL DEVE-
LOPMENT, INTERNAL TRADE AND
COMPANY AFFAIRS be pleased to
refer to the reply given to Unstarred
Question No. 302 on the 12th November.
1968 and state;

(@) whether it is a fact that the letter,
which a Member of Parliament wrote to
the Minister about the take-over the
Killick Group of concerns by the Kapadias
family had disappeared from the Minister’s
file;

(b) if so, whether an enquiry was
ordered into this mysterious disappearan-

2
(c) the results thereof;
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(d) whether an additional copy has
sinoe been procured;

(e) if so, the salient points thereof;

and

(f) the results of the enquiry since
conducted?

THE MINISTER OF INDUSTRIAL
DEVELOPMENT, INTERNAL TRADE
AND COMPANY AFFAIRS (SHRI
F.A. AHMED); (a) There is no record
of the receipt of the original letter of
the Member concerned in the personal
section of the Minister and the same
could not be traced even after diligent
search.

(b) and (c). Does not arise.

(d) After the receipt of a reminder
from the Member, a copy of the letter
referred to in the reminder was obtaincd
from the Member concerned by a member
of the pcreonal section of the Minister.

(e) and (f). Several matters have been
referred to in the said letter and these
are still under examination.
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Railway Line Between Tirunelveli and
Kanyakumari

1011. SHRI ONKAR LAL BERWA:
SHRI N.R. LASKAR:
SHRI R. BARUA:

Will the Minister of RAILWAYS be
pleased to statc:

(a) whether it is fact that Government
have received the survey report proposing
Railway lincs between Tirunelveli and
Kanyakumari and betwecn Nagercoil and
Trivandrum;

(b) if so, the main points of the
survey;

(¢) when the final decision is likely to
be taken; and

(d) what wlll be the expenditure on
these works?

THE MINISTER OF RAILWAYS
(DR. RAM SUBHAG SINGH): (a) to (d),
Preliminary Enginesring and Traffic
Surveys were carried out for a new line
from Tirunelveli to Trivandrum via Nager-
coil with a branch line to Cape Comorin
and the report was received by the
Railway Board, in 1966. The ' report
revealed that the project was not likely
to be financially viable especially dus to
well organised road transport in the area.
However, with a view to d:termins the
present day cost and traffic, and
financial prospects of the lins, taking Tato
consideration any further developments
that might have taken place in the area,
it has been decided to re-asscss the earfler
survey reports and this work has been
included in the 1969-70 Progtamme. A
decision regardiig the construction of
this “Mne will be tiken only after the
revised report is compiled and scrutinised
by the Railway Board. '



91 Written Answers

Manufacture of tractors in the Public
sector

1012. SHRI GEORGE FERNANDES:

SHRI NARENDRA SINGH
MAHIDA:

SHRI SITARAM KESRI:
SHRI SHRI CHAND GOYAL:
SHRI HARDAYAL DEVGUN:
SHRI S.M. BANERJEE:
SHRI R.K. SINHA:
SHRI K.P. SINGH DEO:
SHRI RAM AVTAR SHARMA:

Will the Minister of INDUSTRIAL
DEVELOPMENT, INTERNAL TRADE
AND COMPANY AFFAIRS be pleased
to state:

(a) whether any blue-print has becn
worked out for the manufacture of trac-
tors in the public sector?

(b) how many applications for licence
to manufacture tractors are pending from
the private sector;

(c) whether Government would con-
sider given priority to the production of
tractors in the country; and

(d) if not, the reasons therefor?

THE MINISTER OF INDUSTRIAL
DEVELOPMENT, INTERNAL TRADE
AND COMPANY AFFAIRS (SHRI F.A.
AHMED): (a) Government have under
consideration a proposal to set up a unit
in the Public Sector for the manufacture
of tractors. A final decision is yet to be
taken.

(b) After delicensing of the tractor
industry, 10 proposal have been received
for the establishment of new undertaking
for the manufacture of tractors with
foreign collaboration.

One of these peoposals has been
approved in principle. The firm con-
cerned has recently submitted the final
foreign collaboration agreement, the
revised phased manufacturing programme
and the application for the import of
capital goods, which are unZer examinition.
Two other firms in whose case payment
of either lump-sum or recurring royalty
to the proposed foreign collaborators was
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not involved, were asked to submit their
application for the import of capital
goods and revised phased manufacturing
programme for Government’s considera-
tion. One of them has submitted the
draft collaboration agreement. They have
been asked to submit the application for
the import of capital goods and revised
phased manufacturing programme imme-
diately, The other firm has failed to
submit this information and accordingly
their case has been treated as closed.
One of the applicants has been asked to
get the tractor, proposed to be taken up
for manufacture, tested at the Tractor
Testing Station, Budni before a final view
is taken on their proposal. Two other
applicants have been asked to submit the
detailed schemes together with a letter
from their collaborators expressing wille
ingness to extend collaboration. These
applications will be considered further
after these details are received. Two
schemes were sketchy and the parties
have been asked to submit details. The
remaining two schemes are under exami-
nation.

(¢) The Agricultural tractor industry
is included in the list of key industries
and the industry is already being given
priority in the matter of foreign exchange
allocation for the import of capital goods
and components.

(d) Dces not arise.
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Third Shift in Integral Coach Factory,
Perambur

1019. SHRI MANGALATHUMADAM:
Will the Minister of RAILWAYS be
pleased to state:

(@) when the third shift in the Integral
Coach Factory will be thought of taking
into consid:ration the additional need
for more coaches;

(b) whether any specific scheme is
under way to hand over the work of the
present coach building unit of Hindustan
Acronautics Ltd.,, Bangalore, to the
Integral Coach Factory, Perambur; and

(c) the latest position thereof?

THE MINISTER OF RAILWAYS
(DR. RAM SUBHAG SINGH): (a) There
is no proposal under conside:ation for
introduction of third shift working in the
Integral Coach Factory, Psrambur.

(b) No.

(¢) Does not arise.
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& Ty § aY wear IgT AN TF AW
JrAY | TAAIEWW FY @ AT 9
fagr-faast frar mar a1 8k @0
gx gfraai A, faa® =fas d9 @
afeafqa &, =¥ gmwrFga: A1 faar
ar |

ag @Y &4 wifeqds a9 @
2N sar W fF qgwdt gfeaw aifaal
¥ qara & fag Tdsyr & T AFE
@i g wrgk | @de V § @
ot & mfas gafea & ghaw
grfagi & srare & fag wv @&l
FO & fau fagse W T frarar)
ghearq, §g AwAfa & S @
FHEq Fo 5&F &I 9T FHA TEA
R 3 wnile F w1 wfiwam
g fFar | g5 aoifas T AR
MET ¥ WIT FEAFATHT T HIT Fo 5 F
mEx Fgt ¥ WA ARG N
agt & 9@ ¥ AF7 & fag awrel &
wrayaA fFar, Fafy agr qT w144
a1 A | FLATEAL AT FY ¥G K-
afgat W gfeom gh s @ 80
w e g fag & wdwren &
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oaafeqd € AT | T ITHY  SHTATE-
ARAT FIAAL FT TT FIOET 947 QY
FWMr 3w @E TEY & whge ¥
gfenfaa & 7v 1 afg oF fafoee aw-
Afaw g F FAFAT T T AIFT o7qA
IR & fau et w9 i & fafuaa
qaT TifaqW &7 & gE@ oI F A
¥ a9 T F@ A g AATT qEH
g | qE ¥ aTgT F A0 gar THA-
frafar FEATTT 1 qedt § TER
Ty W@ AT I 9170 144 F JeAuT
T ATATAT FATAT W IFEA - FT-
T & uF wfgsrd #Y grEfag
safeql #v feafs & coodism &
QAFT |

gagF FY N F Hada gad-
1A FY AT F oF & AT H quE
Y QAFA &7 g9 fwaT 9T W@ 4r A
e ¥ S aafral & g gwag
gar & f& gg¥y g =fe-
FIfat g A @iy FTETET ST
@ & S T fwta fear @ w@r @
gar @t g sHaifal 31 oF §
M & 6T a9 91 @y g AR I
fagrer TN W H = qaEwA &
gras wafag F%@ #Y glaag o
wZ A o @ § 1 4y Tonfrafa
FITNWA F qT-gil 3T 9T Fad
gadY oY f5 gfean Faafeal Y gt
F % fgeal & qqmar a@ faqw 5
IAH AN IV WIEAAT AT AT AT
wrgar #1 fanta &)

TG A FTNWA & qFHF J
fafamr gt ¥ wfafom asm fmia
F@ &1 frewg fear § anfe 57 F4-
ift F1 grate faar ) 3@ w0
¥ fag w19 ad § 20 9@ w¥ Ay
@ & faa g

IFAFFT @ "ww ¥ Fwiw
frar W 5 saew fafasr wmarea
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a4 § fgrg FH el w woT aqqm
Ay P dfAac @ s @ &
arfs T8 ¥R @y frg oo A
qFMEL FT1 WraweT gfeaw Tt
fFar @i | gTeSY ¥ 59 fagg & @
wfa® YT At g 1 arga § @ A
7g frar o § 5 qfean saafal &
oF g ¥M 9T galq greiaT gred §
I FHIT FT AT AT AT I
gedt ¥ fafwe fgeal & ater g anfs
oF aIG aY 9% TF g T 9 AW
Y AFT JT FF AT A AR I
AT IT AT RO OAF | I
yaeAl § 9709 & 0 fqar qar A}
gl ¥ € o7 9 9 ¥ fAgga &
"I 9T &7 Grdr F1Fargy #¥ 7€ & |

tfeaa wa@ oy EE wwEl
fofmdy

1022. FATQ wWST FAID ¢
it 7w wrew et ¢
At AT A ;AL ¢
= WiwT ST w0
it FETAT AWy
st S| s ot

1 syefre faew,  wrafos
WO AT ARG T4 Ig IIA
£ Fa1 FIN ¢

(%) #71 f=m smaw o &
FrgAY & wouarfEl 7 s@wER g
FATT wal F1 gfafqarr 6y 915 &
faeg I & fasrag a1 § ;

() ;T gg Y v ¥ 5 wwart
377 fasraa & wfy aFR & S¥a-
o WA RN ey gu A ¥ faeg
gFIAT F T § ;

(m) afz g, oY #11 FewAr & TF
*Y sitwr & forg FYE g Ay A€ §;
R
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(w) afz #&, @ aF 7 FI7@
g

wteife fawmw, wafis s
qqT FRATE-HTT FA (N TR we
qERR) : (F) FF94Y ¥ wawuF) ¥ fazg
§9 favad s gL €

(@) aTF &Y zasy axf g
T '

() Far (). ag faag odensara
gl

wqWET Jqr Tfaror gadwy I
& faafa

1023. =t sW SwTH @AM FT
q3few sy qan qfa @ ag q@
T Fq7 FLA % ¢

(%) = qar zfag wwdET F
wey fasfaa 1 31 1968 F wia
g feafra awgal @1 frafa fean
a1 qar 379 fEaAr faRe qar 3 Ay
g

(@) =7 = wv wdrg frata qg
§F fq IFITA #7977 39 FIW I3
g,

() a¥ 1969 ¥ z7 ¥ & faada
& faq #71 Fe7 fraifa Py @ & ?

qifors s awr qfa s §
Io-HA (o W T Aww) : (F) F
faaT@ avT 9Ed 9X @ qE4r g
[geastara & <ar war) Wed Few
LT-125/69]

(=) faata g & fau freifafas
9 5y T § i —

1. sqrq-sqazqre) #1 g fwar
14T,
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2. I ¥EY qaT wEfaard qr
AT,

3. seTgT aqr fasr = FY A,
4, f33qY & faqura qFea T,

5. fazal § Wi SafwaEt @
IR #fqq FIAT GFL AT,

6. sy gfafafudz=y &1 Jwar
AT JAATAT AT AN,

7. fag=t & wi@ s & afa-
oo famaY £ eqramT )

(7) aafy ad 1969 & fau *rg
frafe s fruifea 78 f52 71 § fc
WY 37 M | gare faafa wfyswan
TEqT qWT aF FgA & Ay aar
¥ 0T wae fFY o W@ €

TETA FTCATAL &1 Srafaw fagao

1024. it Y% SwV @AW
=t Wiog 7Aw

FIT EEq@, AW a9 4r 7} 4
JAT FT FIq7T 7N 7 ¢

(%) 17 78 A= § fr searq & A
FITEMET &7 979 I & favrasy &
g ¥ A€ § o NF@E F gy ¥

(=) afzgt, @ @R & fa=92
T F@AET & WA TOE 9 A9 F7
FEy gu wrdta sarafas dar Y awg
T g srfrs aqr e TRy
Jqr Tq1fyd FW qGT TT FITETAT FT
STy 39 ¥aT & wwa Sfwfaa w94
Fifcat qar wfuwifal 1 afex #1¢ ;
R

(m) afz &), @ W wWAw Q)
T FTEAL 9 G T g A
TSR !
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reqma wie Wi goitfaaton s
¥ Tow W (s W 9) C (F)
Y, 7€ | G A qrAlad AR T}
% sdl & qqT AT JIEAA(, IF-
rF W% sarafas A $ 7IAT
mfz & WA I GAT |

(=) w= 4@ saar |

(m) a1 f&  cwwHEE  AF
fergeam e fafads”’ ads gfemsr
¥ qarar war g, faasy sfa 5 =i,
1968, F1 FWI-ged X @ AE o,
fergear ea fafats & st T w7
Freat & Sfqgs A 99T § AR T
w g fad gg wtfas s 2
FqAT ® FTE1 F GArA F fAT w7377
fFr s @ E

Corruption Cases in State Trading
Corporation

1025. SHRI PREM CHAND VERMA:
Will the Minister of FOREIGN TRADE
AND SUPPLY te pleased to state:

(a) the number of officials of the
State Trading Corporation involved in
corruption cases during the last three
years and the nature of the charges
against them;

(b) the number of cases proved and
convictions secured or punishments
awarded;

(c) the loss sustained by the Corpora-
tion as a result of fraud, negligence and
such other causes which were discovered
later;

(d) the number of cases at present
under investigation of the C.B.I. Depart-
mental Enquiry Committee or any special
Committee appointed for the purpose and
the details thereof; and

(c) the steps taken by Government to
stop such mal-practices?
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THE DEPUTY MINISTER IN THE
MINISTRY OF FOREIGN TRADE
AND SUPPLY (SHRI CHOWDHARY
RAM SEWAK): (a) and (b). Out of 9
S.T.C. officials involved in cases of
alleged negligence, theft, embezzlement,
misuse of official position etc. 8 found
guilty have been awarded appropriate
punishments.

(c) and (d). In respect of the cases
covered by the reply to (a) and (b) above
involving amounts totalling to Rs. 11,43/-
approximately, the S.T.C. have already
recovered amounts in all cases except in
one case where the recovery has yet to
be made. Further five cases are still
under investigation. In two of these
cases of alleged forgery, the loss involved
is around Rs. 49,300,-.

(e) A Vigilance Committce of top
management has been set up in the State
Trading Corporation. It formulates pro-
gramme for vigilance and anti-corruption
work and watches its implementation.
Close contact is maintained with C.B.I.
There is a Complaints Cell and visitors
are interviewed by officers not below the
rank of Assistant Divisional Managers.
Security and other measures have also
been taken to avoid leakages and delays.

Visit of Indian Economic and Trade
Delegation to Latin American countries

1026. SHRI CHENGALRAYA NAIDU:
SHRI MAHANT DIGVIJAI NATH:

Will the Minister of FOREIGN
TRADE AND SUPPLY be pleased to
state:

(a) whether it is a fact that an econo-
mic and trade dclegation of India visited
the Latin American countries recently to
survey the prospects for increased trade
and economic co-operation belween India
and that region;

(b) whether the delegation has submit-
ted its report to Government?

(c) if so, the details thereof?

THE DEPUTY MINISTER IN THE
MINISTRY OF FOREIGN TRADE



107 Written Answers

AND SUPPLY (SHRI CHOWDHARY
RAM SEWAK): (a) No, Sir, not yet.

(b) and (c). Do not arise.

Improvement in the Profitabllity of the
Public Sector Steel Plants

1027. SHRI CHENGALRAYA NAIDU:

SHRI NARENDRA SINGH MAHIDA:

SHRI KAMESHWAR SINGH:
SHRI YAJNA DATT SHARMA:
SHRI RAGHUVIR SINGH SHASTRI:

Will the Minister of STEEL, MINES,
AND METALS be pleased to state:

(a) whether it is a fact that he has put
forward a three fold plan to improve the
profitability of the public sector steel
plants at Rourkela, Bhilai and Durgapur;

(b) if so, the main
proposal;

features of the

(c) whether this proposal has been
accepted by the Union Cabinet; and

(d) when the proposals are likely to
be implemented?

THE MINISTER OF STATE IN THE
MINISTRY OF STEEL AND HEAVY
ENGINEERING (SHRI K. C. PANT):
(a) to (d). In the Pamphlet entitled
“Performance of Hindustan Steel Limited”
placed on the Table of the House on 5th
April, 1968, it had bcen mentioned that
HSL suffered from certain basic handi-
caps which affected its working. Some
measures to remove or minimise these
handicaps arc presently under examina-
tion.

Small-Scale Industries

1028. SHRI CHENGALRAYA NAIDU:
SHRI R. R. SINGH DEO:

SHRI NARENDRA SINGH
MAHIDA:

SHRI YASHPAL SINGH:
SHRI B. K. DASCHOWDHURY:
SHRI MANIBHAI J. PATEL:

Will the Minister of INDUSTRIAL
DEVELOPMENT, INTERNAL TRADE
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AND COMPANY AFFAIRS be pleased
to state:

(a) whether it is a fact that Govern-
ment are considering a proposal for the
promotion of small-scale industries and
reorienting these in a way to bring them
on par with the large scale Sector;

(b) if so whether Government have
asked the small entrepreneurs to bring
forward concrete suggestions in this
regard; -

(c) if so, the steps taken by Govern-
ment in this regard; and

(d) whether Government have decided
not to manufacture in the public sector
items being produced in the small units?

THE MINISTER OF INDUSTRIAL
DEVELOPMENT, INTERNAL TRADE
AND COMPANY AFFAIRS (SHRI
F. A. AHMED): (a) The main thrust of
the programme of develompent of small
scale industries is on modernisation and
improved tcchnology so that they can
manufacture quality products and stand
on their own feet as economically viable
units,

(b) and (c). The Government program-
me is based on giving guidance and
suggestion to prospective entreprencurs in
fields of production size of plant and
choice of technology which will make
it economical to undertake production
on a small scale. The entrepreneurs are
also welcome to make their suggestions,

(d) There is no specific decision in
this regard.

WA AqTS T

1029. =t awrw fag weray : w1
wfrw sy aay g WA ag @
N F R fr :

() T8 Y’ ¥ WA T9T AT
& @i T TIA & AU W oww
I 1Y §; AR
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(@) wfgsg § sqrore q&rs T
& o g F1 a9 T FIW 2R
FTy?

difaw =R oo qfa waea ®
Iq-HA (o Wi W dJAw) : (F)
T4T (@), AT AT AQA F A AN,
forasT fAaeT SR 9T WA #+
df (1960) & Swaeei & i g
g AN qell T AT GEE TR
ar "gaaw Sfqadl ¥ arq 99 @ )
AT G A FH ¥ W@ L
N g F iy grEafyF FEtg
FT § W Widrg SAwEfaat w1
aferm woar §gF7 oA & fA¥
SheaTea A 1

Export of Aluminium

1031. SHRI B.K. DASCHOWDHURY:
Will the Minister of STEEL, MINES
AND METALS be pleased to state:

(a) whether Government have per-
mitted exports of aluminium against
specific requests of producers beyond the
original deadline of 31st December, 1968;
and

(b) whether the exports of this metal
are likely to continue till recessionally
conditions in the country subside or
whether any target date has been laid
down?

THE MINISTER OF STATE IN
THE MINISTRY OF PETROLEUM
AND CHEMICALS AND MINES AND
METALS (SHRI JAGANATH RAO):
(a) and (b). Yes, Sir. Following represea-
tations made by the aluminium producers
regarding enquiries for the purchase of
aluminium metal received by thcm from
abroad, it has been decided after reviewing
the internal demand and supply position,
to continue the policy of export of
aluminium and semis by the Indian
producers beyond 31st December, 1968,
and during the year 1969-70. With a
view to ensuring that the export
commitments of the droducers do not
croate scarcity conditions in the country,
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it has besn decided to review quarterly
the position regarding production, internal
demand and likely export commitm:nts,

Import of Graphite Ore

1032, SHRI V. NARASIMHA RAO:
Will the Minister of FOREIGN TRADE
AND SUPPLY be pleased to state:

(a) the names of the countries from
which graphite ore is imported and the
tonnage required for the Indian indus-
tries;

(b) the percentage rate of carbon
content of the imported graphite and the
amount of foreign exchange incurred; and

(c) whether Government had a propo-
sal to start an up-grading graphite Ore
Plan in the Public Sector to save foreign
exchange?

THE DEPUTY MINISTER IN THE
MINISTRY OF FOREIGN TRADE AND
SUPPLY (SHRI CHOWDHARY RAM
SEWAK): (a) Natural graphite is import-
cd mostly from Ceylon, Korea, West
Germany, U.S.A. and U.K. The present
requirement of the major industries is
about 2,500 tonnes per annum.

(b) Imported natural graphite contains
more than 90 per cent of graphitic carbon.
The total import of graphite during 1966-
67 and 1967-68 was of the order of Rs.
12.84 lakhs and Rs. 15.66 lakhs respec-
tively.

(c) No, Sir.

Khus Oil Distillation Industry in
Bharatpar District

1033. SHRI P.M. SAYEED:
SHRI MANIBHAI J. PATEL:

Will the Minister of INDUSTRIAL
DEVELOPMENT, INTERNAL TRADE
AND COMPANY AFFAIRS be pleased
to state:

(a) whether Government are aware that
there is a vast scope of development and
modernisation of Khus Oil Distillation
Industry in Bbaratpur District; .
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(b) whether Government are also
aware that best raw material is available
in Bharatpur for the purpose of this indus-
try;

(c) whether the Forest Research
Institute, Dehra Dun has ascertained the
potentiality of the raw material available
there;

(d) if so, the details thereof;

(¢) whether Government are also aware
that this industry could be a very big
forcign exchange carner; and

(f) if so, the steps Govermnent pro-
pose to take to develop and modernise this
industry soon?

THE MINISTER OF INDUSTRIAL
DEVELOPMENT, INTERNAL TRADE
AND COMPANY AFFAIRS (SHRI F.A.
AHMED): (a) to (f). Information is
being collected and will be laid on the
Table of the House.

Survey of Laccadives

1034. SHRI P.M. SAYEED: Will the
Minister of STEEL, MINES AND
METALS be pleased to state:

(a) whether Government have any
proposal under consideration for conduct-
ing a survey of Laccadives with view
to find mineral wealth there; and

(b) if so, the details thereof?

THE MINISTER OF STATE IN THE
MINISTRY OF PETROLEUM AND
CHEMICALS AND MINES AND
METALS (SHRI JAGANNATH RAO):
(@) and (b). Yes Sir. Exploration for
limestone and phosphate was carried out
in Laccadives by the Guo'ogical Survey
of India during 1963-64. The investiga-
tions carricd out so far have revealed the
presence of a small deposit of phosphate,
and high grade limestone deposits having
an inferred reserve of about 2,000 million
tonnes. The survey of off-shore arcas
has indicated a potential reserve of 4.6
million tonnes of calcareous scdiments in
Karavatti Lagoon and 11,00 million
tonnes in Kalpeni Lagoon.  Further
work in these areas is in progress.
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Import of Television sets

1036. SHRI GADILINGANA GOWD:
Will the Minister of FOREIGN TRADE
AND SUPPLY be pleased to state:

(a) whether it is a fact that the landed
value of television sets imported from
Japan is less than that of sets imported
from Hungary, Ireland and Yugoslavia,
but thc number of sets imported from
Japan is less than that of sets imported
from the aforesaid countries; and

(b) if so, the reasons for importing
lesser numbers of television sets from
Japan?

THE DEPUTY MINISTER IN THE
MINISTRY OF FOREIGN TRADE
AND SUPPLY (SHRI CHOWDHARY
RAM SEWAK): (a) and (b). The Televi-
sion sets imported from Japan were with
16" screen whereas those imported from
Hungary, Ireland and Yugoslavia have
23" screens. Therefore, there cannot be
any comparison of their landed costs.
However, the Japanese sets were allowed
to be imported by an Indian natjonal
from Africa on his repatriation as part
of his stock in trade and as this was
limited, only the number of Japanese
sets available with him were allowed to
be imported.

Small-Scale Industries in Tanjore and
Ramanathapuram

1037. SHRI GADILINGANA GOWD:
Will the Minister of INDUSTRIAL
DEVELOPMENT, INTERNAL TRADE
AND COMPANY AFFAIRS bc pleased
to state:

(a) whether it is a fact that there exists
ample scope for the development of small-
scale industries in Tanjore and Rama-
nathapuram towns;

(b) if so, whether any suvrvey has been
conducted by Small Industries Service
Institute; and

(c) if so, the details thereof and the
action taken by Government?

THE MINISTER OF INDUSTRIAL
DEVELOPMENT, INTERNAL TRADE
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AND COMPANY AFFAIRS (SHBI
F.A. AHMED): (a) and (b). Yes, Sir.

(c) A Statement is attached.

Statement

According to  Area D:velopment
Survey’s conducted in the Districts of
Ramanathapuram and Tanjore by the
Small Industries Szrvice Institute, Madras,
the following industries have good pros-
pects of development:

Ramanathapuram District
(i) Pyrotechnic aluminium powder
(ii) Ginning mill parts
(iii) Wooden furniture
(iv) Crown corks
(v) Fire-clay products

(vi) Aluminium hollow-ware.
Tanjore Districs

(i) Lime Kilns.
(ii) Straw board.
(iii) Rice Bran Oil.
(iv) Cashew Kernal Processing.
(v) Cashew shell oil extraction.
(vi) Brass Foundry.
(vii) Glass ampoules.
(viii) Brass Electric Lampholders,
(ix) Woodscrews.
(x) Litho and offset printing.
(xi) Marine Chemicals.
(xii) Tannery.
(xiii) Bicycle parts and accessories.
(xiv) Copra crushing.
(xv) Shark Liver Oil.
2. Tl:e implementation of these re-

is expected to be taken up
by the State Government.
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HMT Goods Assembly Plant in
Europe

1038. SHRI GADILINGANA GOWD:

SHRI SITARAM KESRI :

SHRI HIMATSINGKA:

SHRI P.C. ADICHAN:

SHRI S.K. TAPURIAH:

SHRI CHINTAMANI PANIGRAHI:

Will the Minister of INDUSTRIAL
DEVELOPMENT, INTERNAL TRADE
AND COMPANY AFFAIRS be pleased
to state:

(a) whether it is a fact that Govern-
ment are exploring the possibility of set-
ting up an assembly plant in Europe in
view of the difficulty experienced by
foreign buyers of the Hindustan Machine
Tools goods;

(b) whether it is also a fact that
Government have entered into contracts
with Canadian and American firms to
supply Hindustan Machine Tools goods;

(c) if so, the details thereof; and

(d) the expected foreign exchange earn-
ings annually?

THE MINISTER OF INDUSTRIAL
DEVELOPMENT, INTERNAL TRADE
AND COMPANY AFFAIRS (SHRI
F.A. AHMED): (a) Hindustan Machine
Tools Limited, Bangalore are exploring the
possibilities of setting up an assembly
plant in Europe to meet the specific
requirecments of customers abroad with
regard to delivery dates and diverse
specifications of machine tools and acces-
sories.

(b) Hindustan Machine Tools Limited
have entered into contracts with Canadian
and American firms for sale of HM.T.
machines in those countries.

(c) The arrangements between Hindus-
tan Machine Tools Limited, Bangalore
with their agents abroad are in the nature
of commercial contracts and it is not
considered appropriate to divulge the
details thereof.

(d) The planned target of despatch of
the Company’s products abroad is valued
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at Rs. 114 lakhs in 1968-69 rising to Rs.
200 lakhs in 1970-71.

Reorganisation of Beedi Industry in
Kerala

1039. SHRI GADILINGANA GOWD:
SHRI CHENGALRAYA NAIDU:

Will the Minister of INDUSTRIAL
DEVELOPMENT, INTERNAL TRADE
AND COMPANY AFFAIRS be pleased
10 state:

(a) whether it is a fact that Govern-
ment of Kerala have submitted a scheme
to reorganise the State’s beedi industry;

(b) if so, the details thereof; and

(c) the reaction of Government thcre-
to?

THE MINISTER OF INDUSTRIAL
DEVELOPMENT, INTERNAL TRADE
AND COMPANY AFFAIRS (SHRI
F.A. AHMED): (a) Yes, Sir. A scheme
for the rehabilitation of the displaced beedi
workers of the Ganesh, Bharath and
Durbar Beedi Factories in Cannanore
District has becn received from the
Government of Kerala.

(b) The scheme relates to the organisa-
tion of 20 primary and one ccntral coope-
rative society to rehabilitate 10,325 beedi
workers who have been thrown out of
employment consequent on the enforce-
ment of the Beedi and Cigar Act and to
provide them with financial assistance by
way of graats and loans. The total assis-
tance contemplated for a period of five
years is estimated at Rs. 7.07 lakhs as
grants and Rs. 108.05 lakhs as loans.
The State Government has also suggested
that the Reserve Bank should accept the
scheme for refinancing and that the State
Cooperative Bank should extend financjal
accommodation to the Central Society on
the guarantee of the Government.

(¢) The scheme is under examination.
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Broad Gauge Railway Line from Pratap-
nagar to Chhota Nagpur and Rajpipla
to Anklesvar Stations

1040. SHRI .NARENDRA SINGH
MAHIDA: Will the Minister of RA IL-
WAYS be pleased to state:

(a) whether it is a fact that his Minis-
try has proposals of converting Pratapna-
gar (Baroda) Chhota Nagpur and
Rajpipla-Anklesvar into Broad Gauge on
the Western Railways;

(b) whether the survey in respect of
the aforesaid proposals has been complet-
ed; and

(c) if so, the expenditure involved in
each of the said proposals?

THE MINISTER OF RAILWAYS
(DR. RAM SUBHAG SINGH): (a) to
(c). The Western Railway is at present
carrying out a review in‘o the working of
narrow gauge lines on that system. This
review  includes Pratapnagar-Chhota
Udaipur (and not Chhota Nagpur) and
Ankleshwar-Rajpipla narrow gauge scctions.
The question of conversion of these
sections to broad gauge will be considered
after the results of this review are known
and examincd by the Railway Board.

Loan to Public Sector Steel Plant

1041. SHRI BHAGABAN DAS:
SHRI GANESH GHOSH:
SHRI MOHAMMED ISMAIL:
SHRI A.K. GOPALAN:

Will the Minister of STEEL, MINES
AND METALS be pleased to state:

(a) the total amount of loan given to .
the public sector steel plants;

(b) whether Government are consider-
ing proposals to reduce the loan;

(c) whether one of thc proposals for
bringing down the loan portion is by addi-
tional investment; and

(d) if so, the manner in which the
additional capital is likely to be invested?

THE MINISTER OF STATE IN.
THE MINISTRY OF STEEL AND
HEAVY ENGINEERING (SHRI K.C.
PANT): (a) Ason 31st March, 1968,
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the amount of loans advanced by Govern-
ment to Hindustan Steel Limited stood at
Rs. 5315 million including a short-term
loan of Rs. 110 million.

(b) to (d).
in the Pamphlet entitled ¢Performance of
Hindustan Steel Limited” (placed on the
Table of the House on 5th April, 1968)
that the Steel Plants suffered from certain
basic handicaps affecting their working.
Some measures designed to remove or
minimise these handicaps are presently
under examination.

It had been pointed out

#7q oy o famw, TR

1042. =it Wrog s : 747 whAX-
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Tractor Factory near Varanasi

1046. SHRI BISHWANATH ROY:
SHRI VISHWANATH PANDEY:

Will the Minister of INDUSTRIAL
DEVELOPMENT, INTERNAL TRADE
AND COMPANY AFFAIRS be pleased
10 state:

(a) whether the proposal regarding the
setting up of a tractor factory near
Varanasi has been dropped;

(b) if so, the reasons therefor; and
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(c) whether any new site has been
sclected in this connection?

THE MINISTER OF INDUSTRIAL
DEVELOPMENT, INTERNAL TRADE
AND COMPANY AFFAIRS (SHRI
F.A. AHMED): (a) to (c), The tractors
project, for which a site near Varanasi was
originally selected, envisaged the manufac-
ture of the Zetor 2011 mode! tractor
with Czechoslovakian collaboration as an
entircly new project. Since then the
Cen'ral Mechanical Engineering Rescarch
Institute and the Mining and Allied
Machinery Corporation, Durgapur have
developed prototypes of a 20 HP tractor
and a suggestion was made that the
proposcd project should undertake the
manufacture of that model. It has also
been considered desirable that the project
should make full use of the spare capacity
available at the Mining and Allicd Machi-
nery Corporation, Durgapur and the
Pinjore Unit of the Hindustan Machine
Tools. The National Industrial Develop-
ment Corporation has accordingly been
asked to prepare a detailed project report
taking in to account all these aspects and
to make its recommendations. A final
decision will be taken after the receipt
and examination of this Report.

General Motors Corporation of U.S.

1047. SHRI N.K. SANGHI:
SHRI R.R. SINGH DEO:
SHRI Y.A. PRASAD:
SHRI RAMACHANDRA

VEERAPPA:

Will the Minister of INDUSTRIAL
DEVELOPMENT, INTERNAL TRADE
AND COMPANY AFFAIRS be pleased
to state:

(a) whether it is a fact that a team of
senior officials of the General Motors
Corporation of U.S. visited India in
January, 1969; and

(b) if so, the purpose of their visit and
the out-come of the discussion held if
any?

THE MINISTER OF INDUSTRIAL
DEVELOPMENT, INTERNAL TRADE
AND COMPANY AFFAIRS (SHRI F.A.
AHMED): (a) Yes,
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(b) The purpose of the visit was to
investigate the extent and scope of pur-
chases of automobile parts and compo-
nents including castings that could be
effected from Hindustan Motors for supply
to General Motors’ European Plants.
The discussions held by the team with
officers of the then Ministry of Com-
merce indicated that there were possibilities
for the development of the export of
automobiles ancillaries and components.

Import of Scooter Tyres

1048. SHRI N.K. SANGHI:
SHRI R.R. SINGH DEO:
SHRI Y. A. PRASAD:
SHRI RAMACHANDRA

VEERAPPA:

Will the Minister of INDUSTRIAL
DEVELOPMENT, INTERNAL TRADE
AND COMPANY AFFAIRS be pleased
to state:

(a) whether it is a fact that Govern-
ment have decided to import more tyres
for Scooters to augment the supply;

(b) if so, the quantity and value of
tyres that are likely to be imported; and

(c) the amount of foreign exchange
involved therein?

THE MINISTER OF INDUSTRIAL
DEVELOPMENT, INTERNAL TRADE
AND COMPANY AFFAIRS (SHRI F.A.
AHMED): (a) Yes, Sir.

(b) About 38,500 scooter tyres valued
at Rs. 11 lakhs approximately.

(c) Rs. 11 lakhs approximately.

Deteation of Trains by Tamil Nadu
Students

1049. SHRI N.K. SANGHI:
SHRI R.R. SINGH DEO:
SHRI BHARAT SINGH

CHAUHAN:
SHRI HUKAM CHAND
KACHWAL:
SHRI Y.A. PRASAD:
SHRI RAMACHANDRA
VEERAPPA:

Will the Minister of RAILWAYS be
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pleased to state:

(a) whether it is a fact that more than
25 trains were detained in the Southern
Railway on account of agitation by
Tamil Nadu students on the 9th January,
1969 on the issue of A.I.R. News Bulletin;
and

(b) if so, total loss suffered by the
Railways as a result of this agitation and
detention of trains?

THE MINISTER OF RAILWAY
(DR. RAM SUBHAG SINGH): (a) Yes.

(b) Rs. 13,373-

Exploitation of Iron Ore at Kudremukh

1050. SHRI SITARAM KESRIL: Will
the Minister of STEEL, MINES AND
METALS be pleased to refer to the reply
given to Unstarred Question No. 2234 on
the 26th November, 968 and state:

(a) whether the techno-economic feasi-
bility and pilot plant studies for the
exploitation of the Kudremukh Tron Ore
have becn completed; and

(b) if so, Government's decision re-
garding the Commercial exploitation of
the Ore?

THE MINISTER OF STATE IN THE
MINISTRY OF PETROLEUM AND
CHEMICALS AND MINES & METALS
(SHRI JAGANNATH RAO) (a) No, Sir.
The studies have been commenced from
the 1st Dzcember, 1968 and will take 18
months for complction.

(b) Does not arise.
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Manganese ore Mining Industry

1052. SHRI A. SREEDHARAN:
SHRI K. LAKKAPPA:

Will the Minister of STEEL, MINES
AND METALS be pleased to state:

(a) whether it is a fact that the manga-
nese ore mining industry is faciog crisis;
and

(b) if so, whether there is any proposal
under consideration of Government to
give financial help to the industry to
avert the crisis?

THE MINITSER OF STATE IN THE
MINISTRY OF PETROLEUM AND
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CHEMICALS AND MINES AND
METALS (SHRI JAGANNATH RAO):
(@) The Manganese Industry in India is
passing through difficult time.

(b) Possibilities of affording relief to
this industry are und:r consideration of
the Governmant.

Cooper Allen and North-West Tannery
Branches of British India Corporation,
Kanpur

1053. SHRI A. SREEDHARAN:
SHRI HIMATSINGKA:
SHRI S.K. TAPURIAH:
SHRI N.K. SOMANI:

Will the Minister of INDUSTRIAL
DEVELOPMENT, INTERNAL TRADE
AND COMPANY AFFAIRS be pleased
to state:

(a) whether Government have since
decided to take over the Ccop.r Allen
and th: North-Wcst Tanncry Branches of
the British India Corporation Ltd. at
Kanpur;

(b) if so, on what terms these units
arc being taken over; and

(c) what will be the constitution and
composition of the Board of Directors
to bz set up for the working of these units
and how the management and control
over these units will be shared between
Government and the private partners?

THE MINISTER OF INDUSTRIAL
DEVELOPMENT, INTERNAL TRADE
AND COMPANY AFFAIRS (SHRI F.A.
AHMED): (a) Yes, Sir.

(b) A statement is attachzd.

(¢) A ncw wholly owned Government
Company under the name and style of
Tannery and Footwcar Corporation of
India Ltd. has been formad to manag:
the two units. The constitution and
composition of the Board is under consi-
deration.

STATEMENT

The terms of taking over of these two
units of the British India Corporation are
as follows:

(i) the fixed assets of these two units
comprising land, buildings, plant and
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machinery and other assets will be handed
over by the management of the B.I.C., to
the new Company at a nominal value of
Rupze One.

(ii) Stocks of raw materials, stores,
spares and work in progress to the extent
considered serviceable will be taken over
by the Now Company at a value to be
determined by M's. S.R. Batliboi and
Company, a firm of Chartered Account-
ants in conjunc'ion with the Technical
Team appointed by the Government of
India. The value of such assets has been
estimated at Rs. 17,57,991/- by the firm
of Chartered Accountants and their
report is presently under consideration.

(ii) The New Company would not be
responsible for the debts dus by, any loans,
advances and liabilities of the British India
Corporation prior to the date of the sale
of the two Units. These will be the
responsibility of and are to be dealt with
by the said Corporation in such manner
as it considers suitable for its purposes.
Likewise, the new Campany will not take
over deposits and advances made to the
aforesaid branches of the Corporation
prior to the date of the sale.

(iv) the finished stocks as existing on
the date of the sale would not be taken
over by the n2w Company.

(v) In the case of these employees who
are taken over by the now Company, the new
Company would accept full responsibility
with regard to their gratuity and the emplo-
yees so taken over will be entitled to the
benzfits of the leave already accrued. In
the case of those who are not taken over
by the new Company, the Corporation
would reiain liable for payment of their
dues including retrenchment comp:nsa-
tion, if any.

All India Manufacturers Organisation

1054. SHRI SREEDHARAN:
SHRI HIMATSINGKA:
SHRI S. K. TAPURIAH:

Will the Minister of INDUSTRIAL
DEVELOPMENT, INTERNAL TRADE
AND COMPANY AFFAIRS be pleased
to state:

(a) whether the Central Committee
convention of the All Indis Manufacturers
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Organisation was held in Calcutta in the
fourth week of December last year;

(b) if so, what demands and proposals
were made at the said conference; and

(c) reaction of Government thereto ?

THE MINISTER OF INDUSTRIAL
DEVELOPMENT, INTERNAL TRADE
AND COMPANY AFFAIRS (SHRI F. A.
AHMED): (a) Yes, Sir.

(b) A copy of their Resolution is laid
on the Table of the House. [Placed in
Library. See No LT—127/69]

(c) The Recommendations made by the
All India Manufacturers Organisation have
been noted.
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Pooling of Imported know-how

1058. SHRI BEDABRATA BARUA:

SHR1 CHINTAMANI
PANIGRAHI:

SHRI OM PRAKASH TYAGI:

SHRI NARAIN SWARUP
SHARMA:

SHRI RAMSWARUP
VIDYARTHI:

KUMARI KAMLA KUMARE:

SHRI S. S. KOTHARI:

SHRI RAM AVTAR SHARMA:

Will the Minister of INDUSTRIAL
DEVELOPMENT, INTERNAL TRADE
AND COMPANY AFFAIRS be pleased to
state:

Aecided

(a) whether Government have
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(b) whether the organisations® TIndus-
trialists in India have protested against the
move; and

(c) the reaction of Government thereto ?

THE MINISTER OF INDUSTRIAL
DEVELOPMENT, INTERNAL TRADE
AND COMPANY AFFAIRS (SHRI F.A.
AHMED): (a) With a view to avoiding
repetitive import of know-how, Govern-
ment have decided that coordinated
negotiations should be conducted with
foreign parties in fields where,

(i) a number of foreign collaboration
agreements already exist and a new
party applies for the same or
similar know-how; or

(i) where a number of new units in the
same field are proposed to be set
up in the country at about the same
time, the object being,

(1) to reduce the out go of foreign
exchange, and

indigenous
technological

) to encourage
research  and
development.

1t is not the intention that Government
would set up an Agency to purchasc the
know-how, develop it and pass it on to
others desirous of having it. Government’s
role will mainly be at the initial stage of
discussion with the foreign party and the
Indian parties concerned.

(b) Yes, Sir.

(c) After carefully examining thc views
expressed by certain Chambers of
Commerce and Industry, Government have
come to the conclusion that, by and large,
their misapprehensions were based on
misunderstanding of Government's policy.
Government have from time to time,
clarified the position to remove the mis-
apprehensi The policy was clearly

to pool the imported know-how into the
country;

explained by me in a Press Conference on
the 29th October, 1968.
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Damage to Railway Lines in North Bengal
Due to Floods

1059. SHRI BEDABRATA BARUA:
Will the Minister of RAILWAYS be
pleased to state:

(a) whether the damage caused by the
North Bengal floods in late 1968 to the
rail link to Assam has since been comple-
tely repaired;

(b) if so, whether further works are
contemplated to improve and strengthen
the link against future possible devastation;
and

(c) if so, the details thereof ?

THE MINISTER OF RAILWAYS
(DR. RAM SUBHAG SINGH): (a) Da-
mages to rail link to Assam have been
temporarily repaired and the permanent
restoration work is in progress.

(b) and (c). Further works contemplated
on M. G. rail link are :—(i) raising of
railway bank between GALGALIA-PIPRI-
THAN stations, and between TAIBPUR—
ALUBARI stations of Katihar—Siliguri
Section; and (ii) extension of Sankosh M.
G.  bridge between JORAI and
SREERAMPUR Assam on Bongaigaon—
Alipurduar Section. As far as B. G. rail
link is concerned, further works would
depend on the final recommendations of
Technical Experts Committee on f{loods in
North Bengal appointed by Ministry of
Irrigation & Power.

Extension of Broad Gauge Line Upto
Gauhati

1060. SHRI BEDABRATA BARUA: Will
the Minister of RAILWAYS be pleased to
state:

(a) whether an extension of the Broad
Gauge line upto Gauhati in Assam has
been decided; and

(b) whether a further extension upto
Dibrugarh has been contemplated in the
Fourth Plan ?

THE MINISTER OF RAILWAYS (DR.
RAM SUBHAG SINGH): (a) and (b).
Preliminary Engineering and Traffic Surveys
for the conversion of the Bongaigaon-
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Gauhati Section and an- economic survey
by the Gauhati University of the transport
needs of the lower Brahmaputra valley
have been under-taken recently with a
view to find out the need for and the
economic viability of the proposal for
extension of the B. G. linc to Gaubhati.
A final decision in the matter can be taken
only after the results of the investigations
are know. Further extension of the B. G.
line upto Dibrugarh can be considered only
after a decision is taken about BG connec-
tion to Gauhati.

Enquiry into Cement Allocation and
Coordination Organisation Funds

1061. SHRI SRADHAKAR SUPAKAR:
SHRI K. RAMANI:
SHRI SATYA NARAIN SINGH:
SHRI MOHAMMAD ISMAIL:
SHR1 JYOTIRMOY BASU:
SHRI BHOGENDRA JHA:
DR. RANEN SEN:
SHRI VASUDEVAN NAIR:
SHRI K. HALDER:
SHRI INDRAIJIT GUPTA:
SHRI CHINTAMANI

PANIGRAHI:

Will the Minister of INDUSTRIAL
DEVELOPMENT, INTERNAL TRADE
AND COMPANY AFFAIRS be pleased
to state:

(a) whether the enquiry into diversion
of the development funds of the Cement
Allocation and Coordination Organisation
into clection funds of political parties has
been completed;

(b) if so, the main findings of the
enquiry and action taken thereon; and

(c) if not, when the enquiry is likely to
be completed and the reasons for the
delay ?

THE MINISTER OF INDUSTRIAL
DEVELOPMENT, INTERNAL TRADE
AND COMPANY AFFAIRS (SHRI F. A,
AHMED): (a) to (c). An inspection of the
books of account of C. A. C. O. under
scction 209 (4) of the Companies ‘Act,
1956, has been completed. The nature of
the inference to be drawn from the facts
ascertained and action to be taken there-
after are under examiration in consultation
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with the Ministry of Law. In the purse
of examination, the Ministry of Law asked
for documents which had to be obtained
from all the constituent units of C.A.C.O.
The matter is still under examination.

Commiittee to go into Industrial Licensing
Policy

1062. SHRI SRADHAKAR SUPAKAR:

SHRI CHINTAMANI
PANIGRAHI:

SHRI INDRAIJIT GUPTA:

SHRI JAGESHWAR YADAYV:

SHRI RAMAVATAR SHASTRI:

DR. RANEN SEN:

SHRI C. JANARDHANAN:

SHRI K. LAKKAPPA:

SHRI SURENDRANATH
DWIVEDY:

SHRI J. AHMED:

SHRI DINKER DESALI:

SHRI SAMAR GUHA:

SHRI BRIJ BHUSHAN LAL:

SHRI RANJIT SINGH:

SHRI SURAJ BHAN:

SHRI RAM GOPAL SHALWALE:

SHRI JAGANNATH RAO JOSHI:

SHRI ATAL BIHARI VAJPAYEE:

Will the Minister of INDUSTRIAL
DEVELOPMENT, INTERNAL TRADE
AND COMPANY AFFAIRS be pleased to
state:

(a) whether the Committee which was
set up to enquire into the industrial licen-
sing policies of Government has submitted
its report;

(b) if so, the principal recommenda-
tions thereof; and

(c) if not, the reasons for delay in sub-
mitting the report and when the same is
cxpected to be submitted ?

THE MINISTER OF INDUSTRIAL
DEVELOPMENT, INTERNAL TRADE
AND COMPANY AFFAIRS (SHRI F. A.
AHMED): (a) No, Sir.

(b) Does not arise.

(c) The Committee has informed the
Government that the collection and analy-
sis of information and data in regard to
its field of study, which is rather wide,
have taken longer time than anticipated.
The Committee expects to submit its report
to Government before the end of June,
1969.
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Damage to Railway Track And Property in
Orissa Due to Floods

1063. SHRI CHINTAMANI PANI-
GRAHI : Will the Minister of RAIL-
WAYS be pleased to state :

(a) extent of damage done in terms of
money to the railway tracks and property
in Orissa during the last year’s flood and
cyclone;

(b) whether the damaged track has been
fully restored;

(c¢) the reason why all the passenger
trains running in this route have not been
fully restored;

(d) whether the bridges on the track for
escape of flood waters are being widened at
different  points where breaches had
occurred; and

(¢) if so, to what length they are pro-
posed to be widened at the different breach
heads ?

THE MINISTER OF RAILWAYS
(DR. RAM SUBHAG SINGH): (a)
Rupees scventy lakhs approximately.

(b) Yes.

(¢) All the trains cancelled due to
brecaches have been progressively restored,
except Nos. 99 Up/100 Down Howrah-
Madras Weekly Deluxe Expresses. These
trains arc also expected to be restored by
1st March, 1969.

(d) Yes, where found necessary.

(¢) One extra 40 feet span has been ad-
ded to bridge No. 838 between the stations
Solari and Balugaon on Khurda Road-
Palasa Section of South Eastern Railway.

Exports of Goods manufactured by Foreign
Collaboration Projects

1064. SHRI CHINTAMANI PANI-
GRAHI : Will the Minister of FOREIGN
TRADE AND SUPPLY be pleased to
state :

(a) whether there has been any export
curbs in foreign collaboration pacts in the
country;

(b) whether goods are being exported
from foreign collaboration projects in the
country which have started production; and

(c) if so, the percentage of exports of
the products manufactured in these projects
to the total exports of the country ?
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THE DEPUTY MINISTER IN THE
MINISTRY OF FOREIGN TRADE AND
SUPPLY (SHRI CHOWDHARY RAM
SEWAK) : (a) Yes, Sir, in the older agree-
ments, prticularly when the country was
embarking on a massive programme of
industrial development. However, it is now
the policy that, when existing collaboration
agreements limiting export franchise come
up for renewal or when new agreements
are entered into, this restriction should be
fully eliminated or substantially removed
except perhaps in the country of foreign
collaborator or the countries where foreign
collaborator is having joint ventures in the
same field of production.

(b) the products of some projects which
have been set up with foreign collaboration
are being exported.

(c) precise information is not readily
available.

Indo—Soviet Trade

1065. SHRT CHINTAMANI PANIGRAHI:
SHRI PRAKASH VIR SHASTRI :
SHRI CHENGALRAYA NAIDU :
SHRI SHRI CHAND GOYAL :
SHRI K. LAKKAPPA :

SHRI ONKAR LAL BERWA :
SHRI BAL RAJ MADHOK :
SHRI RANJIT SINGH :

SHRI D. C. SHARMA :

SHRI BENI SHANKER SHARMA:
SHRI HARDAYAL DEVGUN:
SHRI P. C. ADICHAN :

SHRI S. R. DAMANI :

SHRI SHIVA CHANDRA JHA :

Will the Minister of FOREIGN TRADE
AND SUPPLY be pleased to state :

(a) whether it is a fact that an Indian
Trade Delegation visited U. S. S. R. recent-
ly to finalise India’s trade plan with that
country for the year 1969;

(b) if so, whether the Soviet Union has
agreed to make readjustments in the
pattern of Indo-Soviet Trade which was
continuing so long; and

(c) if so, the nature of readjustments
agreed to ?

THE DEPUTY MINISTER IN THE
MINISTRY OF FOREIGN TRADE AND
SUPPLY (SHRI CHOWDHARY RAM
SEWAK): (a) to (c). A Trade Delegation
visited U. S. S. R. in December, 1968 and
finalised the arrangement, as contemplated
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in the Long-term Trade and Payments
Agreement with U. S. S. R., for exchange of
commodities between India and U. S. S. R.
for the year 1969.

The Delegation took the opportunity to
explain to the Soviet counterpart that over
the last few years there has been a consi-
derable growth of industrial capacity in
India, particularly in the field of heavy
industries, resulting in our increasing requi-
rements of raw materials rather than comp-
lete plant and machinery. This point of
view was appreciated by the Soviet Delega-
tion as a result of which the pattern of
commodity exchanges has been adjusted
so as to conform to the Indian require-
ments.

Heavy Engineering Corporation, Ranchi

1066. SHRI BABURAO PATEL:

SHRI JYOTIRMOY BASU:

SHRI A. K. GOPALAN:

SHRI P. RAMAMURTIL:

SHRI M. MOHAMMAD ISMAIL:

Will the Minister of INDUSTRIAL

DEVELOPMENT AND COMPANY
AFFAIRS be pleased to state:

(a) whether it is a fact that 1200 Muslim
employees. of the Heavy Engineering
Corporation, Ranchi have been accommo-
dated in two special hostels of the Central

Training Institute; if so the reason therefor
and the total cost of accommodating them;

(b) the nature of special assistance given
to these employees and the total amount
spent on such assistance so far;

(c) the reasons why these employecs
have not been dispersed in the various
sectors of the Heavy Engineering Corpora-
tion colony to promote emotional integra-
tion instead of segregating them and
creating an artificial distance between the
two communities; and

(d) the number of Hindu employees
affectcd by the August, 1967 communal
disturbances and the nature and amount of
special assistance to them so far ?

THE MINISTER OF STATE IN THE
MINISTRY OF STEEL AND HEAVY
ENGINEERING (SHRI K. C. PANT):
(a) and (b). Consequent on the serious
communal disturbances which occurred in
Ranchi in August, 1967, most of the
Muslim employees and their families were
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accommodated in two hostels of the Train-
ing Institute in the HEC Colony so that
adequate protection could be given to these
families. At present about 500 families are
still staying in these hostels. These families
were provided by the management with
free food, milk, fuel, etc., from 25th
August, 1967 to 15th October, 1967. There-
after assistance has been given to
these employees by—

(i) treating the absence of these employees
as special casual leave from 22nd
August, 1967 to 15th October, 67.

(ii) paying salarics to these employees
during their absence from duty and
advancing two months’ basic salary.

(iii) Payment of an ex-gratia payment of
Rs. 500 in each individual case of
loss of life and waiving of recovery
of all advances and outstanding
amounts due from employees killed in
the disturbances, except where advances
were made for purchase of motor cars
and immovable properties.

(iv) providing jobs to onc dependent
member of the family of a deceased
employee.

The total expenses incurred by way
of relief and rehabilitation to the
affected employees and their families
amounts to Rs. 5.14 lakhs.

(c) Efforts arc bcing made by the
management of thc Heavy Enginecring
Corporation to disperse these Muslim
employees to different sectors in the HLC
colony. With such dispersal, and various
other measures being taken, the Manage-
ment is making every effort to ensure
that the different communities in the
colony may live together in harmony.

(d) Three Hindu employees who were
affected by the disturbances were given a
total sum of Rs. 950/—as salary advance.

M/s. Dodsal (P) Ltd.
1067. SHRI BABURAO PATEL :
SHRI K. LAKKAPPA:

Will the Minister of INDUSTRIAL
DEVELOPMENT, INTERNAL TRADE
AND COMPANY AFFAIRS bc pleased to
state :

(a) the action taken against Dodsal
Private Ltd. for contravening Section
293—A of the Companies Act by paying
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in excess the sum of Rs. 23105 to the
Congress Party in 1967 for the Elections;
and

(b) the reasons why definite legal action
dclayed in spite of the illegal act having
committcd as far back as in February,
1967 and the assurance given in reply to
Starred Question No. 570 on the 20th
August, 1968 ?

THE MINISTER OF INDUSTRIAL
DEVELOPMENT, INTERNAL TRADE
AND COMPANY AFFAIRS (SHRI F. A.
AHMED) : (a) and (b). The advice of the
Ministry of Law has been obtained and is
under study.

dad foerary e, qur wRT, R

1068. it A= ¥« : FT e
famr| qaT aRATA-HTE AT T FqTH T
T F3 fir

(%) awag &t dma feeora= [
7% 99T 399 grag BH1 F1 w@qeAar
yiftq & qa fradY ot ot R gw @
et oot ;

(@) wa dra aqt & T@¥ s=eE
fraaY sxafaai earfya #Y 7df; @)

() 19477 1968 aF g7 F¥OA HI
qsit & fm afaem @y afg gé 8 ?

stefms fawma, srrafos saaTe o
aram-ed WM (o wEdw as
WERT) : (F) TEIEEIT qAE ATA
g &9g & M AT T qgAR, AwE
frarae = 0T FEET A OFA
wa §oft “fremaee T # afeafeaa 11
oq Frafaa) afgd, 1963-64 F 7ex7 9.3
AT wqal ¥ fY | Tg ATER 1966-67
Fo9Fdz ey@i Ay wwfw & &1 M
77 aot ¥ qFr 97 g & 3§t *
AT I ALY & |

(@) uwfawe st smawr g,
“feara wqg”’ # afeafaa A wf 12
Frafaa) & &, 7 wvafaar, 1949 & qearq
warfag #Y 7f o |
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(w) wafewre = sTATT gTen
“ffer w7g wgg” % afeafaq Fwafai
T T qa d H, 1963-64 F 1966-67
#1 afy # 6.5 wfqma Y afg g8 1 =
wafa #, 7aq feemarg &Y 9= wve
Fiqr fafies 9t w99 Y gqw ON H
#1% afg 7 g 1 77 a6t 7 oga qa
9T & Faf FT GIAT IJuAe ALY & 1
FEde {X sEde N wwe w1 faata

1069. st gmvavgan : Fr fadsht
IR a4 wgqfa 757 a8 FATT A FA
w30 fir

(%) aar 7z 7w 2 fF s 6
FFIT A AFST F7 asr qrAr ¥ fage
1 fagia fear smAT 2

(=) afz gf, @1 937 AvarT w9 qi=
aaf § waw ¥ a1 fear ATAT &
frata far ar

(1) 7 frafa & forr sifusier wa
IR AFEY TEG FAT FIIHT H AT P
E 10

(=) afz gi, &t 31 TFT7 97 T
" zoE ITEA FY FgTH A1 gHay fwew
UTT B FNE FAATEY FT TEY & 7

a3fme s an gqfd wwew
Io-wA (A St W AEw) ¢ (F)
(1) smarz @ Srgh

(2) sade & @Fgr: @TRTE:
FIE F aF ¥ famrer qfewmor ®
frata v srgwfa 7€) Q@ S ifE o=
AFIY 1 QI w@REY A A, FAwwr
o Wi faafa Y S At el &
frfor ¥ wgaa AT &, & T A F
forg srqate 21

(@) v faawowr @wr-9ed 9T @
mr g [ gewraa ¥ e mar ) ey
Te LT—128/169]

() sy gt
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(a) w&REl & Ieared aq faarat
¥ fafwm agaet a1 favga sroras Sam@
frza®, svq qar FeiT G qar
FETT GIERIT gTr T o7 W@ R )

Foreign Collaboration in Trading Activities

1070. SHRI YOGENDRA SHARMA:
SHRI VASUDEVAN NAIR:
SHRI C. JANARDHANAN:
SHRI BHOGENDRA JHA:
SHRI RAMAVTAR SHASTRI:
SHRI1 INDRAIJIT GUPTA:
SHRI JYOTIRMOY BASU:

Will the Minister of FOREIGN TRADE
AND SUPPLY bc pleascd to state:

(a) whether Government have recently
decided to permit  foreign  collaboration
in trading activitics;

(b) if so, the reasons that promoted
Government o take such a  decision; and

(¢) the benefits likely to accrue to  India
thereby ?

THE DEPUTY MINISTER IN THE
MINISTRY OF FOREIGN TRADE AND
SUPPLY (SHRI CHOWDHARY RAM
SEWAK) : (a) Yes, Sir. It has been
decided to permit foreign collaboration in
trading activities, only where such colla-
boration is exclusively aimed at augmenting
our export sales;

(b) and (¢). Such relaxation will facili-
tatc utilization of the Kknow-how and
marketing channcls of large overseas trading
concerns and will help in pcnetration of
difficult markets, particularly for non-
traditional cxports of India.

Ty afrw faww fom g &g
sges w1 faata

1071, »ft vga fog avestt : Far
T, @ AR 4G WA A qqTT F
FqT FL fF ¢

(%) wav ag a= § f& wdrg @fas
fqxma fmm F1 @ ag S @S F
frafa sgrare & nE 5 F0T Y FY
gt gt ;

(=) afz g, & @& v w1707



141 Written Answers

() wfawm § @ smes ¥ firalg
YT & w1 # A% F oy g7 F14-
argr FY o g ?

¥iforan aun @ sk ww aan
Uy HATRT ¥ Tew WA (s s
) :(F) ey @faq faswra fam a5y
1967-68 & faefta ag & = wrare
&1 FoATE FY T ANg-srwEw € @
141 = waq %1 grf g€ A s 7 f
5 FUT &4 & |

(7)) Ag7 o7 dmifzan otg-waen
AT & FeRA FT AfAT A a1
snrar? fama fafars gror Smare gearg
oAt F @iy ax fEa T geat qv
srar #y fata faar srar &0 fafwi
7 faa 7Tl o o). &Y. A sfei
as 7Y freafafa 97 1 qor w95 ®
ITIN § ATE AT § o —

T%. 3. @ A fafwqi-an
wifeaal & sitem sfrmaar

1. frata aew 14.6
2. 9| T 14.4
3. T wTer 487
4. gfsr qav arg sarO fAaw w1
FH 14

5. T JH F1 faar A1 arar
e qUT AqW FeATT ITHFT 3.2
6. GTETA HT, 4 |07 AR FrEATAT

qeft qTagTer 3.6

7. geAgA , 6.8
8. @ afearaT s 12.5
e -—105.2

dar 5 e A afowr ¥ e
ST, JILHT 1 § 5 9% AT AgEr Av
=T OF. A A fafwt N g ofa
¥y P & o, T @faw
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faFra famw & g ofcamem amm o)
geag™ smaear #1 fg & fay =«
safase afy qwdy &; agi aw &
fafs=r st Y sgrafmar vT W F
9T ety afas fawra e & g
gfeareT A SR geagE, I aRad
F93afmmem &, 0 gt ¥ fau
U, &Y. &t 3. fafFat 1 srfte @1 o
14.1 sfqza s g=ar &1 5.2 wfqwa #71
ag Wi e afaw fawrg farm &
adl § Hrararer® e w9 § fewmar
T § 1 garfa, 10.50 w97 gfy §few =
#1 7T 7 fraia e & SareT F w0,
Y f g7 2:36 F0T TAT 9T, TEE
HI=TFTAT 1 F1E ZTOH AZY GIav |

() AR AT Hg-EFEAT F
faare &, 141 @@ w97 =¥ gifq &
sfu wgeaqer awFR B frafa o &
&9 # f9 2.36 FAT w97 T 7T
10.82 %05 TTF T agge fazar qm
1 wfea &)

FIET F =, aEmEl aw qfv-
7T AT A-afrags & St que 54
T g F 397 A ogifa w oA &Y S
FX FFEATEAT § |

W # g R e wRAw

1072. it &= | Iea : FqT T,
oA A aTg wA Ag F@r AT
4 fir

(%) %= & seardy &7 § fraw g
AT 3UE F FeEE F AR IS AW

FAT § AT AT Y Iqreq erHar fHaAr
$

(@) 5o fwfr & fay g7 #re-
aFl § fev g w1 fEin fear
ATE ;
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() = arq% Searfea " A fasiy

¥ foU &7 w7 geR g e
g e Ak

: () afz adf, & =% T Fraw
7

TR FR WY gfater sarem
& Trow AR (st gow @ o) ;o (7)
aaafaE g7 § frars, Tedar @
TR F A7 qdarget zoam FrearT
TR feaq o far-gemma F1 FwamT
T wxraA feaq F2 sma owe &
T fad § | g faeqnz Ao ®
wT H faerd, aeeEer s guige &
S FEART Ay srfaestfad sreeT-
FA: 2.5, 1.8 317 1.6 ffag e fyve
sfaad £ guft | gige feag fa gearr
FTCETT FY Feared erwar 1,00,000 za
fave %t gt | dgr smaTE wee e
T Y fasr o fadre e # arwar
77,000 & & Wiy

(@) & Frens waw-frator & ary
WA AT FE THT AT g dare
FW & T —aTTwE, vz o i
B3, J&dft Wy, whew, w afag
FATIq arfy, snfy |

(7) s (T) : z7FREE
S AT F g @ ei fraswt ge-
FEMUID a7 W graw v
AR A A afer frr sfe 2
fafA aegel @ 9% & 37 wmar g
I T IR@ET H R R} TFA
T @t & 1 fee o e @
fafiz 3 omar &1 ¥ ok T
smaRgERarsi £ qf & fAv sgwemT,
qTAT, vt FAEET, wrew, faee,
ST, AT, WETH AT a4 73 el
H e WET
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a1 fesan woeRa wRRTET, Tayl

1073. s}t wew w9 e : T WA
#fT ag @ ¥ Far F40 f e

(%) wra fesar woFwq FTL@MT,
TR (fam-qd WI) § 1 F799,
1968 & 31 fegvax, 1968 ax fafw=r
qd} a3 fray FR=TRET 1 et &1 Ty
E 188

(=) 77wt f&q w7 eafaqai &
T eafaadt at qenr frad @ o)
IE ATA T E 7

A |5 (To vm gun Eg): (F)
fret 1 ameT @ Wl 4t fear mar 2
FIif® ¥ TN 97 BAF 17 I FH-
=ifzat #1 A F A feear AEAQ
FC@™ | AATfed frar o w@r g

(=) marer 78t Iav |
Simplification of Licensing Procedure

1074. SHRI M. N. REDDY: Will the
Minister of INDUSTRIAL DEVELOP-
MENT, INTERNAL TRADE AND
COMPANY AFFAIRS be pleascd to state:

(a) whether it is a fact that a representa-
tion has been received from  Chicf
businessmen and industrialists to simplify
the existing cumbersome licensing procedures
so that they are ableto set up more
industries in the Private Sector and also
step up exports of industrial goods;

(b) whether any action has been taken
by Government on the aforesaid representa-
tion and if so, the details thereof; and

(c) if not, the reasons therefor ?

THE MINISTER OF INDUSTRIAL
DEVELOPMENT, INTERNAL TRADE
AND COMPANY AFFAIRS (SHRI F. A.
AHMED) : (a) to (¢). In the meeting of
the Central Advisery Council of Industries
held in New Delhi on 3rd/4th January,
1969, references were made by certain



145 | Writien Answers

members to what thcy called cumbcersome
industrial licensing procedures. The ques-
tion of simplification of industrial licensing
procedures is constantly engaging the
attention of the Government and wherever
feasible, licensing controls are being relaxed.
The exemptions allowed by the Government
to industrial undertakings having fixed
assets upto Rs. 25 lakhs (except those
engaged in a few specified industries) from
the licensing provisions of the Indu-
stries (Devclopment and Regulation) Act,
dclicensing of certain  industrics and
permision given to industrial undertakings
to diversify or expand their production
upto 259, of their licensed/registercd
capacity  subject to certain conditions,
without the formality of obtaining an
industrial licence are some of such steps
already taken by the Government in this
regard. In so far as proposals pertaining to
the sctting up of export oricnted industries
are concerned, thesc arc given special
consideration by the Government.

Russians for Soviet Aided Plants

1075. SHRI M. N. REDDY: Will the
Minister of STELL, MINES AND
METALS be pleased to state:

(a) the reasons that prompted the Sovict
Delegation, which visited India recently to
survey the working of Soviet aided plants,
to post 500 technicians and specialists at
Bokaro when therc are already cnough of
Indians who had reccived training in
Russia;

(b) how far the Russian proposals have
been agreed to;

() the present number of Russians
working in Bokaro; and

(d) the details of the phased programme
according to which they would be
withdrawn to give effect to the complete
Indianisation ?

THE MINISTER OF STEEL AND
HEAVY ENGINEERING (SHRI C. M.
POONACHA) : (a) The Soviet Delegation
did not discuss the question of posting of
Soviet technicians and specialists at Bokaro.
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(b) Does not arise.

(c) As on 31st January, 1969, there were
145 Soviet specialists in position at Bokaro.

(d) The Sovict specialists are being
employed by Bokaro Steel Ltd. in accor-
dance with a Contract concluded with the
Soviet organisation on the 3rd May, 1966,
for periods ranging from 1 to 5 years. The
Soviet specialists arc coming in batches in
accordance with the needs of the construc-
tion programme of the steel plant, and
will return to USSR on completion of
their period of deputation.

Sick Textile Mills

1076. SHRI M. N. REDDY: Will the
Minister of FOREIGN TRADE AND
SUPPLY be pleased to state :

(a) whether Government arc aware that
the number of sick textile mills in the
country has gone upto 60 at present;

(b) if so, the main reasons for the
growing number of sick textile mills every

year;

(¢) whether the present policy of allow-
ing free competition among these mills for
attaining high standard of efficiency is
proposed to be reconsidered; and

(d) if not, the reasons therefor ?

THE DEPUTY MINISTER IN THE
MINISTRY OF FOREIGN TRADE AND
SUPPLY ( SHRI CHOWDHARY RAM
SEWAK) : (a) Presumably the Hon’ble
Member is referring to mills lying closed. If
s0, the answer is in the affirmative. It may
be added that at the end of December, 1968,
the number of closed textile mills was 56.

(b) The difficulties of the textile mills
which are not in a good condition are
mainly due to loss of productive efficiency
arising from obsolescene of machinery,
substantial increase in debt-equity ratio,
erosion of funds, increase in production
costs and recession in demand, coupled with
mismanagement in several cases.



147 Written Answers

(¢) and (d). Government takes action
a.gainst cotton textile mills under the provi-
sion of the Industries (Development & Regu-
Iat!on) Act, only in cases where it is of the
opinion that the mill is being managed in a
manner highly detrimental to the industry or
the public interest.

Supply of Structural Materials to
Bokaro Steel Project

107?. SHRI INDRAJIT GUPTA: Will
the Minister of STEEL, MINES AND
METALS be pleased 1o statc :

(a) whether the orders placed last year
ft?r about 160,000 tons of structural mate-
rials for the Bokaro Steel Project arc being
fulfilled satisfactorily and on schedule;

(b) whether it is a fact that many of
the supplicrs are unable to mect the
requirements in terms of both quality and
deliveries; and

(¢) if so, whether any rcview will be
made of the policy for selecting tenders on
the basis of costs alone ?

THE MINISTER OF STATE IN THE
MINISTRY OF STEEL AND HEAVY
ENGINEERING (SHRI K. C. PANT):
(a) Yes, Sir. The Hindustan Steelworks
Construction Limited have placed orders
last year for 1,43,000 tonnes of structural
materials for the Bokaro Steel Plant.
These are being fulfilled generally according
to the requirements of construction
schedule of the plant.

(b) No, Sir.

(c) Does not arise.

House Rent for Railway Staff of
Bondamunda (South Eastern Railway)

1078. SHRI INDRAJIT GUPTA: Will
the Minister of RAILWAYS be pleased to
state:

(a) whether Railway staff working at
Bondamunda, South-Eastern Railway are
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deprived of House Rent Allowance although
the station is in close proximity to the
Rourkela industrial township; and

(b) if so, whether steps will be taken
to sanction payment of this allowance at
an early datc ?

THE MINISTER OF RAILWAYS
(DR. RAM SUBHAG SINGH) : (a) and
(b). Stall  working at Bondamunda
have since been sanctioned House Rent
Allowance at the rates admissible to
stafl’ at Rourkela for a period of 3 years
with cffect from 1-8-68, if otherwise
admissible.

IWAATAGY &9 (AT W]A) o
HATHHT

[079. =it g®A =g &gaw™ : 3T
S AT g AT AT TA0FA

(%) a1 7g g9 g fF qawa<, 1968
# IFT-qF IAF 97 F AOAAGYT EIA
o7 famfaal & srwAwr fFar 9r S
THE GATAEY (@9 E1 954 gl 25 &
EAEs

(=) afzgt, At et o =
zifa g @7 gg wvaew ® O fEEA
franfaat ot fiewar fear mar ?

TR AN (o wm g fag ) ¢
(%) < g1 30-11-1968 F TmwT
250-300 faenfaai & ez a2 s
forar qar 3@ wvafa &1 efy agamt

(@) sgama: 758 &3y &y g
78 | T Xed g g = st
freware far 7 fomw Q) faandf @)

FROET W T w1 frata

1080. st gww W woAw@ : T
REqTA AT qAQAT qOg HAY qE qqrT Ay
FoF
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(F) | 9=adr, 1967 & @q %
WRT F y9AFT F1 fwadr A &
gTarq #7 fAata fear war; ek

(®) 9% woeasq gLFR ¥ frady
fadafy waT sifera &7 ?

Tea ST A gfraton e

§ wew AR (st gew *T ) :

(%) s (7). | s7aw, 1967 &
T 30 FFTAT 1968 aF FY wafy #
AATFT AT 1168.440 zH  FEqTH FT
frata fear o, fomar wew A=
fTa% gem 664,404 w91 97 |

g 3 Nfafor sraram, st

1081, =it g&w =+ wwam :
=t yEmET e
it sarfesia ag
it 3o Fo MM :
=t Tagfa
=t gAY TewTEe

F11 Arfrw fawe @ awamm
W HAT T I 7Y T FG F

(%) a1 ag 79 § f &7 ghaafor
FITARIA, T & §92T 2, qUIT 5 |
@ a1 fgeg FAaIiAl FY 9T FwRT
At 371 & fordr Fgr v

(@) #avag t a9 fF @i @
qAAAA FAAMCAT FY Fa12T g o @
§Fd Fqaow ft awlt ¥ gfew
FHafdl & a9 agfes w0 @ ®]
q%;

() AT sreTHEE TYAT ¥ wafT
FAATAT 1 OF oo a=A # avgfaw
] ¥ T9HET AT @ Y,
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(%) afz &, @1 ga% #1 FTO0E
1 A7 AT T FaaArEr 1 AgfAT
TE qWEAT; ST

(¥) afz &, At =@ wwa ¥
TIHTT T F4T F14aTE) FIA 71 fa=amc
g7

T, T WA g wfraton enaa
# Tew WA (A FOM W 9N) ¢
(F) & (v). z7 ww ¥ ornfs
A gaATg-Frg 7Y 9 2 fgmeac 1968
FT ST-TAT H AF-HIFRGT TEIET F
IT7 | nE =7 fgar qv 1 3@ aF}|q
# feafy qf Avg =z 2y 7 B aw@ew
Fr ofg gaw 2

faaw

IR, 1967 1 geATHT F qIETH
r Ffrafer e F gEewmE
FHAET #1 ‘Arfesta geed’ ATHE
ARG § wqraf $ fgar war ar,
Tl & 39 THT | et fE TgA A
TME FT ST TqTEANT TG, K
g1 398 sfuFi qfraR oF-nE FAL
HTEA £ AR 4 9g7 4 a9l 7
s qfrEmiar sw ¥ fqar
sfenfrs FAITQ M aT W WA
IAF T UF TqIF 9T "ElAT 2 I A
sraraATa affeafaar seaw &1 78 & 1
Y gshifafiaor far & sreawr 3 gfew
FEIIFE F a9 FqEIT § FOF AW
FTAE F F1 2T T 3AF qT%
quwg frar ) gfew saarfal &
svgraEe faar & % amqw Favedi
qE W F w@d F Ol A
gfsm 9 amw § wifs Fe &
9T § FTXET ¥ IqfeqT @A 9T
qqF @Y gvET FY U 9T BT AR |
o Wfqa gAF FTor, Afeew e
¥ gEeT AT 3T AE afard
FT AT AT gEE TG
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IRIfaE Wt & 93 sfuwiw
gfeww Faurd deec 1 & ardz V &
WY ¥ ¥ Shfmfer frw o ®
TTET A 100 gfeww awarfaai S
WM O A w1 g faar ot
FF T8 q72T # T 40 9 T q§
gfees st ¥ aeh fer 7 afz
feg frarey 50 a1 60 sfafeaa =< 71
AT A @ #X 3 A waew
qfew Faaifal & ow g #1 =
AT H T By FA | AIIAR
TR ¥ T &% ¥ frarfagi & A
& gEafaw faaga framm ar s
IR 9g weara fEar av B oS w0
VY01 ¥ yq% AF am w4 I
FSAUREAE I CERE T B et I ol i
¢ e afeadT w7 Mgy § A
fadt forar v ot f6 3 A2 & s
sttt /1 gfea &%) aife ¥ ew
Ty § Ifq yamw #¢ 94 1 98 FA
3% 7 fF 378 wwT Qren F R & fAo
STAT YWHTAT AT 41 AT I q@T1
I qW F fog faaw w71 ¥ faw w0
4T St T a1 v 9w 9 srwe fwar
™ AT &Y s gwdafas @ g
SHEIT U AN ¥ F@ agsl ¥ &4
{offrafer fare & dwg & wag a<
sfafeq @ & o Tma arwary
Gomg fF daeT 1l & ardz V¥ fag
frnfei = gfeorr o & frg g
alt w7 & faq arex fear @ <@
¥ wwE: ag gewafaw  wraer #
IFE & fau fear v a1 39 e
®T T FIA FT ATH qg 97 % 3 g9
T fod agy gfeaw o & @ @
¥ gy § & @ afz w60 WEH
W Iy A & Y qwear agq
WUl T GEOF AT | TR Y
¥ Aot 93 fasre-fawy frar mar ar
AR ot ¥ gt J foradt sifas @9
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WY gfenfaa § <@ g e fean
7 |

ag ¥ ¥ TifqE® =9 @ 90
R smam Y fF mgw et gfeww arfaal
¥ @y ¥ fau &rse1 & 3o w9 @™
& IEA | A1dE V 1 39T § sfaw
sratfeat 7 gfeaw arfadi & smame &
fau aFra ATet #77F F fAq faas
g fear a1 swweA o TEET &
Sf@ & q Fr do 5 F AW 4R
W@E T AT IE qAAT FA FT
afwm grew fear | g3 aefas
THA AT wET § A0 FEEATET A
FIq Fo 5 ¥ AT dgl F TAWT
FHAAMfeET &1 agi § S 7§ AFA
F fau  mwret F1 smamw  fwam,
mafy Fgi 9% 9mer 144 AT 4v)
HTMATEAGT Y TP Frgargat
gftzma g% &% wwr 80 FH=Td famm
g3 fao & Fammen @ orgafeaq g
T | AT AR AFATATHE  FIAATE
FT AT FAAT AAT A1 F WY IF @TH
TN & Afvgm w qfeafsm 2
afz uF fafwee aodifas s & fd-
FAT AT A AFT WA I F fAU
Tt FwEfeat & fafuaa qar anfeger
T Y AAF FWH gEAWT A
FIJ TV g TIFAT THA QAT | TEAT F
TR F AN gt Shfaafr seraE
Y FE F AR AN @ HR IFA
T 144 & Ioaud & JTETILOT IAET
IR IRA FTOIAIE F F AfaFrd
F1 grafeag safwal #1 feafq ¥ waed-
FIOF AFT

5. gEFgET QAT F AT
qEAATHT AT HEET F CF ) oW A
TWIE F AFA w1 s@qg fwar 9T @/
qr @Y T ¥ dfw safedl & a7
yFaTg HAT &Y fF oY AW 2N
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Ffeifeal gy aamq @S FETT AT
g § A A fawtor o fear sy
§ au ot gfeaw FHfEl 1 F §
o ¥ fee qumar 9 w@r g SR S|
framer <isht wER ¥ orew gl &
g eqrfaq #33 F gagrd i g7
T oar @ & @ Shfmafo
FRART F q@7gFT 77 AT I
e 4 fr gfeam W=l #1 aw
F F7% fegeml § ammar q faww fe
ITH AW FT OATAAT T4V ATET A
AT F1 fAwior 2

6. g & H FICIAA & Fa4THT ¥
fafawm daei & sfafag s faafo
Fa # frrag fear 3 @y =
FHA0AT FT gAaE fEEn @
F1H & fom arg ad § 20 r@ w97
s F74 F7 faam &

7. SgE FX O Fwg w1 b
faar mar f6 gavuw fafws smawia
a7i # fgrg FHATCCAT 97 J97 AW
o F faga & fao z@ma o9 @ &
afs @ wFR @ fF7roae e
wHEL FT srAeE e FHAfEt 1
fFar oo | gEeaEl oA faow #§
ATEFfAF YT FY g | qTET ¥ qGTH
aY ag farar @ f feaw st
F UF & ™ 9T A9l e dRee
¥ aqaW ST FY AT 9T AR IR
et % fafwer feedl § arer smo aifs
TF TF T IT% T g 891 9 I/
AR AT FF AR A T IAH
g A WrAAT IO I T
st § AT ¥ Fw faa ok
AT ¥ Hamx ax w ¥ fAAW
& a9 @ QAT w7
L g
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Demand for Indian Roses in Foreign
Countries

1082. SHRI BAL RAJ MADHOK:
SHRI RANJIT SINGH:
SHRI D. C, SHARMA:
SHRI BENI SHANKER SHARMA:
SHRI HARDAYAL DEVGUN:

Will the Minister of FOREIGN
TRADE AND SUPPLY be pleased to
state:

(a) whether Indian roses are in great
demand in foreign markets particularly in
Europe and America;

(b) if so, the steps taken to explore
those markets; and

(c) the outcome thereof ?

THE DEPUTY MINISTER IN THE
MINISTRY OF FOREIGN TRADE AND
SUPPLY (SHRI CHOWDHARY RAM
SEWAK): (a) No, Sir. Thereis, how-
ever, a possibility of developing export
markets in Western Europe during the
winter season when there is a shortage of
out flowers in those countries.

(b) In order to encourage exports of cut
flowers, Air India is offering concessional
freight rates. The State Trading Corpora-
tion is also investigating the marketing
possibilities of Indian roses and is currently
sending small consignments on experi-
mental basis.

() Tt is too early to form any definite
view on thc potentiality of exports of
Indian roses.

Aversion of Train Mishap Near Muzaffar-
pur

1083. SHRI SAMAR GUHA:
SHRI P. VISWAMBHARAN:
SHRI K. LAKKAPPA:
SHRI SURENDRANATH:

DWIVEDY:

Will the Minister of RAILWAYS be
pleased to state:
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(a) whether itisa fact thata train
mishap was averted near Chakia and
Mehsi Stations 53 Km. from Muzaffarpur
of the North Eastern Railway on the 9th
January; 1969;

(b) if so, the causes of this mishap;

(c) whether’ Government have investi-
gated into this mishap; and

(d) the Steps taken to award the rail-
way employee for his timely detection ?

THE MINISTER OF RAILWAYS (DR.
RAM SUBHAG SINGH) (a) There was
no case of a train mishap having been
averted near Chakia and Mechsi stations
of North Eastern Railway on 9. 1.1969.

(b) to (d). Do not arise.
Officers in Public Undertakings

1084. SHRI BHOGENDRA JHA: Will
the Minister of INDUSTRIAL DEVELOP-
MENT, INTERNAL TRADE AND COM-
PANY AFFAIRS be pleascd to rcfer to
the reply given to Unstarred Question No.
314 on the 12 November, 1968 and state:

(a) whether information  reagrding
officers in public undertaking has since
been collected; and

(b) il so, details thereof ?

THE MINISTER OF INDUSTRIAL
DEVELOPMENT, INTERNAL TRADE
AND COMPANY AFFAIRS (SHRIF. A.
AHMED): (a) and (b). Information so
far received from some of the manufactur-
ing undertakings in the public sector is
contained in the statement laid on the
Table of the House. [Placed in Library
See No. LT-129 69)

Railway Sleepers

1085. SHRI MANGALATHUMADAM;
Will the Minister of RAILWAYS be pleased
to state;

(a) the quantity of timber obtained
every year from the Nilanbur Forests for
the sleepers for the Railways.
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(b) the quantity of cut sleepers out of
it which is sent to the Creosoting Plant
at Palghat every year.

(c) the estimated expenditure incurred
every year for the Creosoting Plant; and

(d) whether any loss has been incurred
during the year 1967-68 ?

THE MINISTER OF RAILWAYS (DR.
RAM SUBHAG SINGH) (a) Procurement
of wooden sleepers from Kerala State is
undertaken mostly through the Kerala
State Forest Department; occasionally
some supplies materialise from the trade
in the area also. It is, therefore, not
possible to specifically state the quantity
of sleepers procured from any particular
forests of the state.

(b) There is no Railway Creosoting
Plant at Palghat. Presumably the Hon’ble
Mcmber is mentioning about the Railway
Treatment Plant at Olavakkot. However
as mentioned in reply to (a) above, it is
also not possible to indicate separately the
quantity of sicepers cut by the suppliers
and sent for treatment at the Olavakkot
Railway Treatment Plant, from the
produce of Nilanbur Forests.

(¢) The expenditure incurred annually
during the last three years by the Railway
Treatment Plant at  Olavakkot is stated
below:—

1965-66 —Rs. 18,67,411/—
1966-67 —-Rs. 16,96,878 '—
1967-68 =Rs. 12,69,793/—

(d) The question of any profit or loss at
this Railway Plant does not arise as produ-
cing of treated sleepers is done taking into
consideration the cost of the new materials
and cost of treatment.

Working of Hindustan Steel Limited

1086. SHRI S. K. TAPURIAH:
SHRI E. K, NAYANAR:

Will the Minister of STEEL MINES
AND METALS be pleased to state:
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(a) whether Government have examined
the latest monthly working results of the
Hindustan Steel Ltd., and

(b) whether Government expect the HSL
to break even in the current year or
whether it is cxpected to continue to run
at a loss ? N

THE MINISTER OF STATE IN THE
MINISTRY OF STEEL AND HEAVY
ENGINEERING (SHRI K. C. PANT)
(a). Yes, Sir,

(b) According to present indications,
the Company is likcly to sustain a loss of
about Rs. 40 crores during the current
financial year.

Mail/Express Train between Manmad and
Dhond

1087. SHRI N. R. LASKAR: Will the
Minister of RAILWAYS be plcased to
statc:

(a) whether  Government are aware
that a lot of inconvenience has to be faced
by pcople travelling towards Poona and
Sholapur from Northern and Central India
on account of non-cxistence of a Mail;
Express train  between Manmad and
Dhond.

(b) whether Government would start
some new Mail/Express trains on Manmad
Dhond route:

(¢) if so, the details therefor; and
(d) if not, the reasons thcrefor ?

THE MINISTER OF RAILWAYS (DR.
RAM SUBHAG SINGH) : (a) (c) and (d).
There has been no demand for a direct
train betwecn any of thc important
centres of Northern or Central India and
Sholapur. There has been a demand for
a direct train between Nagpur and Poona
but the quantum of traffic offering does
not justify such a train. At present, one
Third Class Sleeper coach runs between
Nagpur and Poona via Manmad and Dhond
by 321 Dn. Passenger/29 Dn, Express and
by 30 Up Express/402 Up Passenger. From
1-4-1962 it is proposed to put on an
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additional First and Third Class composite
through coach by these trains and with this
addition, the requirements of the travelling
public will be adequately met.

(b) There is no such proposal under
consideration at present.

Resignation of Chairman, Bokaro Steel
Plant

1088. SHRI S. S. KOTHARI:
SHRI M. N. REDDY :
SHRI N. K. SOMANI :

Will the Minister of STEEL, MINES
AND METALS be pleased to state :

(a) whether it is a fact that Shri K. M.
George, Chairman of Bokaro Steel Pro-
ject has submitted his resignation;

(b) If so, the grounds for his resigna-
tion;

() the extent of supervision and
intervention exercised by the Ministry in
the construction of the Plant and purchase
of oquipment and policies in this regard;
and

(d) the final decision about the appoint-
ment of a new Chairman or continuance
of the existing Chairman ?

THE MINISTER OF STATE IN THE
MINISTRY OF STEEL AND HEAVY
ENGINEERING (SHRI K. C. PANT) :
(a) and (b). Shri K. M. George who was
the Managing Director and not Chairman
of Bokaro Steel Limited relinquished
charge on 9th February, 1969 afternoon on
the expiry of his five year’s contract.

(c) Bokaro Steel Limited is registered
as an independent Company under the
Company’s act and is subject to such super-
vision and control of the Government as
are laid down in the Articles of the Asso-
ciation of the Company. Besides the
Chairman there are two senior Govern-
ment Officers in the Board of Directors of
the Company. Government also periodi-
cally review the functioning of the
Company and these reviews are placed on
the Floor of the House. The progress of
construction of the plant is also reviewed
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an_d such instructions as are considered
necessary for efficient and timely execution
of work are also issued by Government.

(%) gfra= Fratss zfoear fafals,
Fowar 7 fre fafs ) srgEw & fag
yraeT qx feur oT FUT THA ¥4 w4

(d) The matter of appointment of a
new managing Director is under consi-
deration. The Chairman of the Company
is continuing and no specific tennure has
been laid down for him,

e fafale
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T HTTATAR QO [T AT
fafady, w=d
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yFg@T, 1966 % &1 giaa Ieared
25 fqzT eqwaT & 1, 28,975 A 2 W&
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Ticketless Travel on North Eastern
Railway

1094, SHRI VISHWA NATH PANDEY:
Will the Minister of RAILWAYS be
pleased to state :

(a) the number of persons arrested so
far ticketless travelling on the North
Eastern Railway since the 1st September,

'1968;

(b) the approximate amount of loss
suffered by Government on account of
ticketless travelling during the aforesaid
period; and
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(c) the number of persons sentenced to
imprisonment for ticketless travelling
during the aforesaid period and the amount
realised as fine ?

THE MINISTER OF RAILWAYS
(DR. RAM SUBHAG SINGH) : (a) The
number of persons arrested on N. E.
Railway for ticketless travel from 1.9.1968
to 31.1.1969 was 14, 963.

(b) The approximate amount of loss
suffcred by Government on account of
ticketless travelling during the
aforesaid period has not been estimated,
However, on the basis of special checks
arranged some time ago, it is estimated
that the loss suffered by Government duc
to ticketless travelling on the N. E.
Railway is approximately Rs. 3 crores per
annum,

(c) On the N. E. Railway the number
of persons sentenced to imprisonment for
ticketless travelling during the aforesaid
period was 5,800 and the amount of fine
realized was Rs: 3,20,708.

Late Running of tranis on North Eastern
Railway

1095, SHRI VISHWA NATH
PANDEY : Will the Minister of RAIL-
WAYS be pleased to state :

(a) whether it is a fact that there has
been a constant increasc in the complaints
in regard to late running of trains on the
North Eastern Railway;

(b) whether it is also a fact that the
passenger trains not reaching their destina-

tion in time has become a common featurc;
and

(c) if so, whether any new mecasures
arc proposed to be taken in this regard ?

THE MINISTER OF RAILWAYS (DR,
RAM SUBHAG SINGH) : (a) No.

(b) No.

(c) Does not arise.
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Neglect of North-Eastern Rallway Zone

1096. SHRI VISHWA NATH PANDEY:
Will the Minister of RAILWAYS be
pleased to state :

(a) whether it is a fact that the North-
Eastern Railway continues to be the most
neglected zone in so far as the supply of
engines, rolling stock and facilities to
increase the number of trains run on
important routes is concerned;

(b) if so, the reasons therefor; and

(c) how is it ‘that while Northern,
Southern, Western and Central Railways
have been able to increase mail, express
and passenger trains on their main and
other lines, the North Eastern Railway
has not incrcased Mail, Express and passe-
nger trains as yet, and the passengers are
experiencing great inconvenience due to
such inadequate and bad arrangements ?

THE MINISTER OF RAILWAYS
(DR. RAM SUBHAG SINGH) (a) No.

(b) Does not arise.

(c) It it not correct that there has been
no addition to train services on the North
Fastern Railway. For instance, during
the period from 1961-62 (upto 31st October
1968) as many as 72 new trains including
fast express trains have been introduced
and the runs of 39 services extended on
various sections of the North Eastern
Railway to cope with the expansion in
traffic. By and large, the existing comple-
ment of passenger carrying services runn-
ing on the North Eastern Railway cater
satisfactorily to the pattern and quantum
of traffic offering.

Privately-Owned Railway Systems

1097. SHRI GEORGE FERNANDES :
Will the Minister of RAILWAYS be
pleased to state :

(a) the relevant sections of the Indian
Railways Act which apply to privately-
owned railway systems in the country but
not to the Railways operated by
Government ;
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(b) what is the justification for this
discriminatory legislation;

(c) whether Government would take
steps to amend the Indian Railways Act
to make it uniformly applicable to all
Railways in the country; and

(d) if not, the reasons therefor ?

THE MINISTER OF RAILWAYS
(DR. RAM SUBHAG SINGH) : (1)
Sections 49, 50, 51, 51A, 87 to 98.

(b) The above sections which apply to
privately owned railways but not to
Government railways are not of a discri-
minatory nature as they are only meant
to regulate the working of private
companies.

(c) & (d). In view of reply to part (b)
the question does not arise.

Cement Price

1098. SHRI JYOTIRMOY BASU: Will
the Minister of INDUSTRIAL DEVELOP-
MENT, INTERNAL TRADE AND
COMPANY AFFAIRS be pleased to
state :

(a) how many times since decontrol
Government have allowed cnhancement of
cement prices;

(b) the rate of enhancement each time;
and

(¢) the reasons for enhancement in each
case ?

THE MINISTER OF INDUSTRIAL
DEVELOPMENT INTERNAL TRADE
AND COMPANY AFFAIRS (SHRI
F. A. AHMED): (a) to (c). Since decont-
rol of cement, Government agreed to the
enhancement of the f.o.r. destination
selling price of cement by Rs. 0.70 per
tonne w. e. [. 1.4.1966 and by Rs. 1.20 per
tonne w.e. f. 1.4.1967. These enhance-
ments were agreed to on account of
increased expeaditure on freight for cement
movement. Beside, the packing charges
for cement are revised every quarter,
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according to a standard formula, on the
basis of market quotations for jute bags
and the proportion of the use of new and
second-hand bags.

De-Recognition Of Hindustan Steel
Workers’ Union

1099. SHRI JYOTIRMOY BASU : Will
the Minister of STEEL, MINES AND
METALS bc pleased to state :

(a) whether it is a fact that the Hindus-
tan Stee!l Workers® Union, Durgapur does
not carry the confidence of majority of
the workers and employees working in the
Durgapur Steel plant ; and

(b) if so, the reasons as to why the
recognition of this union has not been
withdrawn ?

THE MINISTER OF STATE IN THE
MINISTRY OF STEEL AND HEAVY
ENGINEERING (SHRI K. C. PANT):
(a) The Hindustan Steel Workers Union
is the recognised Union at the Durgapur
Steel Plant. The claim of Hindustan
Steel Employees Union for recognition was
referred in  April 1966 to the State
Government, which is the competent
authority for verification of membership
and for advising on grant of recognition.

The matter is pending with the State
Government.

(b) Does not arise.
Purchase of High Speed Diesel Engines

1100. SHRIJYOTIRMOY BASU : Will
the Minister of RAILWAYS be pleased
to state :

(a) the cost of the high-speed diesel
engine purchased for the capital Express
train ;

(b) wherefrom it has been purchased ;

(c) whether this engine is lying unused :
and

(d) if so, the reasons therefor ?
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THE MINISTER OF RAILWAYS
(DR. RAM SUBHAG SINGH): (a) and
(b). No new diesel locomotive has been
purchased for running the Rajdhani
Express (Capital Express). Indian Rail-
ways have 72 dicsel locomotives supplied
by M/s. General Motors/U. S. A. at an
approximate cost of Rs. 13,54,000 each
during the period 1961-64. Onc of these
locomotives will be utilised for running
the Rajdhani Express.

(¢) No.
(d) Docs not arise.

Tea Corporation

1101. SHRI BHAGABAN DAS : Will
the Minister of FOREIGN TRADE AND
SUPPLY be pleased to state :

(a) whether the Government of Assam
as in a memorandum submitted to Central
Government urged to form a Tea Corpora-
tion for taking carc of the uncconomic tea
gardens ;

(b) if so, the contents of the memoran-
dum and  whether Government  are
contemplating to form a Tea Corporation ;

(¢) il so, when ; and

(d) whether the marketing of tea will
also be undertaken by this Corporation ?

THE DEPUTY MINISTFR IN THE
MINISTRY OF FOREIGN TRADE AND
SUPPLY (SHRI CHOWDHARY RAM
SEWAK) : (a) to (d). The Government
of Assam has suggested the sctting up of
a tea Corporation on the lincs of National
Textile Corporation for taking over of
closed tea gardens. The
being looked into.

suggestion s

Revision of Industrial Licensing Rules

1102. SHRT BHAGABAN DAS :
SHRI JYOTIRMOY :

Will the Minister of INDUSTRIAL
DEVELOPMENT, INTERNAL TRADE
AND COMPANY AFFAIRS be pleased
to state :
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(a) whether Government have recently
revised the rules relating to industrial
licensing ;

(b) whether as per the revised rules, in
some cases it will no longer be necessary
to obtain a licence for setting up
industries ;

(¢) whether the rules have been revised
for giving more incentives to foreign
investors ;

(d) the details of those revised rules ;
and

(e) the reasons for revising those rules ?

THE MINISTER OF INDUSTRIAL
DEVELOPMENT INTERNAL TRADE
AND COMPANY AFFAIRS (SHRI F. A.
AHMED) : (a) to (¢). According to the
provisions of Industries (Development &
Regulation)  Act, 1951, licenses are
required to be obtained for industries
listed in the First Schedule to the Act.
With a view to encouraging industrial
development and also reducing the formali-
ties with  which small and medium scale
industries have to comply, the Govern-
ment of India have by a notification dated
13.1.1964 issued under Section 29 B of the
Act, granted cxemption to industrial under-
takings cngaged in scheduled industries
(with the exception of a few specified indus-
tries) fixed assets i. ¢. investment in land,
building and machinery, valued at not
more than Rs. 25 lakhs, from the licen-
sing provisions of the Act. Also to give
encouragement to the speedy setting up of
further capacity particularly in industries
which do not involve substantial import of
components of raw materials and in which
the small scale sector is not interested,
Government have from time to time,
granted cxemption to certain industries
from the licensing provisions of the Act.
As a further measure of liberalisation of
the licensing procedure, exemption has
also been granted to the industrial under-
takings to diversify their production upto
250 of their licensed registered capacity
subject to certain  conditions without
the formality of obtaining an industrial
licence.
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The rules relating to industrial licensing
apply equally to the foreign investors and
these rules have not been revised for
giving more incentives to the foreign
investors.

Export of Engineering Items

1103. SHRI BADRUDDUJA : Will
the Minister of FOREIGN TRADE AND
SUPPLY be pleased to state :

(a) the actual value of imports and
exports since the year 1965-66 1o 1968-69
year-wise ;

(b) the share of engincering items in
the total value of exports during this
period ;

(c) the target of imports and exports
during the year 1969-70 ; and

(d) the share of cngincering items in
the total exports target for the year 1969-
70 ?

THLE DEPUTY MINISTER IN THL
MINISTRY OF FOREIGN TRADE AND
SUPPLY (SHR1I CHOWDHARY RAM
SEWAK) : (a) and (b). A statctment is
laid on the Table of the Housc [Pluced in
Library. See No LT—130 1/69]

(c) and (d). Item-wise projections of
Imports and Exports during the Fourth
Five Ycar Plan arec under process of
formulation.,

Agro-Industries in West Bengal

1104. SHRI BADRUDDUIJA : Will
the Minister of INDUSTRIAL DEVE-
LOPMENT, INTERNAL TRADE AND
COMPANY AFFAIRS be pleased to
state :

(a) the names of agro-industries set up
in each district of West Bengal upto date
since 1951-52 ;

(b) total value of goods produced in
each district of the State upto date year-
wise since 1951-52; and
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(c) total additional cmployment
potentialities and actual employment in
these agro-industries in each district upto
date since 1951-52 ?

THE MINISTER OF INDUSTRIAL
DEVELOPMENT, INTERNAL TRADE
AND COMPANY AFFAIRS (SHRIF. A.
AHMED) : (a) to (¢). The information
is being collected and will be laid on the
Table of the House.

Aga-wvar WA AT

1105wt qifr qawr : Fa7 ¥ FAY
qZ TATH FY FAT FIA fF ¢

(%) #1178 77 & fr wenfaq dee-
FzaT 393 AT F fawto g F5er 94y
97 Y FAM Hosrarar g1 Svger
v 39E arg Y ag fawawT I ax
% fawra ¥ far aga wRa= 2@,

(@) Fm 39%F WATAT A AAAT
AN F IR § §9 AvEq 0 g
AT TS §

(w) a1 bt ATt & Fraifa
FTHF AT TAF HATAT AT QISAT
ST & & qIAEA 8

(w) afz gi, AtvFar a7 G770
foe & gge "duor feoar ma &; s

(z) afz agt, 71 za% w31 F707 &
T 79 GEE7T ¥ TIHTT T 747 TGATEY
F F71 fage & 7

W a0 ((wo uwgwm fay ) ¢
(%) =T A% 9T qiY A F FTWF
gfaar 1 771 IY@@ 7 Jzz-AveA Wy
AreA & famior & fa 7 &1 Qv o
F 9T 7 7% N T T TH FAAT
A wgr ) 5 XA & famio dgw iy
¥ fawra # gy faw wwY §, wife
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QIHTAG: 74Y ATEA0 & qTqUaTa gaey
sfafer gfaumd faee & )

(@) St agi 1

(77) Y ATEET FEER gy F
I JTAE FY geafa & & ufaw w0
fear srar &

(w) o 7 7z = wfEa
T & fr o qg ¥ qgw @ oy
T |

(z) fa<ira afeamzat & @< ==
W Fv & Ao F qreey § faEn
FLAT AT TF T A E |

NET AR e & AT @A qgH

1106.'aﬁ=rfstm IR G R L
qg AT ET F{FIA f

(¥) 1 7% war@a 7 2AEF AR
AT & 919 F a7 § Fiw offw 3=
& fawre 1 qur g gf swEEn
@ gU A1gT AW wuEEr ¥ A9 W=a
arzd faomd A7 smawFar 97 faEw
frar §;

(=) a1 @R 7 qgg AR gwar
& @1 F &7 F 97 ot & arfaarfent
¥, famaY d&ar 9§ e Y SEEr )
40 wfgaa § Femor & fAy [|a A
e F smaawar spE T ;@R

() afz 7, @t w@F @1 FTOW0
TAT 5T qEARY A T FT [T Ffee-
g ?

T N (WMo Twgwn ) ¢
(%) ¥ (7). @var R qgE & A=
o @Y I ATET A F yE@E W
sfre & W faae A fear T
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= faod o 7 & sy & foo W= afagw
FY AT FA AT TT AT F AqIHTA
fasm & S€= & 1953—55 & &R
T S1E F firg Hew ygar a5t argd
& forg gonfafior e aramara agean
frar mr gr | ggEw fraref 7
T f5 ag @ fashm efe &
FATaNE WY ST gafee zad famio
F1 weama wafo F3T fear v ar | 9fs
Y quadiy gremr ® oAAr AvEAl &
fartor & fau aga #a @7 faem v
TENTEAT & AT T @¥ u UEr wrg
fatra fagmer gam famns @@ Zam faer
f grarfad @9 @z & fag weafasw
TTFTATT I &1 FEATIAT &1 AT JTATT
TG gE @ w1 R|@I gr A ATEA
fadia zftz & yammg €1, zafew ==
87 H 99 AEA 99 F §eard 9%
fasre F77 & fow s=ey feat #1 sAverr
FIAT ERT )

TEAT-NET WY ARA

1167. »t mif\w quwr : a7 W@ w4
ag qqT A FAT H A

(%) @eardgg 99 arsa fag™
F foro foy T qqeror & 997 39 91%T
1 fao™ @ feaar w7 =g g9 &
A 47 37 59 q9F fFaan o7 a7
g T A R

(@) #av I7& WATET F AFATC A
Ax H aaaw feafa &0 A s
T 65 AT A °Y;

T) #|v g g9 & 5 9% dAvew
¥ mEEr &R AgE A W FA
1 0% AT A AT, A gy ™
g, #r¢ s A fear 8 @R
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(w) afz g, @Y sa% w1 Freow §
q9T 3T FraY ¥ GO F7 AT 2fee-
e

W AN (v Tmgm fag) ¢
(%) Sz R @uemr & 9 =
1 39 grok qqaty ¥ fow o ®
F aqew TEt frar mar

(@) & (7). =7 &% & afz #:%
fawra garr & @1 37 2= go T Arq
g g7 fos @7 & A1 & fag T=R
H g IF UF AT AT T3 AT & (90
1953 -—55 % FSfaafer siw avarara
qgeror fFar v a1 | giaw foet &
qar == f ag @vgw fa=ia efw &
yaTINE g gafee 3AE  fammr &
seaTe wafirg #3 fear mar | 4fF St
qaadfy aYEr § 4y gt F frato
F fau aga 7 w7 fawd 77 garaT g
sy mar d§ tar wif fawq faww
g femard aY &am foma f5 wefam
W A3 F g sreafus qramama gm
N gwEAr g1 X agae w§r g
AT FY AT gU qg ArzA fasa
e Fanme @ wWigza a7 &
WT AIEA A F g@E 91 fa=me
F & fog o=y et &7y FA¥

A
T A-NFT WA AW

1108. it srfy guor : Far To@ WA
7g aa W FU FO F

(%) ofewsft aix oot e fasii
# A arel @=aT-AgT WY ATEA
& fay fradY qaedr & o & qge
a fow arfEt Y waeor fear mar
qr;
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(&) =9 e & R FAT q9T
M gFY § 9% WA W T
sfafear §; s}

()@ a7 % @ s & faw
FFuwr far arde &1 faar war qr q4qv
qeraed) suTq FAv § 7

R R (o TG feg): (%)
3Rz 1T mueaT ¥ A OF Ay W
arzT faer & fau odld § +F 215
gaeror gt fFar wav

(=) maner & T |

(7) =7 &% ¥ FAw TAR-dRT &
e wearfaa @€ /e @gT & fag
1953 & werw fFar a1 411 5@ AT
F a7 I ¥ dgg AR guear F @i
T ATZA A sgawdT I FifE
TR T @uear & &9 9gF § "
A A gt ) W F O TR &
TR T e & A= (175 fearex)
IT gHT TE ATIA 9T 7.95 FAT A
3T e o139 9T 5.95 FAT ®qA Y
AT FT ATATT ATTAT 47 a7 | "
oA TR 7 3w W oaws (223
frapftex) 9T s€r @z 9T 1171
FTAT T T ®WZT a1z 97 8.86
FAT &Y I 0@ FT A 4T |
T AT deT AT g # angd
faefig gfe & sramawe @il o o
W T7 aTET B qATH F7 fau o
fear mar a1

qRE A @vEar F i @y W
AT AT 285 fERdER A g
AR A o F Y T AT W
quY 28.5 FAT §IT FY qO@ AT |
ifF m ey & tar v faim fawe
gon framft 7 3 fomd e senfa
WY g & fag scufas arame 3
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F FATAA G ST anfaw gfee @ g
ATET F AN 2T FT TR A8 £,
gafem g5 Az & famtor % semy @
fasme @< & fan gax fedi & wdrem
AT G

EFEIATT ATt IA A ¥ o wlgan
arsY ® aET HEAT

1109. = sfiw qaw:
it sifaara fas
it g 73 ¢
Y o Ay
=Y QHoTHO FEW :
FIT XA JA7 7 I A1 T HT
f& -

(%) 71 IAFT A FETATTIAT K
IFTET 28 FATATC A AT Frerrar wav
g fF 13 say, 1909 7 AT & UF
frdg & s & fadaR o
ATAAYT &3] T A T g gArgraTR
ardt M F gl g § fesw w ww
afger @1 aey &% fom a1 ST 9aw
aft 1 amA w7 fZav ar qar g
a1 Y a1y G fear ar; siw

(7) =fg &1, a1 g5 grasm § @
X ¥ afafwar § qur o owmY H
TETL FT FAT FEATE FF &7 {791

g7

A Wt (310 vAgun fag): (7)
il

(&) zzam 3 qwETd Wy gfam 7
U qreen & far-g 0 sqafiat § g
 #Y sry qw firegare fear mar @ ok
FIF # &) a1 G gt w1
iR #<8 & fau sge ) § ) 5w
&7 & mfsqt # gar Surd &Y waga
Fame & fag fggmd ard &< & my
g?
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Complaints against Sale of Imported Raw
Materials and Components

1110. SHRI N.K. SOMANI : Will the
Minister of FOREIGN TRADE AND
SUPPLY be pleased to state :

(a) whether it is a fact that serious
compfaints have been received regarding
misuse and sale of imported raw materials
and components by the holders of  Actual
Users Licences ;

(b) if so, the number and particulars of
such cases apprehended during the year
1968; and

(¢) the preventive steps being  taken by
Government to stop these malpractices ?

THE DEPUTY MINISTER IN THE
MINISTRY OIF FOREIGN  TRADL
AND SUPPLY (SHRI CHOWDHARY
RAM SEWAK): (a) to (¢). The information
is being collected and will be laid on the
Table of the Housc.

Income from Passengers at Sivaraopeta
Station

1111, SHRI D. B. RAJU: Will the
Minister of RAILWAYS be pleased to
state :

(a) the average daily income from the
passcngers at Sivaraopeta Railway Station
on the Bhimavaram-Gudivada linc on the
South-Central Railway ;

(b) whether it is a fact that there is no
shelter on the platform for the protection
of the passengers from sun and rain ;

(¢) whether Government Propose to
provide shelter on the said platform to
remove the inconvenicnce caused to the
passengers; and

(d) if so, when?
THE MINISTER OF RAILWAYS

(DR. RAM SUBHAG SINGH): (a)
Rs. 1,554/-,
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(b) Yes.

(c) and (d). Platform covers at stations
are provided on a programmed basis.
Subject to availability of funds, proposal
for provision of a cover over platform at
this station would be considered by the
Railway Administration while preparing
future works programmes.

Mineral Survey of Orissa

1112, SHR1 CHINTAMANI PANI-
GRAHI : Will the Minister of STEEL,
MINLES AND METALS be pleased to
statc :

() whether any mineral survey had
been undertaken in Orissa in 1967-68;

(b) il so, the places where such surveys
were undertaken ;

(c) whether there is any such proposal
for 1968-69 and 1969-70; and

(d) if so, the dctails of the proposals,
and the districts which arc proposed to be
surveved ?

THE MINISTER OF STATE IN THE
MINISTRY OF PETROLEUM AND
CHEMICALS AND MINES AND
METALS (SHRI JAGANATH RAO):

(a) and (b). Yes, Sir. During the field
season 1967-68 "surveys were undertaken
for base metal mineralisation in Sainthala,
Bolangir district and Sargipalli in Sunder-
garh district; for asbestos in Mayurbhanj
district; for graphite in Titlagarh Sub-
division of Bolangir district; for gold,
China clay, chromit and glass sand in
Koraput district. Geochemical survey for
multimetal mineralisation was also under-
taken in the Gangpur Shear zone, Sunder-
garh district.

(c) Yes, Sir.

(d) Mineral investigations taken up
during 1968-69 field season include base
metal ores in Sargipalli, Sundergarh district
and in the Mayurbhanj Shear zone; nickel
ores in Saruabil, Cuttack district and Simli

PHALGUNA 6, 1890 (SAKA)

Written Answers 178

pal basin in Mayurbhanj district; manga-
nese ores in Bonai-Keonjhar belt; graphite
in Bolangir-Patna district and gold in
Koraput district. The Major investigations
arc likely to continue during 1969-70 field
season. Details of thc programmc to be
undertaken during 1969-70 are being
worked out,

Demand For Shuttle Train Between
Surat And Broach

1113, SHRI GEORGLE FERNANDES:
Will the Minister of RAILWAYS be
pleased to statc:

(a) whether there has been a long stan-
ding demand made by the Surat-Broach
Passengers’ Association for a shuttle train
between Surat and Broach;

(b) if so, whether the Railway Autho-
rites have dccided to introduce this
shuttle service; and

(¢) if not, reasons thercfor ?

THE MINISTER OF RAILWAYS
(DR. RAM SUBHAG SINGH) : (a) Yes.

(b) No.

(c) Lack of traffic justification.

Categorisation of Stations

1114. SHRI ONKAR LAL BERWA :
Will thc Minister of RAILWAYS be
pleased to state:

(a) Whether it is a fact that Dcputy
Accounts Officer (Traffic Accounts) Ajmer
has issued instructions to the Travelling
Inspectors of Accounts for not categori-
sing any station in “B"’ category;

(b) if so, the rcason therefor; and
(c) if not, the names of stations of the

Western Railway which have been put
under “B" category during 1968 ?
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THE MINISTER OF RAILWAYS
(DR. RAM SUBHAG SINGH) : (a) No.

(b) Does not arise.

(¢) Nil.

Commercial Inspectors on Railways

1115. SHRI ONKAR LAL BERWA :
Will the Minister of RAILWAYS be ple-
ased to refer to the reply given to Unstarrcd
Question No. 2826 on the 16th June, 1967
and state:

(a) whether the 759 of vacancies of
Commercial Inspectors are filled by the
suitable Commercial Clerks on all the
Railways;

(b) whether it is in the knowledge of
Government that the posts of Claim
Tracers, Assistant Commercial Inspectors
and other Inspectorial posts are allotted
to office clerks also in thc South Eastern
and Eastcrn Railways;

(¢) if so, the seasons for allowing the
encroachment of office clerks in Commer-
cial category; and

(d) whether Government will consider
the representation of All India Commercial
Clerks Association in this regard?

THE MINISTER OF RAILWAYS
(DR. RAM SUBHAG SINGH) : (a) On
most of the Railways, posts of Commercial
Inspectors are in the channel of promotion
for Commercial Clerks and also certain
other categories of staff.

(b) On the Eastern Railway, Office
Clerks are elegible for promotion as Claims
Tracers against a specific quota and there-
after as Assistant Claims Inspectors.
Similarly, Office Clerks are also eligible
for promotion as Assistant Rates Inspec-
tors, which cadre is very small. These
staff are eligible, along with Commercial
Clerks, for further promotion as regular
Commercial Inspectors. On the South
Eastern Railway as also on Northern,
Southern, North Eastern and Northeast
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Frontier Railways there are somewhat
similar provisions for considering Office
Clerks as Claims Tracers and subsequently
along with others as Commercial Ins-
pectors.

(¢) and (d). The admission of Office
Clerks of thc Commercial Department to
a limited extent to the Inspectorate cadre
has been a longstanding avenue of pro-
motion on the Railways mentioned above
and does not, therefore, constitute an
encroachment on the canncl of promotion
of Commercial Clerks.

Balance of Trade with Yugoslavia

1116. SHR1 S. R. DAMANI:  Will the
Minister of FOREIGN TRADE AND
SUPPLY bc pleased to state:

(a) thc rupee funds standing to the
credit of Yugoslavia at the beginning of
the year and as they stand at present;

(b) the special steps taken to increasc
India’s exports to Yugoslavia against the
credit and the new items of cxport
envisaged;

(¢) whether a fresh agreement has been
entered into with that country in continua-
tion of the one that cxpired at the end of
December, 1968; and

(d) if the answer to (c) above be in the
affirmative the details of thc new agreement
and the new additional advantages from
the point of view of Indian exports to that
country ?

THE DEPUTY MINISTER IN THE
MINISTRY OF FOREIGN TRADE AND
SUPPLY (SHRI CHOWDHARY RAM
SEWAK) : (a) Under normal benking
practice, it is not possible to disclose the
details of the accounts of foreign banks
with Reserve Bank of India.

(b) Apart from participating on a large-
scale in the international Trade Fairs held
in Yugoslavia, Government have encouraged
visits by Business Delegations as well as
businessmen to indentify new & particularly
non-traditional items of interest to Yugos-
lavia. New items of export envisaged are
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commercial vehicles including jeeps, auto
parts and ancillaries, batteries, rolled steel
products, wire ropes and wire products,
linoleum, chemical and pharmaceutical
products etc.

(c) and (d). Pending negotiations for
its nenewal, the Agreement which was to
cxpire on 31st December, 1968 was tem-
porarily cxtended till 31st March, 1969.
Trade negotiations are currently in progress
with a Yugoslav Trade Delegation.

Incentive to Users of Indigenous Machinery

1117. SHRI S. R. DAMANI: Will the
Minister of INDUSTRIAL DEVELOP-
MENT, INTERNAL TRADE AND
COMPANY AFFAIRS bc pleased to
state:

(a) whether Government have under
examination the suggestion to offer greater
incentives to users of indigenously manu-
factured machinery and equipment;

(b) if so, the stage at which the matter
stands;-and

(¢) when a final decision is likely to be
taken ?

THE MINISTER OF INDUSTRIAL
DEVELOPMENT, INTERNAL TRADE
AND COMPANY AFFAIRS (SHRI F. A.
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AHMED): (a) to (c): The entire matter is
still under Government's consideration.

Demand of Non-Ferrous Metals

1118. SHRI S. R. DAMANL Will
the Minister of STEEL, MINES AND
METALS be pleased to state:

(a) the estimated demand of different
non-ferrous metals during the next five
years;

(b) how much of it will be met by
indigenous production and how much by
imports;

(¢) in the case of imports, the amount
of foreign exchange involved; and

(d) the clorts being made to produce
the various metals in the country and the
progress made so far ?

THE MINISTER OF STATE IN THE
MINISTRY OF PETROLEUM AND CHE-
MICALS AND MINES AND METALS
(SHRI JAGANATH RAO): (a) to (d). The
demand for non-ferrous metals during the
next five years, likely indigenous produc-
tion and shortfall during 1969-70 and 1973-
74 estimatcd on the basis of the studies
made by the Planning Group on Non-
Ferrous Metals set up in connection with
the formulation of developmental plans for
the Fourth Plan are indicated below:—

(in thousand tonnes)

Metal Estimated Demand Likely indigenous production and
shortfall
1969-70 1973-74
1969-70 70-71  71-72  72-73 73-74 Produc- Short- Produc-  Short-
) tion fall  tion fall.
Alumi- 184 221 254 280 315 142 420 Full nil
nium require-
ment
Copper 849 934 1028 113.0 1243 9.6 75.3 50 74.3
Zinc 96.8 1065 117.1 1289 142.0 38.8 58.8 76 66.0
Lead 66.6 73.2 80.5 88.6 974 2.5 64.1 35 93.9
Nickel 35 4.0 4.5 5.0 6.0 nil 35 nil 6.0
Tin 5.5 6.5 7.0 7.5 8.0 nil 55 nil 8.0
Antimony 1.0° 1.2 13 14 1.5 1.0 1.5 nil
Note 1. Estimates of demand for aluminium include provision for export.

2. The demand for aluminium during the Fourth Plan is further being
reviewed having regard to the likely outlay on power development

during the Plan.

3. Production of Antimony is based on imported ores.
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2. Actual imports of the different non-
ferrous metals will, however, depend on
the availability of foreign exchange, and
the progress made by the additional
schemes under implementation. The
amount of foreign exchange involved will
further depend on the prices of the various
metals in the international market which
fluctuate from time to time.

3. The cflorts being made to produce
the various non-ferrous metals in the
country and the progress so far made arc
briefly indicated below :—

(i) Aluminium—The present  installed
capacity for aluminium metal production
is of the order of 117,000 tonnes p. a.
Additional schemes licensed /approved for
production of aluminium account for a
capacity of 356,000 tonnes p. a., including
150,000 tonnes p. a. in the public scctor,
which is likely to be realised during the
Fourth and carly Fifth Plan periods.

(ii) Copper—There is at present only
one copper smelter in the country, in the
private sector. This unit has been licen-
sed to set up a flash smelter to produce
16,500 tonnes p. a. of copper which is
likely to be completed by 1970. A 31,000
tonnes p. a. copper smclter is also being
set up in the public scctor at Khetri
(Rajasthan) which is cxpected to start
initial Production in 1971. In addition,
proposals arc under consideration to deve-
lop the copper deposits in the Rakha arca
in Bihar and Agnigundala in Andhra
Pradesh.

(iii) Zinc—A ncw zinc smelter in the
public sector based on the Zawar (Rajas-
than) lead-zinc deposits was commissioned
in January, 1968 and production has
exceeded the rated capacity of 18,000 tonnes
p. a. Another new 20,000 tonnes p. a. zinc
smelter in the private scctor (based on
imported ores/concentrates) was commis-
sioned early in 1967. Due to teething trou-
bles production in this smelter has not so
far come up to full capacity.

The public sector zinc smelter has drawn
up a scheme for proving additional ore
reserves in the Zawar area to step up the
ore production at an estimated cost of
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about Rs. 37.82 crores (including the cost
of the milling plants). The increase in
ore production is expected to materialise
commencing from 1970 and will be followed
by expansion of the smeclter for which
suitable proposals are being drawn up.

A proposal received for expansion of
the zine smelter in the private sector is
also under consideration.

(iv) Lead—Thcre is at present only one
lead smelter in the country based on the
Zawar derposits.  Though capacity of this
smeclter is about 5,400 tonnes p. a. produc-
tion has been only of the order of 2,500
tonnes p. a. due to the falling lead content
of the Zawar ore deposits.

(v) Tin and Nickel—There is at present
no indigenous production of these metals
for want of known commercial workable
ore deposits in the country.

(vi) Antimony—There is at present onc
unit in the private sector producing anti-
mony from imported ores to meet the
country's requircments. It is proposed to
expand this plant to meet the country’s
requircments by 1973-74,

4. Scarch for non-ferrous mincrals.

In view of the importance of non-ferrous
metals, the Geological Survey of India has
already taken up an intensive programme
of detailed exploration in the country. The
investigations so far conducted by the
Geological Survey of India by large scale
mapping, pitting and trenching, geochemical
and geophysical surveys, drilling exploratory
mining in several parts of the country, have
brought to light some important prospects
for copper, lead and zinc ores in Andhra
Pradesh, Bihar and Rajasthan. Small
reserves of these ores have also been indi-
cated in Madras and Mysore.

Further, air borne surveys by ‘Opera-
tion Hard Rock’ has also been carried out
in Andhra Pradesh, Rajasthan and Bihar.
As a result of these aerial geophysical
surveys a total number of about 6,000
anomaly points have been located.
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Export of Mangoes

1120. SHRI K. SURYANARAYANA!:
Will the Minister of FOREIGN TRADE
AND SUPPLY be pleased to state :

(a) the quantity and value of mangoes
exported to the various countries during
the last five ycars upto the 30th June, 1968
and thc amount of foreign exchange
earned thereby; and

(b) the varieties of mangoes which were
exported from various States ?

THE DEPUTY MINISTER IN THE
MINISTRY OF FOREIGN TRADE AND
SUPPLY (SHRI CHOWDHARY RAM
SEWAK): (a) A statement is laid on the
Table of the House. [Placed in Library.
See No. 1.T—13169]

(b) Information is not available as
statistics of exports of mangoes are not
maintained variety-wisc 'state-wise.
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Damage to Railway Property by
Telengana Agitators

1126. SHRI D. N. PATODIA:
SHRI ONKAR LAL BERWA:
SHRI N. R. LASKAR:

SHRI CHENGALRAYA
NAIDU:



191 Written Answers

SHRI P. C. ADICHAN:
SHRI B. K. DASCHOUDHURY:

Will the Minister of RAILWAYS be
pleased to state :

(@) whether it is a fact that railway
property has been damaged as a result of
.agitation being held in the South for the
creation of better service facilities for the
Telengana inhabitants; and

(b) if so, the amount of the loss suffered
thereby ?

THE MINISTER OF RAILWAYS (DR.
RAM SUBHAG SINGH) : (a) Yes.

(b) Rs. 45,410/- approximately.

M/s. Cooper Allen and Co.

1127. SHRI RABI RAY: Will the
Minister of INDUSTRIAL DEVELOP-
MENT, INTERNAL TRADE AND
COMPANY AFFAIRS bc pleased to
state:

(a) whether it is a fact that there has
been persistent public demand to take
over immediately Cooper Allen Unit of
British India Corporation, Kanpur by
purchasing the Company’s shares, if
necessary, in the open market; and

(b) il so, in view of the fact that
Government holds a substantial number of
shares in British India Corporation along
with public financial institution like Life
Insurance Corporation, Unit, Trust of
India, whether Government loans and
debentures ' from the Government and
financial institutions will be converted
into equity shares ?

THE MINISTER OF INDUSTRIAL
DEVELOPMENT, INTERNAL TRADE
AND COMPANY AFFAIRS ( SHRI
F. A. AHMED) : (a) Yes, Sir.

(b) A new wholly owned Government
Company under the name and style of
“Tannery and Footwear Corporation of
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India Private Ltd.” ras been formed to
manage the Cooper Aflen and the North
West Tannery Units of the British India
Corporation which are being acquired on
an outright purchase basis.

Khetri Copper Complex

1128. SHRI SRINIBAS MISRA : Will
the Minister of STEEL, MINES AND
METALS be pleased to state :

(a) whether it is a fact that the work
in the Khetri Copper Complex has been
slowed down due to lack of railway track
and power supply; and

(b) steps being taken to remove these
obstacles ?

THE MINISTER OF STATE IN
THE MINISTRY OF PETROLEUM
AND CHEMICALS AND MINES AND
MFETALS (SHRI JAGANNATH RAO):
() Yes, Sir. The progress has been
affected due to inadequate power supply
and also due to lack of railway link.

(b) The matter of connecting Khetri
plant site to the ncarest Rail Head, has
been taken up with the Railway Board
and is under their consideration.

Regarding supplying adequate power to
Khetri Copper Projéct, the matter is being
vigorously pursued with the Rajasthan
State Electricity Board. It is now cxpected
that the Rajasthan State Electricity Board
will be able to supply the requisitc power
to Khetri Copper Project by first week of
March, 1969 from their 220 KV Sub-sta-
tion at Kbhetri, construction work of
which is in progress.

Applications pending for issue of
Licences in Mysore

1129. SHRI S. M. KRISHNA:
SHRI A. SREEDHARAN:
SHRI SRINIBAS MISRA:
SHRI K. LAKKAPPA:

Will the Minister of INDUSTRIAL
DEVELOPMENT, INTERNAL TRADE
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AND COMPANY AFFAIRS be pleased
to state:

(a) the number of applications pending
with Government for the issue of licences
to start industries in Mysore State; and

(b) for how long they are pending ?

THE MINISTER OF INDUSTRIAL
DEVELOPMENT, INTERNAL TRADE
AND COMPANY AFFAIRS ( SHRI
F. A. AHMED): (a) Out of 309 applica-
tions received upto 31st December, 1968
for grant of licences under the
Industries (Development and Recgulation)
Act, 1951, 67 applications were pending
as on Ist, February, 1969,

(b) 35 applications are pending for
more than a year, 14 for more than
six months but less
and 18 for less than six months,

Underground Tube Railways

1130. SHRIMATI TARA SAPRE:
SHRI SRADHAKAR SUPAKAR:
SHRI1 D. N. PATODIA:

DR. RANEN SEN:

Will the Minister of RAILWAYS be
pleased to state :

(a) whether it is proposed to introduce
underground tube railways in Bombay and
Calcutta in the Fourth Five Year Plan in
view of the congestion in the traffic in
these cities; and

(b) the likely cost of the projects ?

THE MINISTER OF RAILWAYS

(DR. RAM SUBHAG SINGH):
(a) Preliminary studies for mass rapid
transit systems in the  metropolitan

cities are being carried out by the
Metropolitan  Transport Team appoin-
ted - by the Planning Commission.
It has also been agreed that subject
to further examination of what financial
and operational responsibility should
ultimately devolve on the Railways in the
matter, the Railways should take up a
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techno-economic feasibility study for a
mass rapid transit system in Calcutta,

(b) The cost will be known only when
the feasibility studies are completed.
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fntroduction of Diesel engines on Bombay-
Allahabad Route

1134, SHRI NITIRAJ SINGH CHAU-
DHARY : Will the Minister of RAIL-
WAYS be pleased to state :

(a) whether it is a fact that when on
almost all main lines the Indian Railways
are using Diescl Engines to haul Mail and
Express trains, the Bombay-Allahabad
route of the Central Railway is becing
neglected continuously;

(b) if so, rcasons therefor; and

(¢) whether this line will cver have
Diesel Engines, and if so, when ?

THE MINISTER OF RAILWAYS (DR.
RAM SUBHAG SINGH) : (a) to (c). At
present there is an overall shortage of
diesel locomotives on Indian Railways and
these are more urgently required for move-
ment of essential goods traffic and to
increase transport capacity over saturated
sections. Dieselisation of passenger carrying
trains can, therefore, be taken up only in a
phased manner. As and when sufficient
diesel engines become available, the ques-
tion of running mail/express trains with
diesel locomotives on Bombay-Allahabad
route will be duly considered alongwith
similar claims of other sections.
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Increase in running time of passenger
Trains in Jabalpur-Itarsi Section

1135. SHRI NITIRAJ SINGH CHAU-
DHARY : Will the Minister of RAIL-
WAYS be pleased to state the reasons why
in spite of doubling of Jabalpur-Itarsi
section of the Central Railway and introdu-
ction of high speed engines, the passenger
trains running time has incrcased conside-
rably in comparison to 1955-56 and before ?

THE MINISTER OF RAILWAYS (DR.
RAM SUBHAG SINGH) : The running
times of passenger trains on the Jabalpur-
Ttarsi section had to be incrcased during
the years 1960 - -65 due to the opening of 5
additional stations  and construction
activities connected with the doubling of
the route.

From 1965 onwards, therc has been a
progressive reduction in the running times
of trains on this section and with the
completion of doubling works next year,
efforts will be made to reduce these running
times still further.
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Investment by Private Sector in State
Enterprises

1137. SHRI LOBO PRABHU : Will
the Minister of INDUSTRIAL DEVE-
LOPMEMT, INTERNAL TRADE AND
COMPANY AFFAIRS be pleased to state:

(a) the profit or loss of State Enterprises
under his Ministry, after payment of taxes;

(b) in view of the minimum of 11 per
cent fixed as return on investment for
electricity by the Venkatraman Committee,
the reasons why Government do not issue
shares to the public on part of the invest-
ment in the public sector, as a means of
enlisting intelligent  self-interest of the
investors;

(c) the objection to offering a minimum
return equal to that on Government securi-
ties to such investors, as the same interest
is payablc on loans otherwise required; and

(d) the reason why Government have
not tried to offer to foreign collaborators a
share in the investment equal to their
foreign capital, which would ensure that
they arc more interested in profits from the
enterprisc than from the sale of spare
parts ?

THE MINISTER OF INDUSTRIAL
DEVELOPMENT, INTERNAL TRADE
AND COMPANY AFFAIRS (SHRI F. A.
AHMED) : (a) to (d). Information is
being collected and will be laid on the
Table of the House.

Mysore Government’s Trade Agent in
London

1138. SHRI LOBO PRABHU: Will the
Minister of FOREIGN TRADE AND

SUPPLY be pleased to state:

(a) whether Government have considered
if its existing staff can carry out the work
done by the independent Mysore Govern-
ment’s Agent for Sandalwood in London;
and

(b) whether the Ministries of Commerce
and Finance werc consulted about the neces-
sity for the post since commerce and foreign
exchange are involved and if not, whether
Government propose to examinc the same
now ?
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THE DEPUTY MINISTER IN THE
MINISTRY OF FOREIGN TRADE AND
SUPPLY (SHRI CHOWDHARY RAM
SEWAK) : (a) and (b). The matter is
under detailed examination and considera-
tion by all the concerned organs of the
Government,

Industries in Manipur

1139. SHRIM. MEGHACHANDRA :
Will the Minister of INDUSTRIAL
DEVELOPMENT, INTERNAL TRADE
AND COMPANY AFFAIRS be pleased
to state :

(a) the names of industries both big and
small proposed to be set up in the Union
Territory of Manipur during the Fourth
Five year Plan; and

(b) the financial allocations made for
both big and small industries (séparalcly
and industry-wisc) for the aforesaid
industries ?

THE MINISTER OF INDUSTRIAL
DEVELOPMENT, INTERNAL TRADE
AND COMPANY AFFAIRS (SHRI F. A.
AHMED) : (a) and (b). The Fourth Five
Year plan proposals of the States and Union
Territories including Manipur are still under
consideration. Details regarding the indus-
trial units to be set up in Manipur, the
financial allocations therefore etc., will be
available after the Plan is finalised.
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Trade with Bulgaria

1141. SHRI D. N. PATODIA :
SHRI P.C. ADIHAN :

Will the Minister of FOREIGN
TRADE AND SUPPLY be pleased to
state :

(a) whether it is a fact that the Prime
Minister of Bulgaria during his recent
visit held discussions to explore avenues
of trade between India and Bulgaria;

(b) if so, the outcome thereof; and

(c) the extent to which it is likely to
improve the trade relations between the
two countries ?

THE DEPUTY MINISTER IN THE
MINISTRY OF FOREIGN TRADE
AND SUPPLY (SHRI CHOWDHARY
RAM SEWAK): (a) to (c). Prospects of
bilateral trade between India and Bulgaria
came up for discussion with the Prime
Minister of Bulgaria in a general way.
Both the sides expressed satisfication at
the encouraging growth and diversification
of mutual trade in 1968 and noted the
prospects of further growth in the coming
years. The need of exploring possibili-
ties of industrial cooperation was also
stressed.

Export of Cement

1142. SHRI SHIVA CHANDRA JHA:
Will the Minister of FOREIGN TRADE
AND SUPPLY be pleased to state:

(@) whether it is a fact that India’s
Cement Export has gone up;

(b) If so, the total quantity of cement
exported in the year 1968 vis-a-vis during
the year 1967 to each country separately
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and the amount of foreign exchange earned
therefrom during these years; and

(c) if not, the steps Government proposc
to take to boost the cement export?
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MINISTRY OF FOREIGN TRADE &
SUPPLY (SHRI CHOWDHARY RAM
SEWAK): (a) Yes, Sir.

(b) A statement is attached.

THE DEPUTY MINISTER IN THE (¢) Does not arise.
Stratement
Quantity in Tonnes
Value in Rs. lakhs.
S. No. Name of the Country Year Year
1967 1968
Qry. Val. Q1. Val.
1. Nepal 31432 37.21 48953 59.01
2. Qatar and Trucial Oman 215 0.33 50 0.08
3. Saudi Arabia — — 6125 8.70
4. Muscat 115 0.18 5535 7.59
5. Ceylon — — 75405 69.43
6. Kuwait — — 19275 24.53
7. Kenya 50 0.14 35 0.11
8. Tenzania 10 0.03 60 0.22
9. Others — — 496 0.46
TotAL 31822 37.89 155934 170.13

Setting up of a Paper Corporation in
Public Sector

1143. SHRI SHIVA CHANDRA JHA :
SHRI B. K. DASCHOWDHURY:
SHRI K. ANIRUDHAN:

SHRI E. K. NAYANAR:
SHRI P. RAMAMURTL:
SHRI B. K. MODAK:
SHRI SITARAM KESRI:
SHRI SRINIBAS MISRA:

Will the Minister of INDUSTRIAL
DEVELOPMENT, INTERNAL TRADE
AND COMPANY AFFAIRS be pleased
to state :

(a) whether it is a fact that Government
is planning to set up a Paper Corporation
in the public sector for increasing paper
and newsprint production; and

(b) if so, the details thereof ?

THE MINISTER OF INDUSTRIAL
DEVELOPMENT, INTERNAL TRADE
AND COMPANY AFFAIRS (SHRI
F. A. AHMED): (a) Yes, Sir.

(b) No final decision has been taken so
far and therefore it is not possible to give
the details.

Ashoka Paper Mills, Darbhanga

1144. SHRI SHIVA CHANDRA JHA :
Will the Minister of INDUSTRIAL
DEVELOPMENT, INTERNAL TRADE
AND COMPANY AFFAIRS be pleased to
state :

(a) whether it is a fact that Government
propose to take over the Ashoka Paper
Mills, Darbhanga, Bihar;
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(b) if so, when and how; and

(c) if not, the reasons therefor ?

THE MINISTER OF INDUSTRIAL
DEVELOPMENT, INTERNAL TRADE
AND COMPANY AFFAIRS (SHRI
F. A. AHMED) : (a) No, Sir.

(b) Docs not arise.

(¢) The mill has been left at the stage of
its construction and it is not considered
desirable for Government to take over from
economic point of view.

Commecrcial Clerks on Southcrn Railway

1145. SHRI PILOO MODY : Will the
Minister of RAILWAYS be pleased to
state :

(a) the total strength of Commercial
Clerks on the Southern Railway, Division-
wise, as on the Ist January 1962 and on
the 1st November, 1968;

(b) whether it is a fact that during the
last few years, there was a  reduction of
stafl in the category of Commercial Clerks
alone, so far as trafic and commercial
departments are concerned which was con-
trary to principles when there was a
steady increase in traffic and carnings in
the Railway during the period; and

(c) the particulars of stafl' reduction in
the categories of A. S. Ms., Guards, and
T. T. Es. during the period from 1961 to
1968 ?

THE MINISTER OF RAILWAYS
(DR. RAM SUBHAG SINGH) : (a) and
(b). The information is being collected
and will be placed on the Table of the
Sabha.

(¢) Assistant Station Masters ... 205
Guards 31
Travelling Ticket Examiners ... 31
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Stenographers in  Northern Railway Head-
quarters Office

1146. SHRI VIDYA DHAR BAJPAI :
SHRI NIHAL SINGH :
SHRI RAM SWARUP
VIDYARTHI :
SHRI SURAJ BHAN :

Will the Minister of RAILWAYS be
pleased to refer to the reply given to
Unstarred Question No. 4604 on the 20th
August, 1968 and statc :

(a) whether the Northern Railway has
fixed the target date for implementing
Railway Board’s orders and responsibility
fixed against the errant officials for viola-
tion of Railway Board's orders ;

(b) whether it is a fact that Heads of
Departments and  Divisional  Superinten-
dents had sent their requirements of steno-
graphers in grade of Rs. 210-425 to
to Establishment Branch after reccipt of
aforesaid orders stressing that the present
yard-stick was not practicablc;

(¢) if so, whcther their requircments
were taken into account and sclections
held accordingly; and

(d) if the reply to part (a) above be in
aflirmative what is the target date and
what action has been taken or is  proposed
to be taken against the officials responsible
for violation of Railway Board's orders;
and

(e) if the answer to parts (b) and (c)
above be in thc negative, reasons
therefor ?

THE MINISTER OF RAILWAYS
(DR.RAM SUBHAG SINGH): (a) to
(e). Yes. The Northern  Railway
Administration laid down 30th June 1968
as the target date for implementing Rail-
way Board's orders. The Divisional
Superintendents and some of the Heads of
Departments pressed for revision of the
cxisting yard-stick for the provision of
stenographers with a view to providing one
stenographer to each of the Senior Scale
Officers and sent in their additional
requirements of stenographers in grade Rs.
210-425 after receipt by them of the above
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orders. These are now under examination
by the Railway Administration and till
additional posts as asked for are sanc-
tioned, selections for  the additional
requirements cannot be held. In view of
the position explained above, the question
of violation of Board’s orders by the
officials of the Northern Railway does not
arise.

Incentive Test for Stenographers on
Railways

1147. SHRI VIDYA DHAR BAJPAI:
SHRI SURAJ BHAN:
SHRI RAM SWARUP
VIDYARTHI:

Will the Minister of RAILWAYS be
pleased to state:

(a) whether it is a fact that incentive
test held by Railway Service Commission
is conducted at the rate of 100 and 120
words per minutc speed on the pattern of
UPSC test for Stenographers;

(b) whether it is also a fact that those
who come out successful in UPSC test at
the rate of 100 or 120 words per minute
speed are given grade Rs. 210-530 while
those who come out successful in similar
standard of test held by R. S. C. are
given only somec advance increments but
remain in grade of Rs. 130-300;

(c) if so, whether Government are consi-
dering to place them automatically in grade
of Rs. 210-425 provided on the Railways
after coming out successful in the incentive
test; and

(d) if not, reasons therefor ?

THE MINISTER OF RAILWAYS (DR.
RAM SUBHAG SINGH): (a) and (b). In
order to improve their efficiency, incentive
tests are conducted by Railway Service
Commissions for stenographers on Rail-
ways in scalc Rs. 130-300. These are only
qualifying tests.  On successful complction
of the tests, stenographers arc given ad-
vance increments. The tests conducted by
the Union Public Service Commission are
for initial recruitment of stenographers in
scale Rs. 210-530 for appointment in the
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Central Secretariat including Ministry of
Railways, Indian Foreign Service, Armed
Forces Headquarters etc.

(c) and (d). No. As stated above, they
are given advance increments and there is
no justification to give them automatically
a higher grade which is a promotional
grade, and can be got on actual physical
promotion against vacancies.

Trade with New Zealand

1148. SHRI N. K. SOMANL
SHRI P. C. ADICHAN:
SHRI CHENGALRAYA NAIDU:

Will the Minister of FOREIGN TRADE
AND SUPPLY be pleased to state:

(a) whether it is a fact that the Prime
Minister of New Zealand, Mr. Kcith
Holyoake madc a suggestion that India
should import more milk powder and wool
from New Zealand;

(b) if so, whether any tradc agrecment
was signed between these two  countrics to
set right the advers, balance of trade with
New Zealand;

(¢) if so, the details thereof; and

(d) the names of the countries from
whom wool and milk powder arc at present
being imported and their prices as compared
with those offered by New Zcaland ?

THE DEPUTY MINISTER IN THE
MINISTRY OF FOREIGN TRADE AND
SUPPLY (SHRI CHOWDHARY RAM
SEWAK): (a) Yes, Sir.

(b) No, Sir.
(c) Does not arise.

(d) No prices were mentioned during
talks with the New Zealand Prime Minister.
However, a statement indicating the names
of countries from which raw wool and
milk powder were imported during 1967-68
and 1968-69 (upto October, 1968), together
with the quantity and value of the imports,
is laid on the Table of the House. [Placed
in Library. See No. LT—132/69]
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Supply of Rail Wagons

1149. SHRI Y. A. PRASAD:
SHRT RAMA CHANDRA
VEERAPPA:

Will the Minister of FOREIGN TRADE
AND SUPPLY be pleased to state the
total value of orders placed by different
countries with India for the export of rail
wagons ?

THE DEPUTY MINISTER IN THE
MINISTRY OF FOREIGN TRADE AND
SUPPLY (SHRI CHOWDHARY RAM
SEWAK): Export of Railway Wagons/
Coaches and parts from 1965-66 to January
1969 has becn of the order of Rs. 10.82
crores. Export orders of thc value of
about Rs. 12 crores are currently under
execution though in certain cases part
shipments against thesc orders have alrcady
been made and are reflected in the export
carnings indicated.

Assistance to South Korea for Electri-
fication of their Railways

1150. SHRI Y. A. PRASAD :
SHRI RAMA CHANDRA
VEERAPPA:
SHRI HARDAYAL DEVGUN:

Will  the Minister of FOREIGN
TRADE AND SUPPLY be pleased to
state :

(a) whether It is a fact that South
Korea has shown interest im getting assis-
tance from India for the clectrification of
their railways; and

(b) if so, whether the matter has been
taken up by both the countries to finalise
the agreement in this behalf ?

THE DEPUTY MINISTER IN THE
MINISTRY OF FOREIGN TRADE
AND SUPPLY (SHRI CHOWDHARY
RAM SEWAK) : (a) No, Sir.

(b) Does not arise.
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Trade with Indonesia

1151. SHRI GEORGE FERNANDES :
Will the Minister of FOREIGN TRADE
AND SUPPLY be plcased to state :

(a) the value of the imports from
and exports to Indonesia during the last
five years;

(b) the main commoditics in which
trade is carried on with Indonesia;

(¢) whether Government have taken any
fresh initiatives recently to improve trade
relations with Indoncsia; and

(d) if so, the details thereof ?

THE DEPUTY MINISTER IN THE
MINISTRY OF FOREIGN TRADE
AND SUPPLY (SHRI CHOWDHARY
RAM SEWAK): (a) and (b). Two
statcments  indicating  our commodity-
wise cxports to and imports from
Indonesia from the year 1964-65 to
1968-69 (upto October, 1968) are laid on
the Table of the House. [Pluced in
Library. See No. LT--133/69]

(©) and (d). Indo-Indoncsian trade
relations have improved considerably over
the last few years consequent on the con-
clusion of a Trade Agreement between the
two countries in December 1966 and exten-
sion of a line of credit of Rs. 100 million
to the Government of Indonesia. Besides
publicising trade  opportunities  with
Indonesia, the Government have been
encouraging business visits to Indonesia,
setting up of joint ventures in that country.
These efforts have resulted in considerable
increase in trade with Indonesia during
1967-68 and 1968-69.

The matter was also discussed last week
at the meeting of the Foreign Ministers
of India and Indonesia. The Ministers
recognised the need for formulating and
adopting practical measures to enhance
technical and economic cooperation, and
to promote increased trade to the mutual



209 Written Answers

advantage. With that end in view, it was
agreed that the two sides should hold
further discussions to identify areas of
such cooperation.

Export Trade of Manganese Ore

1152, SHRI R. K. SINHA : Will the
Minister of FOREIGN TRADE AND
SUPPLY be pleascd to statc :

(a) whether it is a fact that India is
facing stiff compctition from the develop-
ing countries in the export tradc of
manganese orc;

(b) if so, thc reasons therefor; and

(¢) the steps taken or being taken to
mcet the compcetition effectively ?

THE DEPUTY MINISTER IN THE
MINISTRY OF FOREIGN TRADE
AND SUPPLY (SHRI CHOWDHARY
RAM SEWAK) : (a) Yes, sir,

(b) The main reasons for the competi-
tion faced by India in the international
market for mangancsc orc are the
following :—

(i) Increase of world production from
17.6 million tonnes in 1965 to 18.7
million tonnes in 1967, while the
total world trade increased only
slightly from 8 million tonnes to
8.1 million tonnes during the
same period;

(ii) Expansion of production of the
captive sources (mainly Brazil,
Gabon and Ghana) of grades with
superior physical characteristics
and chemical composition;

(iii) Emergence of new sources like
Australia;

(iv)  Relative handicaps of Indian ore
e.g. higher cost of production,
longer rail haul, inadequate port,
and loading facilities;
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(v) Closure of the Suez Canal which
has increased sea frcight by over
$ 2 per tonne for sales to West
Europe and USA.

(c) The Minerals and Metals Trading
Corporation is continuing with its sale
promotion measurcs to keep a hold on its
markets despite unfavourable market condi-
tions. MMTC's delegations led by its
Chairman have visited West Europe, USA
and Japan to study the market conditions
and ncgotiate sales. They have offered
competitive prices and have prevailed
upon our traditional buyers to continue
buying Indian manganesc ore.

At home, integrated projects for deve-
loping the transport and port facilities are
under way. These, when completed,
would reducc the occan freight thus
improving the competitive character of the
Indian ore.

Cement Factory in Faizabad, Uttar
Pradcsh

1153. SHRI R. K. SINHA : Will the
Minister of INDUSTRIAL DEVELOP-
MENT, INTERNAL TRADE AND
COMPANY AFFAIRS bc plcased to
state :

(a) whether the Cemcnt Corporation of
India has plans to set up a Chain of
Cement Factories in different states; and

(b) if so, whether a factory would be
set up in Faizabad Division of Uttar
Pradesh ?

THE MINISTER OF INDUSTRIAL
DEVELOPMENT, INTERNAL TRADE
AND COMPANY AFFAIRS (SHRI
F. A. AHMED) : (a) the Cement Corpo-
ration of India is at present setting up
two cement factories, one at Mandhar
in Madhya Pradesh and another at
Kurkunta in Mysore. The question
of allowing the Corporation to set
up one or two more plants is under
consideration.

(b) No, Sir.
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Import of Hydrosulphite Soda

1154, SHRI N. K. SOMANI : Will the
Minister of FOREIGN TRADE AND
SUPPLY be pleased to statc :

(a) whether it is a fact that there has
becn a critical shortage of Hydrosulphite
Soda in the country;

(b) if so, the total quantity of indigen-
ous production, demand and import of
Hydrosulphite during the last two years;

(c) the rcasons for which Government
have banned the import of Hydrosulphite
against various cxport entitlement licences
in view of its acute shortage; and

(d) the programme for importing Hydro-
sulphite as well as to increase the indige-
nous production and to cnsure a fair
distribution ?

THE DEPUTY MINISTER IN THE
MINISTRY OF FOREIGN TRADE AND
SUPPLY (SHRI CHOWDHARY RAM
SEWAK) : (a) No, Sir.

(b) The indigenous production, demand
and imports of Hydrosulphitc of Soda
during the last two years have been as
follows :—

Year Quantity

(i) Production 1967 4,309 tonnes
1968 5,646 tonncs

(ii) Demand 7,000 tonnes  per
annum (Ap-
proximatcly).

(iii) Imports  1966-67 4,196 tonnes

1967-68 3,799 tonnes

(¢) The import was restricted to cn-
courage the indigenous production.

(d) The present instalicd capacity for
Hydrosulphite of Soda is 7,160 tonnes per
annum and it is being raised to 9,260
tonnes per annum. The increased capa-
city is already under trial production,
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It is proposcd to import somc quantity
of Hydrosulphite of Soda through the
State Trading Corporation to meet the
current shortage and cntrust its distribution
to the same organisation.

Conductors and Attendants in
Trains

1155. SHRI NITIRAJ SINGH CHAU-
DHARY : Will the Minister of RAIL-
WAYS be pleased to state :

(a) the purposc for which Conductors
and Attendants arc provided in trains;

(b) whether any check is made on their
work; and

(c) il so, the results thereof ?

THE MINISTER  OF RAILWAYS
(DR. RAM SUBHAG SINGIl!) : (a)
Conductors have been provided on impor-
tant Mail and cxpress trains to accommo-
date passengers in  train  compartments,
look after their convenience and render
them all necessary assistance.

Coach Attendants have been provided
in all full corridor type first class coaches
to prevent entry of unauthorised passen-
gers and look after the convenience and
general comfort of the passengers travelling
in such coaches.
check

(b) Yes, supervisory  officials

their work frequently.

(¢) The checks reveal that the work of
the stafl' is gencrally satisfactory and they
render useful “service to the travelling
public. Lapses on their part when detec-
ted or reported arc suitably dealt with
and corrective action is taken.

AT FAX IO qE-wIR (-
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Supply of Rail Wagons to U. S. S. R.

1157. SHRI LOBO PRABHU : Will the
Minister of FOREIGN TRADE AND
SUPPLY be pleased to state :

(a) the extent of loss per rail wagon,
after including cut backs in taxes, if they
arc sold to U. S. S. R. for Rs. 60,000
cach;

(b) the price at which they have been
sold to other countries and whether our
sales in future would be at the same price
as being charged from U. S. S. R.;
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() the foreign exchange component
and its value for each wagon; and

(d) the extent of our present balance
of trade with Russia and the names of
the commodities with values thereof
offered for imports by India but whose
supplies have been refused by U. S. S. R.?

THE DEPUTY MINISTER IN THE
MINISTRY OF FOREIGN TRADE
AND SUPPLY (SHRI CHOWDHARY
RAM SEWAK) : (a) Negotiations  with

the U. S. S. R. authoritics are in
progress. The question of loss does not
arise.

(b) This type of wagon has not been
manufactured in India nor sold so far to
any other country.

(¢) Bulk prodution will bc on the basis
of indigenous raw materials and compo-
nents being used to the maximum extent
possible. To the extent indigenous
supplies are not available, some quantities
of special stecl and wheel sets may have
to be imported for the first lot of exports.
The actual valuc of such imports cannot
be estimated at this stage.

(d) Figures for import or export in
India’s trade with USSR for the last three

years arc given as under :—

(In Rupees)

Imports Exports

1966 88.4 crores 109.5 crores
1967 99.7 crores  127.0 crores
1968 105.8 crores 118.5 crores

(upto October)

Commodities covered by thc Indo-
Soviet trade arrangements for import into
India have generally been supplied to
India.

Hindustan Steel Ltd.

1158. SHRI LOBO PRABHU : Will the
Minister of STEEL, MINES AND ME-
TALS be pleased to state :

(a) whether Government’s attention has
been drawn to the statement made by the
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Chairman of the Hindustan Steel Ltd.
regarding some operational changes propo-
sed in the working of the steel plants;

(b) if so, who will bear the burden of the
changes proposed to increase profitability
through reduction of over-capitalisation,
writing off of part of the Capital block,
lowering the loan proportion and reducing
the depreciation rates;

(c) how these changes compare with the
costing structure of steel plants in other
countries like United Kingdom; and

(d) if the price is increased by 5 per
cent what per cent will it be above the

world price in respect of thc main catego-
ries ?

THE MINISTER OF STATE IN THE
MINISTRY OF STEEL AND HEAVY
ENGINEERING (SHRI K. C. PANT): (a)
Government is not awarc of any statement
concerning operational changes in the
working of the stecl plants having been

made by the Chairman of Hindustan Stcel
Ltd.

(b) to (d). Do not arisc.
Mangalorc Railway Station

‘1159, SHRI LOBO PRABHU : Will the
Minister of RAILWAYS be plcased to
state :

(a) when the Engineer-in-Charge of
Works visited Mangalore Railway Station
and whether he recorded any inspection
note on the malodorous condition of the
premises;

(b) whether the Railway authorities have
received complaints from the RMS and
GRP that it is impossible to sit in their
officc because of the smell from rotting
fish, water and of the dust from the
untarred road which runs alongside and is
heavily used by traffic;

(c) the estimates for providing for the
sanitary disposal of fish water, blacktopping
the road, providing water tanks and shifting
the drain from the Railway Station to the
railway line;
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(d) in view of the shortage of accommo-
dation for the R. M. S. reasons for neglec-
ting the request for covering the verandah
with weld mesh so that postal bags
may be kept with safety; and

(¢) when was thc Railway Station white-
washed and painted and reasons why it
is in its present discoloured condition ?

THE MINISTER OF RAILWAYS (DR.
RAM SUBHAG SINGH) (a) to (e). The
information is being collected and will be
laid on the Table of the Sabha.

12. hrs

CALLING ATTENTION TO MATTER
OF URGENT PUBLIC IMPORTANCE

REPORTED APPREHENSION OF PRO-
PAKISTANI ELEMENTS IN KASHMIR

SHRI S. K. TAPURIAH (Pali) : T call
the attention of the Minister of Home
AfTairs to the following matter of urgent
public importance and 1 requsct that he
may make a statement thereon (—

“Rcported apprehension of  Pro-
Pakistan elements in Srinagar and other
parts of Kashmir for planning to set fire
to holy shrines in Srinagar and to create
an uphcaval.”

THE MINISTER OF HOME AFFAIRS
(SHRI Y. B. CHAVAN) : Mr. Speaker,
Sir, according to information received
from the Statc Government, while speaking
to the press at Srinagar on 2Ist February
the Chief Minister mentioned, among other
things, some of the results of the investiga-
tion of information relating to subversive
activities in the State. These activities
included the organisation of under-ground
cells for the purposes of espionage, training
of agents, procurement of arms and plans
for creating disturbances.

1t will be recalled that in July 1968,
the police foiled an attempt to raid the
Islamia College in Srinagar evidently with
the object of taking away NCC weapons.
Several arrests were made. Interrogation
of the arrested persons revealed certain
other ramifications in the organisation
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which led to further arrests and
detentions. The interrogation also helped
in working out the two-year old case in
which a BSF sentry at a bridge in Srinagar
had been stabbed to death and his rifle
taken away. Four out of the five alleged
offenders in this case have been appre-
hended.

Recoveries made so far from appre-
hended persons.include two rifles including
the rifle of the murdered BSF sentry and
explosive material with POF markings.
The plan of these subversive groups is
reported to have included espionage,
organising of unrest among the people,
acts of terrorism and also arson and
sacrilege of religious shrincs and holy
places.

Members will appreciate that it will not
be in the public interest to disclose full
details of the investigations made so far.
1 may assure them, however, that both the
State police and our security forces are
fully vigilant and competent to deal with
attempts  of  cspionage, sabotage or
subversion,

SHRI S. K. TAPURIAH : While we
may try to be  helpful with the
Minister in appreciating that they cannot
give fuller details, I do not think we can
take it seriously that the police force and
the border security force have been doing
a good job. We hear Mr. Sadiq and others
speaking about saboteur rings and how
they have been smashing them. If it
happens at such frequency and they manage
to smash saboteur rings every two or three
months, how is it the Government with
all its people, the army, the police, the
border security force, the home-guards, the
additional police, etc., come to know of
it at the stage when they reach Srinagar
after treking about 100 miles from the
border. If we are so efficient as the hon,
Minister claims, possibly the situation could
have been apprehended earlier and not
like the case which he mentioned, Islamia
College or the Gandhi Memorial College
case which the Minister did not
mention where the saboteurs dressed them-
selves in the NCC uniform and tried to
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attack so that they could get the rifles and
so on. In this connection, may I know from
the hon. Minister with the limitations that
he has to give the details as to the rings that
have been claimed to have been smashed
upto now what has happened to them, how
many persons have been tried and whether
they have been jailed, whether it is a fact
that a large number of them have managed
to escape and have not been put behind
the bars; about the ammunition dump that
the Government has seized and therifles that
they have been able to seize, what were the
markings found on them, what were the
years of manufacture; and lastly, what steps
arc they going to take now so that the
situation can be apprehended and the
persons are caught in the border areas and
not after they reach Srinagar.

SHRI Y. B. CHAVAN : The hon.
Member might realise that the frequency
which these things have been unearthed
shows that the Police organisation is very
active and very vigilant about these things. ..

SHRI S. K. TAPURIAH : The saboteurs
are more active -than the police.

SHRI Y. B. CHAVAN: The police
cannot guarantee that the others are not
active. The police can certainly prevent the
further activities of those who are found
to be involved in these activities.

The hon. Member said that I mentioned
about some of the rifles, etc., found. They
were found to have POK markings. So far
as markings are concerned, I did make a
mention in my statement...

AN HON. MEMBER: What is POK ?

SHRI Y. B. CHAVAN: Pakistan-

Occupied Kashmir.

SARI S. K. TAPURIAH: About the
year ?

SHRI Y. B. CHAVAN: Marking of the
year is not there.

SHRI S. K. TAPURIAH: In grenades
usually the year is given. Have you
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checked the grenades and the other things
that you found besides rifles ? You have
only mentioned about rifles.

SHRI Y. B. CHAVAN: I have mentioned
about those weapons on which we have
found markings. Sometimes some weapons

have no markings at all. That is the
difficulty.

The hon. Member mentioned about the
people who were arrested. I know that a
large number are under detention against
whom the investigations are still pending.
He mentioned that a large number of them
escaped. That is not true. I know that one
person against whom the death sentence
was passed has escaped.

SHRI BAL RAJ MADHOK (South
Delhi): Four others also....(Interruptions)

SHRI Y.B. CHAVAN: Not one; two.
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famm a1 fawg 21

g W ST A gg o war @ fE o
Ao gy 7€ ¢ IwA g TEa@l A
JATH I W uF giferEr ot | & quAT
Tigm §fF ¥ q@reaw feman &
gy vy £ e fEr oAvg A az
qifqar 4 7 F@v QA1 ant § g §
FTRIT GaT FIA FY ¥ AT 0FAT
i e Aifr @1 oFFEE ag=ET )
g @rferer qt JE 4Y ?

SHRI Y. B. CHAVAN: As 1] said, in
the process of interrogation, the Police
certainly found what were their plans and
intentions.

Therefore, 1 did make a mention that
one of their intentions was to create some
sort of feeling of unrest among the people
by resorting to acts of sacrilege etc. These
were their intentions and what they really
aimed at. As far as the persons are
concerned, the investigation is still on and
1 would not be able to disclose any further
information.

it Tgee fag arest : sremer wEET,
7 folt ot wx 7 ST A faar
T EY qur AfF (1) ;O aF R
g TSN § R arE-srgarie SR
¥ gl w1 ®E FOAET AT
(2) o § i F TTEE
FATA @ AF Y AaAd; (3) F
M Y g §, faaay s9m
aifew oFer T ¢ W) (4) 1w
fafreez 7 fo “Aea”’ & @ TH
s FRYFA N amw
ST A€ faar mar &
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ot grra wegw: Ay Fgr
T F TR A K g5 A Fg ARATE
IR AT & R § §R ST
e I AR faw qfeww & ofseam
# el & Fre@m A g @ 3EE Ay
FEA AT AT’

SHRI BAL RAJ MADHOK: What about
the Pakistan-occupied areas like Muzaffara-
bad etc. ? Is there no factory there ? So
far as I know, there is no such factory
there.

SHRI Y. B. CHAVAN: The main point
that the hon. Member wanted to know
was whether these people were Pakistan-
controlled...

AN HON. MEMBER: Were they
Pakistanis or Indians ?

SHRI RAGHUVIR SINGH SHASTRI:
Were they under the direct control of
Pakistan ?

SHRI Y. B. CHAVAN: Thesc are two
things. These are not infiltrators coming
from Pakistan. These arc clements in
Srinagar itself, in the Kashmir Valley itself,
They are trying to make use of them. As
these plans are Pakistan-oriented plans,
one could be certain that there is a very
close link between them and the Pakistani
espionage activities.,

SHRI BAL RAJ MADHOK : Onc of
those veterans is now touring India as a
VIP.

SHRI CHINTAMANI PANIGRAHI :
(Bhubaneshwar) : Though the investi-
gations that have been carricd on may not
be made public here, may [ know whether
they have given any indication to Govern-
ment that since 1965 the Pakistani sabo-
teurs’ net spy ring has widened to a wider
organised sector of population in
Kashmir ? May I also know whether it
has come to the notice of thc hon.
Minister that the Chief Minister of
Kashmir has said that he is definitely in
the know of the fact that infiltrators and
saboteurs have been trained by Chinese in
the border ? May I also know whether
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in view of the recent disturbing trend in
West Pakistan which goes a little towards
the Chinese side as evidenced by the state-
ments of some of their leaders, Govern-
ment are trying to take note of this new
development and take serious steps on the
borders ?

SHRI Y. B. CHAVAN : I think T had
practically mentioned all the points
mentioned by the hon. member, exo?pt
the last one. Naturally, we are taking
serious note of everything that is happen-
ing around India. This is all that Ican
say about it. It is true that since 1965
onwards many times these spy rings had
to be broken. There appears to be some
sort of plan to infiltrate amongst the
students and Government cmployees.

SHRI D. N. PATODIA (Jalore) :
Whatever has happened, as admitted by
the Home Minister is nothing new. It
started in 1965 when for the first time on
a mass scale 12,000 infiltrators reached
Srinagar undetected. Thereafter, we are
continuously hearing about this. But the
most strange phenomenon is that most of
the persons either in the spy ring or
Pakistani elements are detected and arres-
ted in and around Srinagar, but not near
the borders. We have our military, we
have our Army and we have our Home
Guards. 1 would like to know from the
Home Minister what particular steps are
being taken by the military and the home
guards and the Army. They seem to be
unable to do anything to stop them on the
border.

Secondly, as the Home Minister has
stated, one detenu did escape from the
Srinagar jail, who had been sentenced to

SHRI Y. B. CHAVAN :1 said two
afterwards.

SHRI D. N. PATODIA : According to
my information three pepople escaped,
who had been sentenced to death. But
the strange phenomenon is that according
to my information all the three people
escaped in a Government vehicle. May
I know whether the Home Minister is
aware of this and if not, whether he will
make a proper inquiry into this ?
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Thirdly, in view of the recent utterances
by Mr. Bhutto and various other Pakistani
elements and in view of the failure of the
State Machinery to control the situation
over the last five years, may 1 know
whether Government are satisfied that
some section of the Administration is
not involved in these activities ?

SHRI Y. B. CHAVAN : The first
question that the hon. Member has asked

is how it is that the people are arrested
only in Srinagar......

SHRI D. N. PATODIA: In and around
Srinagar.

SHRI Y. B. CHAVAN : That is
because most of them belong to Srinagar.

SHRI D. N. PATODIA : They are not
coming from the other side ?

SHRI Y. B. CHAVAN : They have
been coming from across the border, but
I am confining myself to thc statement
made by the Chief Minister. Most of
them belong to the Valley itsclf. 1am
meeting only that point,

SHRI D. N. PATODIA : I am talking
of the infiltrators that have crossed since
1965.

SHRI Y. B. CHAVAN : If he is
talking of the infiltrators who had crossed
since 1965, 1 think there should be another
occasion to discuss that. I am now
confining my facts only to the statement
of the Chief Minister made recently. As
far as the people who had escaped are
concerned, my information is that two
had escaped, and my further information
is that they did not escape in Govern-
ment vehicles.

SHRI D. N. PATODIA : What about
the third point ? Are Government satis-
fied that some sections of the State Admi-
nistration are not involved in these pro-
Pakistani activities ?

SHRI Y. B. CHAVAN : I am satisfied
that there is no responsible person in the
State Administration involved in this.
But at the same time, as I have said, one
of the aims of the espionage Parties in
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Pakistan is infiltration among the Govern-
ment employees. I did say that.

12. 16 hours
RE. QUESTION OF PRIVILEGE

MR SPEAKER : Regarding Shri Madhu
Limaye’s privilege motion, the hon. Mini-
ster has wanted two or three days’ time,
and I have given him time.

st vy femdr (F7%): e wEIRT,
T R Arer gA o Afewg | & wen
59T FT T FATIT TEN F@T |

MR SPEAKER : 1 do not mind if he
wants to explain it. But would it not mean
taking the time of the House twice ? He
can have that opportunity two days
later.

st ay famy : & weArs @ AE
A 7@ E | W19 0 Y AT w9 amE
a7 A

#3 =9 gATg v Aifew sTA M FA
agl, frad a7 & faur v o wE)-
T, AN gH F@T fF o ATH A
M AW E F AT A g fF
IqF 1% 31 A9 WA Ag @ ) fEe
o 77 5 & R # @y AR
ISTE | PR & 9gT X qqmar Tar
fx dfr a7 fufreez agm and &, ==-
fau ag s awg A R & | #§3 Fer R
WX IE ANFA FY TH AOAA KT A9V
Tigd &, AgHEaw W@ g oI
FAAATT AT 74T § | 9T A wgey 77
7% & f5 3w ® AR geadr @
T | Al g A g AT g
IFAE ;T ¢ | AnfEx AW T wE=E
frdt gt & faens A€ & 0 F ag
T G A% AR A I Q@ g,
FifE a@FRH Qq I FHEA A T
72T AT TG GT FY aay a¥) AR}
AT ®9E,  afeww  uwieRd
A, & A FE agred AT wATEy
&
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fsgmagar g f5 ag ¥
HAT WEI FT WILT AG &1 T v
et favmmar &1 ey Y &, &Y gedw
SUTHT F AT gH FHAT HAY WEIRA
FT TET 9FEy &, TEAE W Wy IF
qar T8 A & fF fem  aad 0
qod1g ofardt s wfaat & arfaes
T, Fieefres wadfafady  sme
fafreed Y arq 87 9 & 1 e
garer ag fraw ¢ f& ofews owrsew
FAL & g + fey wAr w1 AR
FATIT AT & | U G IH # FHETAq
F FgA 9T I g v ar | AfwA
A A7 97 afer® e W
F qraa afgg 9 IFTT AT ;AT FT
TATEY & | AN A H A amar fE
w4 APy 419 § F47 AT TrEA )
# F1% Y g} Nt G@ I T
argar § 1§ wgr & fF osnft st
G F7 frar sy @\ A AT
F1 T FETAT AT 7 A GEqE Tg
# f& 7z maen faaarfusr asfafe &
197 T7 ¥R fag AR g & 9y
At frgre g, ST 991 T 97 @ |

MR SPEAKER : Let me explain it,
There is no need for further discussion
now. Shri Madhu Limaye has been very
patient in this matter. He had given
notice of this last session.

SHRI MADHU LIMAYE In all

matters.

MR SPEAKER : 1 am complimenting
him. Let him receive the compliment.
He had given notice about two months
back. But now the portfolios have been
changed and the present hon. Minister
in charge has taken over just now. Last
night he did study the papers but he could
not get all the papers. Without full infor-
mation and the full papers and without
contacting the officers he said that the
reply would not be a complete and satis-
factory reply...
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SHRI S. M. BANERIJEE (Kupur) :
Are you sure that the portfolios would
not be changed again ?

MR. SPEAKER : 1 cannot guarantee
as to whether it will be changed or not
changed within two day’s time. For
a complete reply the hon. Minister
wanted time, and I have given him time.
It is not as though anything will be lost
in two day’s time...

SHRI RANGA (Srikakulam) : Is it
his case that he wants to contest this
motion of Shri Madhu Limaye that it
should be committed to the Privileges
Committee ? 1f he wants to contest it
then it would be right for you to give
him extension of time.

MR SPEAKER : He may agree after
secing the full facts but I do not know.

SHRI RANGA : Why is he hesitating
in regard to this matter ? We do not
want any decision to be taken by this
House here and now.

MR. SPEAKER : He has not said so;
he wants to study the facts and 1 am
more than satisfied with it and I have
allowed him time so that he can study it
in the course of the next few days.
Papers to be laid.

SHRI SHANTILAL SHAH (Bombay
North-West) : The motion refers to giving
false evidence before the Public Accounts
Committee. We have not seen the
cvidence. How are we to judge ?

MR. SPEAKER : I have gone to the
next business.

12.21 hrs.
PAPERS LAID ON THE TABLE

CEMENT CORPORATION OF INDIA-GOVT.
REVIEW AND ANNUAL REPORT

THE MINISTER OF INDUS-
TRIAL DEVELOPMENT, INTERNAL
TRADE AND COMPANY AFFAIRS
(SHRI F.A. AHMED): 1 beg to
lay on the Table a copy cach of the
following papers under sub-section (1) of
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section 619 A of the Companies Act,
1956 :

(1) Review by thec Government on the
working of the Cement Corporation
of India Limited, New Delhi for
the year 1967-68.

-

(2) Annual Report of the Cement Cor-
poration of India Limited, New
Delhi for the year 1967-68 along
with the Audited Accounts and the
comments of the Comptroller and
Auditor General thereon. |Placed in

Library. See No. LT-107/69]

MINERAL CONCESSION (AMENDMENT)
RULES AND ANNUAL REPORT OF
COAL BOARD, CALCUTTA

THE MINISTER OF STATE IN THE
MINISTRY OF PETROLEUM AND
CHEMICALS AND MINES AND
METALS (SHRI1 JAGANATH RAO) : |
beg to lay on the Table—

(1) A copy of the Mineral Concession
(Amendment) Rules, 1969, published
in Notification No. G. S. R, 154
in Gazette of India, dated the 25th
January, 1969, under sub-section
(1) of section 28 of the Mines and
Minerals (Regulation and Develop-
ment) Act, 1957, [Placed in Library.
See No. LT-108,69]

() A copy of the Annual Report
(Hindi and English versions) of the
Coal Board, Calcutta for the year
1967-68. | Placed in Library. See
No. LT-109/69]

BUDGET ESTIMATES OF DAMODAR
VALLEY CORPORATION

THE DEPUTY MINISTER IN THE
MINISTRY OF IRRIGATION AND

POWER (SHRI SIDDHESHWAR
PRASAD): On behalf of Dr. K. L,
Rao.
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1 beg to lay on the Table a copy of the
Bedget Estimates of the Damodar Valley
Corporation for the year 1969-70 under
sub-section (3) of section 44 of the
Damodar Valley Corporation Act, 1948.
[Placed in Library. See No. LT-110/69]

REPORT OF COVMISSION OF INQUIRY
ON COMMUNAL DISTURBANCES IN
RANCHI-HATIA

THE MINISTER OF STATE IN THE
MINISTRY OF HOME  AFFAIRS
(SHRI VIDYA CHARAN SHUKLA):
1 beg to lay on the Table a copy of
the Report of the Commission of Inquiry
on Communal Disturbances in Ranchi-
Hatia (August 22--29, 1967). [Placed in
Library. See No. LT-111/69]

AUDITED  ACCOUNTS OF  TEXTHE
COMMITTEE ANNUAL REPORT OF TRADE
MARKS REGISTRY ETC.

THE DEPUTY MINISTER IN THE
MINISTRY OF FOREIGN TRADE AND
SUPPLY (SHRI CHOWDHARY RAM
SEWAK) : I beg to lay on the Table:

(1) A copy of the Audited Accounts of
the Textile Committee for the year
1966-67 under sub-section (4) of
section 13 of the Textiles Committee
Act, 1963. [Placed in Library, Sce
No. LT-112/69]

(2) A copy of the Annual Report
(Hindi and English Versions) of
the Trade Marks Registry for the
year ending the 31st March, 1968,
under section 126 of the Trade and
Merchandise Marks act, 1958.
[Placed in Library. See No. LT-
113/69).

(3) A copy of the Trade and Merch-
andisc Marks (Amendment) Rules
1969, published in Notification No.
S. O. 397 in Gazette of India, dated
the 23rd January, 1969, under
section 134 of thc Trade and
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“)

(5)

(6)
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Merchandise Marks
[Placed in Library. See
114/691.

Act, 1958.
No. LT-

A copy of corrigendum No. 14 (1)
Tar/68, dated the 9th January, 1969
(Hindi and English versions) to
Government Resolution No. 14
(1) Tar/68, dated the 7th December,
1968, under Sub-section (2) of
section 16 of the Tariff Commission
Act, 1951. [Placed in Library. See
No. LT-115/69]

A copy of the Audited Accounts of
the Tea Board for the year 1966-67.
[Placed in Library. See No. LT-
116/69].

A copy each of the following Noti-
fications under sub-section (3) of
section 17 of the Export (Quality
Control and Inspection) Act, 1963 :

(i) The Export of Safety Glass
(Inspection) Rules, 1969, publi-
shed in Notification No. S. O.
265 in Gazette of India, dated
15th January, 1969.

(ii) The Export of Mica (Inspection)
Rules, 1969 published in
Notification No. S. O. 268 in
Gazette of India, dated the
16th January, 1969.

(iii) The Export of Hessian Bags
(Inspection) Rules, 1969 publi-
shed in Notification No. S. O.
272 in Gazette of India, dated
the 17th January, 1969.

The Export (Quality Control
and Inspection) Amendment
Rules, 1969, published in Noti-
fication No. S. O. 277 in
Gazette of India, dated the 18th
January, 1969.

(iv)

(v) The Export of Vinyl Film and
Sheeting (Inspection) Rules,
1969 published in Notification
No. S.0. 457 in Gazette of India,
dated the 1st February, 1969.
{Placed in Library. See No.
LT-117/69).
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12.22 brs.
1,
REVOCATION OF PROCLAMATION
IN RELATION TO WEST BENGAL

THE MINISTER OF HOME AFFAIRS
(SHRI Y. B. CHAVAN) : I beg to lay
on the Table a copy of the Proclamation
issued by the President on the 25th
February, 1969, revoking the Proclamation
issued by him on the 20th February, 1968,
in relation to thc State of West Bengal
published in Gazette of India, dated the
25th February, 1969, under clause (3) of
article 356 of the Constitution. [Placed
in Library See. No. LT-118/69].

BUSINESS OF THE HOUSE

MR. SPEAKER : I have to inform
the Housc that 1du’Zuza will now be on
Friday, the 28th February instead of
Thursday, the 27th February. As a result,
we may have a sitting of the House on
Thursday, the 27th to transact the business
including Questions and Private Members’
Business originally scheduled for the 28th
except the presentation of the Budget.
The House will meet at 5 P. M.
on the 28th February for the
presentation of the Budget as already
fixed. Some Muslim Members wrote to
me and 1 consulted the Lecader of the
House. [ think this can be agreed to.

LOK PAL AND LOKAYUKTAS BILL

EXTENSION OF TIME FOR PRESENTATION
OF REPORT OF JOINT COMMITTEE
SHRI M. B. RANA (Broach) : beg

to move :

“That this Housc do further extend
the time appointed for the presenta-

tion of the Report of the Joint
Committee on the Bill to make
provision for the appointment and

functions of certain authorities for
the investigation of administrative
action taken by or on behalf of the
Government or certain public autho-
rities in certain cases and for matters
connected therewith, upto the 29th
March, 1969."”
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SHRI BAKAR ALI MIRZA (Secondra-
bad): I want to oppose the motion for exte-
nsion of time. The Deputy Prime Minister
who was Chairman of the Administrative
Reforms Commission submitted a special
report with a special plea that it should
be taken up immediately. Three years
have passed and even the preliminary
stages have not passed. If the Govern-
ment can give an assurance that this
will be taken up in this session, I have no
objection for the extension of time. Since
no such assurance is given, I want to
oppose this motion. So much mudsling-
ing is going on and it should be brought
to an end.

MR. SPEAKER : The question is :

“That this House do further extend
the time appointed for the presentation
of the Report of the Joint Committec
on the Bill to make provision for the
appointment and functions of certain
authorities for the investigation of
administrative action taken by or on
behalf of the Government or certain
public authorities in certain cases and
for matters connected therewith, upto
the 29th March, 1969.”

The motion was adopted

12.24 hrs.

MOTION OF THANKS ON THE
PRESIDENT’S ADDRESS. —Contd.

MR. SPEAKER: We take up further
consideration of the motion of thinks on
the President’s Address.

I would like to bring to the notice of
the t)on. Members that we have 4 hours
and 50 minutes—-the whole of today-—for
the debatc on the president’s Address.
The Prime Minister will reply tomorrow.
But, in the meanwhile, I will have to tell
the hon. Members that some parties
have still time, 20 to 25 minutes each.
Swatantra party has got 23 minutes; Jan
Sangh, 24 minutes; DMK, 27 minutes;
PSP, 16 minutes, and unattached Members,
nearly an hours—S57 minutes. Two or three
Members came and complained to me
that they are not at all getting any chance
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to speak and some parties, every time, in
the name of unattached Members, take
up the time. Therefore, 1 propose to
give their due time to the unattached
Members and also call the back-benchers
who have not spoken at all.

1 would also like to appeal to the
Congress Members. They have got only
one hour and within that one hour, if
the hon. Minister wants to intervene, I
will not be in a position to provide time
separately for him. Kindly excusc the
Chair. Do not put the Chair in an
embarrassing position. If the Congress
party has got one hour and if the Minis-
ters are intervening, you will have to
provide a place for them.

=t TSt TR (ATAYT) ¢ e
#greT, wrezafa & wfwaraw g ==1
F1 /7 7gT oNAEF AT | whavrae
F rfeEe @ G747 35 %7 YT gwr e;A
feamr =g § 1399 ag Fgr AT 2
fe sy S & qoat & wva &7 fAato
F7 1 gT STHT FT A g7 F7A, g7
o FT A dsF Y Ft Fafam F+T)
X AHH F ATA AFAT g3AT & fE
agi 97, "grear widt w1 Avw famr qar
¢ arfer werenT WY Y 9gT 9, faw
% & IZT & fawfaa & 3= soAr
N afqa frar sa% a1 § @@ 39
sfirwrgor & 7Y F1€ aferwr T8 & S13
srgal #1 IgT | A R At freer H
aredifs afrer § o) gfio sedT &
3Iq areifs wfx ¥ q@gr AgweAT AN
g W 4, 34T I X &qF 0F T®
v az fegea wgt Taw feg w2
AR 3% IS gEd WX AGE ATEHIE
frare 33 § ag wifs=arT a1 &= o
¥ i gt faorge fee st G & &Y
W 3% T 8 faorm FTIEF § SR
7 IFR T A & fag €€ o
FTAAT agi WY fear mar § 1 AN
% g wg wzar & fe sgEeT @
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I A g @Y, 3 a9 qrEl F gy
A oF o Ay fed gaAr § AR
RFAFTAT TN TITE § AR
mAAT FEEE-T § A IA AE F
AAT FEeg-ror A ®E AfEr w3
JoTAT & | AHHT F T FgAT 9T &
& za% 9T FE W F1E oo AL € |
TFT @E 99 ¢ 5 ag q@wr femgmma
FT WY T AT 17 KT § 307 AT s
TATST M @Y 97 sgar srefar
mar 2, faa feel e o IaT A
WY IZAT &, IAF FAT FE A AT AL
fear ar w27 8, 9% fawrw & famfasr
#F Ff ardww A 31 & ag @ FEw
areaT § fF 9 sfumateg gage §
THAN HF AgIT A AHEATS ¥ AT A
T LT FeT AT | K 7g Y F WT
2 fF 1968-69 & 61 =nm mHz T
FH a7 |G F1 qrgAr ¢ afew 3w
FEF 9T AT FIH AT TN A6T gAY 7
FN A fagra &Y T wEr wEr 2,
IeqTeA AT AT FE AT € afdw g
® F ST AAT H AW g F A wege
I9% fawm a7 a1F ST =T JHe
T &y ma A FwE v § ) F wg g
iy qred gAY 98 AL AT ag
AT faae & gwrt Ay S gfeei
71 sfafafora 37 a7 397 g £
¥AT ATFE ¥ A8 TH A F1 ART & AT
g e T A A 98 AT
FEAFT F & A 97 37 & A0 9@
#1 areq FI qAT AT { FAT B AT
g AW | AN gW @AW agh X gl
FY foreeey faar @ & ST W T
atE § faarm =rfge | ag 7€ § FFar
e wawarag 17 FO8 A
famt feamaa w7 a S a7t AR
fagfasmms@daw o ¥ fs I
Tt faeft g 2 sl gmd avs @@ 17
FT T AAR #7 fa= faar ®

g1 3% fau adaw Freew # A
qfiads 98 | a7 &+ F foHo
FHA 3T FY BT FeEdr AE | 4w
TE # I, 9T Y fF g,
Frey-areY | & 9% Atqe & o ergal
1 F9 I g AT IAFT ATATT
FEETT § a7 T8 F1 Jret & afew %
AN FY ITH T & F7 & AT F
T T H ¥9 qYg ITH 91U g% B
foaar mar & 1 ¥ snare IET & AfET
TR rATAT F RS qAAE A A
FaEIa N7 faged T agi & ¥ |t
FIRfrorg, s e g § ok
T 37 fava & fay 21 sgww &
3T AREATS 9T @H A 9T &=|r
fear T =nfew

afEam faateT # aw s@r o &
T 7 R MR A fagra ey mr
fr zad a<t gwear faet & 0 aremer
R, a7 fE St uw faw sy ¥
AfaT o agt ot Ay g€ &, Ia%
w3 ey | M WA INEF @ ¢,
S IIT FT AE) AR, IV Y AA@feagi
*t 7§ # 9% 7gr 97 fg@rr drer v
73T & & amat a§ s @ 3
# 7 AT T AFT FAT E, A9 R
N FATE F AIFE ITTHT @ AT

EEARCEZR L L1 B St S
FRF AR I ATH & FAEr wrE
Wag AR AR & Awa 1 eqey
T87T, & woeafa qgRT 1 9w 5w
TT A7 qTF A9 ARAT g fF 9w ag
Tozafa AEY A, 3% F wEY I AW 22
AT T T AT IZ AT 9 AT F
ar f& 33 ® TFTE a1 sifaa fea
s, IEE) A & ¥R gEET
ot & fag arew gfear for s
afes g a¥ FFEw F [T FEA
NTEhT ¥ FFAT q¥AT §, A FT IN
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[#f Twaly T ]

qTE §T7 qI qEAAA WA A FgAT
9= & fF o7 =0 FOD q¥ sy
gfeew wafae Jt sraT Y A st
gzt ¥ A SERr X § faw
a1 9T &, e 22 @ Ew@El #])
FAFL IZ A gARTE A AT T
7 T F a0 wewfa wERT A
gfaum #Y 9T 347 F agd O A%
IgET FIE UAN 1 A fFaw 7 oag
T AT A AT g ogd F oI
feary & T, @1 & o7 1 faw gfice
ST & die AwT AT grawTEl F AR
AFT, IR TEAT FF FAG GLHL
Y =T TN KT Ffaw wv )

Feaer IR, & aYgl v mwsar &y
AT W AFT A AEAT qEAT g
TS T AL AP TATE qA@T & aAr
IUHY qGY AT fAAdT R, wAT AR
aart fagw awar & A sEEr @@
aregar faee &, ST o9 AT FE
AGA TN T FY 74T Avg TG § A
e 7 gfand @@ faad §—&
FLHTT A AT =vgar g f tmm aqi g 7

T WEIRY, A AAFATY,  ATI-
qI 3R WOSTHTE F7 qT S1oaErer ¢ |
wr SO wxor fag @ A feae
ST &, afE g orwEE & AT &g
qear & fr foo¥ gt wdima &Y e
gl M WA AFG ¥ o9 gd g,
fore o% s #1E FEET A& A N
W &, afew i d sTofag R
fasy & & AW IFT ITX W} W
Tt g T AW A E @Y 9wy T AwT
T et dwy &Y ffaw TG FQ@ E )
ag Sl W fag &1 gaw A &,
R sy st @ g & ol 17
FAT AT 1 T § A gt ®
&7 ¥ arAt ¥ aga% faeir faar @

§ 1 qU fegenT oq sak gy ¥
AT 8, IAH! GFAA FAA g qTAT
g, 9 A A, AW oAE @ quE
FIAX T AT |

fdt oY 2o &Y g=fa § wEEi AT
TET FEAQW FO0T § | T AR apd
A T A2 § 9 el Y o gEy
& sirset &, AfFT aga @uw erew ¥
ot g€ & | WX TATR dirare A wgA A
G ATF & WY AgT AT g H O
R fad amy o & foo @ge IR-
T /T AT FT @Y F, AfFA, ey
ERE, g EEE F FE W
I TE T g 1 s EXY ag HE™
IzTT A FEr AT fE qg W F F0
g, 7 A gEew foorr A Fam g
ERIT | 3R Y AT @ Y oY dEe
FamaT B afwT, s T ) arfe-
T FT AT TT E A1 §ed A
FAEA | AT WG, T ATH 9gd
T&0 ¢, WA ¥ fawwm ¥ fom
TATT TAAT AT qgd J®A § 1 WA
F BR-8IT FEAFR AN-AIMT F
fae % weqm § v 9w ¥ QA
ST AT AFA, HIF T AIHF T g
¥ ¥ AT g 9 & I/ 9 gu
g wma W fagw AR QW
g1

e fegeam & fasw & aiws Og
TR I w &, wfa safm s
AT T F FFS TE TER 3} g AR
Fgr aar & fF fggeam Y smndr 51
FAT | Ty wERY, § FEAT qrgar
g fF fegeam &Y s 51 w9 A
t fegam @ sl faw 20
FAT § AT FET 31 FAT T
AN FY qg ¥ @Y &, T iwe
fad = 20 0% AN @ avegE T
g eafr fqmam w wwa & fAy
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da 7d § fr fergeama A1 smady S|
FAT § | 7z QTG T wyWE,
Fifqas fFg ST ag q &, T TER
e fredee &, e 3 AT & g
T3 qF% §, afww 7 @ faw &
IRTET Y AT A F 0w e
T ard A gy Tfed, TH FA &
# qftor 37 &1 Qg W Tfed |
arer foraer atd weafy & arfvamaw
¥ w8 U5, 9 ¥ FW I9FT AT A
FT9%q § SfeArd @Y A1 wa F1 FFw
I GFAT 8 |

o Ty § fr fegeam a1 awat
&1 7@ &, fergeaa it @z @y 8, Afe
gfrar & qarw gesi ¥ e A -
A T A9 gew g gu o ot
agT Y g, e A @ 7 sy Sra-are
# 17 FF A 2, fgeg T A ana
Fr ardt 8, fegAwft @7 @@ wA
AT 2, afwd zm fgg dvwfa, wed
wegpft 1 qradia @ ogeh & 17
FAT 3T F1 W Far fgar g,
qF AT A7 AT AE I9 AwA), fAwe
ufqer ¥ agA wo@ TwET g3t @
i, o farwE @Y FrE WY =
ST Y FW TE TAN 7 | FT4y AR
FTATHT FT TG qTFTT GIFT T |

o Gt AT ( W ) ;- qeq
agiey, §fas Agen ¥ A W faar
2 S9% faq wgae & wearg w1 &
FHYT FIAT AEAT § | qgT A F T/
ama #r dFr Ay wE  fR 3o o srser
AT ¥ A qEHT IAFT AT AYT FAL
Y § R afz go wTE § Amav g A
@0 #: IqET A9 ] &1 AfE,
gy wgeg, SfyEe wgeE T aww
oW F gE F & Fer oo gu o0
qvBT FAT§, IAFT HT FATAT I §,
T agRd F arq @ § Fw
fear 82—
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“The manner in which our people fas d
the difficulties with courage and fortitude
is a matter for pride. Without their
sacrifice and cooperation, their hard
work, their basic good sense and
patriotism, the plans and programmes
of the Central and State Governments
could not have borne fruit.”

yegey wRIEg, faet q 5 W@ Y
HETT FT 97 G FY 37 F ffew
T AT & zEfAn Sar #1 N ST,
agarg &, afeq =% aig ag WY
HTAT 97 o g FY o faward
et & R FTEFR F) qQE F AL ST
FT F19 Ffeq g AT & | TFR A
#7 fFar &, 3@ @ Afqar ¥
TG F AR A, 9%A g€ §, TT aT A
TEIFT FTAT GIT | T gy A a1a §
fF IR @gr &, 9 A fEEET #]1
fawr & foaq Sooew afys &er
g feamY § o g et w1 TEETe
frar sk s g & FfeT % @e-
q9 JTT qFT 9 AR a4 ¥,
AT ¥ HieATzAT 3R I FT TAATH
A% fam #T 9% @) 78 IJqreT A\
AT § a7 aFar § AT A-E a1 BN
TR § ToAT A §, gW agT e
qTEX AT WF FTAT I aT AT §
T odw famm g @R Qo
A gAT SIfgm 1 TwE Y SaTer gR
M 1T AT qJIF TIFIL T €qF feamar
2 fo = fafaas za %1 a9 @ Tl
& T JAT, qg TNIT HET A Fav
F1 A aEr @I A A & Sfew Sy
THT TF 1T FT IJqH F1E &qH A
ZRwT oY 5 Y faed |1 T TedT Y
qG IET @F g AT AT TA AT H
oA Y ¥ @w 8 | afx 7ar aeAr W@
AT AG @ AT ATAAT AT gIAT
TEAT AEAT QAT | Ay gav B, TAfAC
Fag aa Fg W E | T &IF &
FIURT gH T faenmr Safs w39



239 President’s Address (M)

(310 gaftem dz |

SET Y T@T I A9l fE qaw qCH
AT &Y FAATH G FY WTAEA FAY
g | S atg & ¢ wifed awE THT
T AT A FL AT IqHT SF-EF
AT ) qifE JAET F ST ge
¥ @A & fau wage 7 @ar a8
qg AraEa® & | 9 fF qgH 7L 7w @
IFT §, SWAIE § AT HIA 7 919,
fom #7 gg AgAd F9tE 7 @ |

& oF T # g AR o frern
ATEAY § | gATY 2 FY ATHEAY aqy
7g &g T & f& fasd aw 1393
FOT AR a9 § 1 a7 A=W AT
#fE ag gAY €7 74y &, TS Ay
TEAATT AT &, IHFT qCF A =TT A
F amagmEar &1 feam FY o 19
FTHEAY AwT I3 & WifEs I F T
qut & | aff e & fram Y @
ATHEAY qGY §, SAFT FT TFAATT F7AT
g 59 wa™ & IEFT AgEE@m AT
afgn, a8 AT F JEIF | qofrE
TERA ¥ FAT

“The new prosperity in the rural areas

will have to be harnessed to promote

further growth, particularly among the
smaller farmers and in the relatively

backward regions. While encouraging a

grcater flow of genuine savings to

sustain larger investment both in the
public and the private sectors, the
situation will have to be utilised to

strengthen the financial position of both
the Centre and the States.”

yeged Aged, ¥ a¥ ag® § AIEKR
T qATE HTH T TH T FT AT
feorr wrEer g f& gl F o dav
frarY &7 S & mav §, ag feww A
Y ¥ fau tRAww  fear ST
wrfed | fedzengse qOF ¥ confaw
T IA GH ¥ I AN w7 o guT
N wifw & w1 x@r g7 AA-are,
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qTF AR THAT T GETA F1 R
FY o &Y feEa g Ao Gar W F
foro dare gvm 1 AfET s s & &
IqY HTF FET AR AT FEFA F
a1y ¥ 9T FIT FT RfEEw Ao
ar Igy w91 fiemede A fady g
i aga Gam smowr faAar o AE
frarer & A1 o &% A=w & fF werer
avFT 7 foer afvasi & F@1 fF 793
fao Y & oY FT IAIH FEATE
afee gare ot fomer dar g SAE A
g uF fay 1 zgarsam @ fa=w
aFar ¢ | foem ofvasi &, s ism
AT 7, ITF AT I FAF, AT qAT
e F& sl &1 ary faarar, wbifts
ITHT GHW A qg 417 T T fF gHAy
FET & AU qg FTH FIAT &, 7490 GET
FLETT ¥ Ao, 3q1 G g7 9w T |
WX AIFTL EFT QAT FIAT F1EAT At
THATT g WA | TAfAT S7 A ogE
amy ¥y & 9w yw wTER AY
N7 A § IY g FIA ) T g
¥ ot frgra #1 §q71 & a8 femma Y @
aegd), feam € gaze, fEEm
|WE & S Araq &, IWF gUTA |
AT 9, #R JAT TG FIT TH
aaTg wfwat ¥ fear sy @7 R
FBT A QAP FHEF@F ATG
FgAT qear g f& o femmi &
SO¥ S GaT T q@ g A& H
TR, TWE W I AT
o Y U@ ¥ ¥ W1 AT 49,
gfamom sk gEdr #% Sl g7 fEy
a feet ¥ ot @R AR
¥ A qm -, fmdm fam @
yqar dar ®O w@ §) safag agA
IET & T AT W fF o R @
ny fr Ifga a0% § FF @ w
TR & | ag T A% T H7 AqA
qurch & fow, wAer afas S
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qured & fag R SAET AT St
g ¥ fAm sximre AT ¥ 09

it TrETTe rRAT (TR 9w
T T+l & fAu e o®mmoEw
we

o GAT AT T ey F fAm
foaar g7% R FaFATE, T|@FT W E,
A Tl s o O wER AR QR
qTg F ATAIFAT & | T gH AT A
qry fawsv &I o ag & "%,
FA TF TIF F AL G AT | AL
7 ot g8 faes ag F17 FIET 9 o

yeae WEIA, Wgl UF ATE &N
ATATH AFTA T ATITAFAT &, F@T A
ATE QAT FT GG FTAFA A
N ergmmFAT | WeI¥E "R A
Fg7 & fr o9 faafar § #76 7m0 &7
AT gET R | K A F ATG FEAT
qear 2 f& zo gAE & fawfad & 1
gt v #E fadi & & € A N -
afeafadY & v & 37T gIA A=A
feqg a@a I § A AT qrT
IAFY A7 oy § A ¥Ry Efwoqw
A1 Efaet ofam arr @1 =T ey
I AT A FAATH 97 ST IGT FAAA
q7 5 § ¥fei-confa arer 48 §, ==
qfeafady ater §, g7 Mat #§ I faar
arar @ 1 P i e 7 & A g f
wiEt § afeare faatem #7157 feer
fdy qgx af a1 & ow TwRT A
e & il # vy oY A IgA AT A
f afT qudft ff g xaTEd, $8 R
SUTET T q g1 1 AT gATT FTH FA
FaOFH ay et gE &, Frra oy
fady =2y gar & ? ag TR A IEQ@
A Tmawc e fadw WA
sm g ? o care qfemfady arel ®Y
*Z0 qxar e gw Ffasir-carfor @y

T g, o sAw WAt § gew faa
ST & ag w4 gam ! wgr omyw fw
TB faafu & Hfaefr-cfar & famme
Tga s frar &1 & st g
ST ¥ dar aga g fear §, Afew
I® AR A @ AT faQw T @
FEar | TET FE T HE O g
™ T g § gf 8, g
FHFEF O F gk ¢ @ N W
ZH @A wifgn, o of@r frase
HEA E GHAT & | AT TAAT F A= §,
A NFA A=Y 2, F AW A9
AFT AIFT TH KW FY K3 q@ JA7T
ag AR f& ag 3% 9T 1 qfaare
F gAY AT FT JAFT §, TWH IAHT
FOAT §r Ay g fEr o o oad
FAT TN FHAME & a8 19 A8Y
B J%aT |

afes® 7T & Fraw § aga AT
T w7 7% ) ofewF AT H aga ¥w
F=gT FH AT &, AT ITr AR
F=BT FTA AT ATITUEFAT 1 X ag
F7AT 9rgdt § & fama oft gart ofserw
AT NI § JAFT A A Y
faarm wrafy gw sA%r g #3fadr o
IAEN | TH qOF A AvE faRr v
2 & JraEEEAT & | i w9 & ggi
97 FfzATAE ®T a7 Y WY o4v ) @A
HEAT F7HA ¥ A7, A AT (AR
AMAT 1T §, ITHY 60 AT FAfady
AT e AT wrRm A @
A A A #1 e A g fAfadr
q7 IAET € F TATAT ATT, TAXY FTAAT
& o oy fr w dfems Aww
Arza § AN Herwsw A ogAw
qEeq A ¥ AraEawAT § 1 HAT A AU
ara a9, AN ArEovonmonxfafass fox
a1 &, I & Ay g7 N, s O
wE-1aT T7 faara) w1 savr § Avy ey
AT ® wraifan s O of Fh
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(st g v |
a e A F1 ST Jeag AR
aifed, Svom g0 =fgw ag 9+ faw
aEt ganir | 39 Efe ¥ wefafred aw &
U FIF FY Tgq AmaRqAFAT 2 |

7gi W zfew it gfeew At a
WEH T T oA F gF
Fg g f5 ew ez st s a@=t
gerd Afew o gfieeg g awt I
% 3 fesgram B, fergraa Y sl
ZEy & fau a3 & g gw e few
wgi-agt fammag &1 Agar a@d Y
Fifrn & § | 7t aw 5 &7 aw W
# fx gw wovr foaad ot gfeem mwi
ATIN | IR IAFT 7T & DAY Iy
aY FqH g 97 & O qq | agi 9w Ar §
fergrarfaam = & fow ama 2, @gt &
T AR a-a9T @A & faw s
& 1 3T I°FT g F fag a1 g A,
qIF U &Y, W% @7 &1 | 9 499
NS a1 g1, AfFT Iaw " F @
M, A F TEE W 3w A A
HEHE FIQ &, @1 A R AT J 7w
¥ fr gy ma o fggradt Jear d
IaE ae g faeedt &, Jafs A
@y fawdt &1 3R § gEEtR 9
T &, afwr g1

¥ ¥ GAIEE 7RG A A I+
waTedy &7 for% fdar &, I9& ary ¥ o
¥ §B FgT TGN § | T AAG AT
ATH IS W 2 F fAQ aga §® <
TFY & 1 g g fawsly 20-21 "ver
Tfedl 1 GUTT T § R gH A=Y &
DFT 2 5 &7 @ ot A} gE AR
FET TE TEAT BITT | HY IT FEF $Y,
Tt ®Y o gw @ F ffaw w3
wifa ¥ a1d LA § FfwT ifa a1 o
orfag @ G%Y @ W g ozEAT A
Guar 7 6 armifa & o & 7™
T HEAT ) wifa & O ¥ wnfa-
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qifg, WT9T FiTg A wEEH § 1| AR
T FEr i giewa Ad & aw Ew
freegqas, Tgar ¥ W w31 &
SrAT et g f e ¥ aifw i
¢ ¥ T AT TR A 4 g wwr
AT FTAT AW, 8T FIAT T 34
T FW@ 7 T {9 R AEre &7
e ¢ A A N N fgegea wv A
T TEY & a1 qifFeam R fgRET
FT ATET ALY F TAAT WA HY, WG
FAER FT JE@ ¢! F FwaAr ¥
FAT IR § fF 9@ a9 ow 9o A
frgas #@ § drem 3 & fau 3AF
are a1 gg Sfea & fF s adfe 3
fo Y a7% & Far d5F7 GEET FY,

-t & Tt fAqed, gearfe | w9 e

SHaT 27 ¥ fan oF o fagaa wv
A IT GHT K AT T A S 7
qIHT FT o & fF N <7 g% 1 Ay
FHAT €1 AN G AT AT AT )

T TFR § ARG FT oFATT E |
TAFT hEeT 13w fAfaeet o Ser
T ¥ qudt g fs AWt agl avar frar
AT ? AN FEAT T qag?
fear strr sralq ag F w A 3[R,
FE F1 AT & a7 fely Y oy Ay AT
sfaera g7 w fear sAT =gy
aifgx & & 397 qx w7 § @ify
FOW AT AT G F1 O qar @Y
1T fF oF ATqET ¥ gW 99 AN I
% | AAT-ASAT AT F AL AT ATAAT |
IAET FY Q@T T O F & wifq q=
WA g a0, fred, @ grak
T gT S A A [ T
AT FRIY | TRT AT A 3E &Y Fgr
EHFE T F I AAFTH g oA
FUH T T § | THH ®T 6 AT
AW AT W IO fAww w_w@w ar
TH JT THE T AT @ ¥ AR
FT W)
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=t AW gy e (ST ) ¢
9T T, § 0T FT FITET FHT 7 A
§C sgafy wEE F TE A H WY Y A
F wit § 3A% qAfaw fas gAAm
Fgm e gar 2 A @ & &
fegmm TR FT W & gEWw R
TR F2 | fggeam §  swARmm @
AT gEgrer &), gar FT oW g
TEET # I AN H ALY AT =TT
g | eAT SATSr qar g SSeT gaT |
sa fqama Hgr snTag W =81 2 |
afeq &1, @9 qat N axw & e
F1 qF5AE HIT VA Y qEverg K
Tgar § | fex & fF 9z w9 a9 qd
a gwdr # wafw gew w1 ALY A
fF s @@Uag | 9 g «
TG G &AL, A qIfFEAT A g, A
MFFF A AN o o ame F
g% A E | A I¥ A=EAN @Iq
g afer sizedr dx 9 gw R\
® & fr wfrot & foea A
¥ «ravell F WATE, qUY F WAL, HIA-ELE
fedrmmfag & W & gad oF W
AT 97 A fF T IA%T FHA 9T A
NFT A HT I F34 fgar w7 ar
fggeama &1 amafaas ol 29E &t
gy T @I ATFET T |

T F4 FY wEr @ oA g fE
AT AT §, g9 ot wrgw & Afe
fgrna & &1 7Y foar omar ¢ ek
sTasF F1 s fEar amar g
AT AT UF HTAAH § Al FFA TEY 0F
STAAN T AT I AT E |

Treeafa 7 woiE s fv @ A
Rar ¥ 4 i ¥ fireest g U | ISHT
g, freed o @ ¥ T
oo Fav § 7 IS g2 aqwn o fe
7z fedmig it T &1 d@ A
g N Tt e @ AR SER

woet #1 gt ardf q@T F av AT
wE e FTER e & #R 20
AT IAF FFAY ITE AX AT, FEA
FT waaw 4% & fF @ ag § ot
fedamig o @A ¥ oy Y maAdE
FY 2feedt @ew @ wwr § AT gAA
ar s T@ Frewr & el § )
T g1 T | TqH T TF qIT HIOT
TET ]| AT FT FE HT AL A0
A 3 aT A9 g fer § Sfew ST
TR T fEe FT AR & fF oA 0w
qrEfges TET #Y qAR FIET § AT A
IAFT WG FIAT ATgAT & A IqET HeA
it o g8 v @ @ ey
¥ NqE F&F Ve ) qa1z T@T §,
THIF G FY qATE FI@T & A AfFE=T
FITAE FET & | AT IgH fAm
qegafa & qry e Yoar & fF ggi
meeefy wsw @ w0 ghmm,
aftgdt e, 9@, IO wRw AR
fge & orodi § @ oA ¥ TR
A @ FIF ToAfT A A e
T w0 e fggE 1 ' A
FIE T T8 6 AIHT & I7 9T &4 F@
7 wiae X ara § o5 wE v fw 0w
TF g FAfvaw g wr f fr oay
TAR & g AT Al | AT @A & fw
Teafd w1 AT AT &, FICTAT w7

ok it o A afew  feew
T § @R 399 AT § A« ow fawew
%Y a2 far W9 | I A TP AW fw
sfar ot At oF e W A<
frar wrgdt F | aTAT ¥ Iy wEgA W
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YT 7 frar o f& uF vEr =fe
Wt i Ddtqma & g, fay ot A
fedae w7 faar 9% sfqr qidf ¥ M@
o faar | @ o AT TEET A '
dy qw ®7F | 9 A A OFA & fam
# sare FY 3AEA ¥ VAW ¥ oF R
a7 =mean § f& foe 0% & Treafa w7
TrqaTe g &, fra AiE 7 3gwrerafy
FT TG g7 & I TF q I F
TEAd FT Y TeETE® 8| SAm
e @) AT mHFTT FrAS q@r &Y
N fr SovTzafy & & om vmezefa
F & 137n fmmwqd #xE T @,
Ia8  Gar Gt e¥m, AW E==i
TB T8 @wm s A gvn fF asm
fN Az F oamg 14 Fiz vx uF
SfSeeraT & frav 1 =TI 9% | AW
FgT ¢ % 97 A% ag m@a7 A Q=
FTa9 & A § AT qF g eI
A ORT FY ATE ¥ UHFT &Y

wgt aF aw fedawa #1 aegw
ety ¥ oo n@w § wEr g froow
AL & ) wavw A AfEw FRE
FAM FY 0% FEEr N 7gEr 2 giay
FHW A g AT § f5 amw
o frdt S B TE wET AT
A a7 uF FRA AT faar w0
fer g ®%2 frnd M ol Io& are
mEANE grU IgEy = R s
T dYg § IN WA F FHT f7ar
AT ¥ | ATHT T * fATTH wawa @
9 ¢, &FF FT 2 | FEA FT THET T
2 % T qeg ¥ 9raw K FFAT IMaT
& T oy frar 9T 2

sfomr qdf w1 gg v i fe ag
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Naf A g I AT EGT R R
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7 Frqq qret & fedaz F@T & &1 I
TH I Al @TAT g I AR ag
ANuAFA §F T | 7 g TqT T FL
ar aed :1 e 9% fdyw e 9
T ag 39 g&T F1 ANfF 0F J7qF 0
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Il T 9§ NoHREE fF FE
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13 hrs.
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AT TFA H EF FT AAH AFE BT
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zan N aF AE g f' aRw IAE
TET FAT E R

Trezafa F 9wy @ fF gwa Sy
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THY TH TARE TG & | FATQ ATRE
PHS, I8 AT AT g, AR QA g AT
T, AN AF FTEFRFAAFTA®
fo, 7o F a9ma & AU, sqev-argt
g @@ &, afew g% N gTegen &
A I T & §, A I AT Ffe-
T T Afaw §, a8 gfew, g o',
T frnfed Bg 3R ga &t &
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gfem &1 o W femr oy, amiw
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frrnfey i #1 go @ 9y, |
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¥ gfag g+t mom g faest gfaw
FT aeHY 97F ¥ w7 A vw  fAwr
g g&aTg AT SqIET aar g, w@d ot
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Ffrr § grdar wEM fF AT FEW #
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13.03 hrs.

The Lok Sabha then adjourned for
Lunch till Fourteen of the Clock.

The Lok Sabha re-assembled after Lunch
at Fourteen of the Clock.

[SHRI VASUDEVAN NAIR in the Chair)

MOTIN OF THANKS ON THEPRESI-
DENTS ADDRESS---Contd.

SHRI P. K. DEO (Kalahandi) :
While supporting the various amendments
so eloquently moved by my leader Shri
Ranga to the motion of thanks to the
President, I should like to make a few
observations. In dealing with the foreign
aflairs of our country, the President
reitcrated thc soundness of the Govern-
ment’s foreign policy “consistent with our
sovercignty and territorial integrity on the
basis of absolute non interference in cach
other’s internal affairs.”

Sir, this myth has been exploded when
we find that India, which has championed
the cause of others in their struggle for
freedom and had the unique distinction of
presenting the modern world with a leader
no less than Mahatma Gandhi. was a sil-
ent spectator in the rape of Czechoslos-
lovakia by Russia and in throttling thc
democracy and freedom in that country.
The way the interference has been going
on day in day out in this country’s dome-
stic affairs by Radio Peace and Progress
could not be tolerated by any sclf-respec-
ting nation except probably by this coun-
try. Still, 15,000 squarec miles of Indian
territory are in the forcible occupation of
Red China. We hear every day armed
and trained gucrillas being infiltrated into
Nagaland and Mizo area on a massive
scale and up till now no action has been
taken to stop this unlawful infiltration
creating hostility inside our country. No
action has been taken to oust the intruders
from the sacred Indian soil, and still the
pledge given to the nation in this House
by Pandit Jawaharlal Nehru on the 14th
of November, 1962 has yet remained
unredeemed.

Still, we boast of the success of India’s
foreign policy. The President opened his
speech with an optimistic note of the so-
called economic recovery. His optimistic
expectation is obviously based upon the
upswing of production in the agricultural
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sector, in 1967-68. In 1968-69 the Produc-
tion has remained static. There has been
no improvement in this field. The reason
given is, the visitation of flood and
drought.

Agriculture is India’s basic industry. Tt
provides food to our people, the raw mate-
rial to our industries, gives employment
to a vast section of the people and earns
foreign exchange. Even after 22 years of
Independence, India’s agriculture is depen-
dent on the vagaries of the monsoon. We
have been chanting in this House, the
mantram “Kale Varshatu Parjanyaha,” 1f
credit has to go to anybody for the good
performance in 1967-68, it must go to
Providence for the good monsoon, and
then to the hard-working kisans, whose
new awareness of responsibiliy and
adaptability to new and scientifice techni-
ques and eagerness for more production are
responsible for this performance.

The kisan has been shouting for water
and if the kisans are kept assured of water-
supply they can create a miracle and can
easily wipe out the deficit in our food. The
State Governments, with their limited
resources, have been trying hard to provide
irrigation facilities but it is the Centre's
apathy, lack of appreciation, fixation of
wrong priorities and indecision regarding
the water disputes that are responsible for
bringing in this setback. Water disputes
like the Narmada, Krishna and Godavari
have been hanging fire since so many
years. Instead of any solution, they brou-
ght in politics to such disputes, and the
impression has been created that the
States with a stronger pull over the Centre
get a lion’s share whereas the other States
'get a raw deal. The Centre’s action or
inaction, instead of helping the food
production, has put spokes in the wheel of
this country’s progress.

The President’s Address has been conspi-
cuous in the sense that there has been no
indication that priorities will be given to
agriculture in the next Plan. Though we
have been told parrot-like since the
last so many years that there would
be scif-sufficiency  and self-sufficiency
is round the comer, it has remained

a moonshine. It will remain so unless
and until the Government fully
appraisc the realities and take a bold
decision and give priority in their expen-
diture so far as agriculture is concerned.

Is it not a fact that the Indian kisan
has to buy fertilisers, dicsel engines, pumps
and sprayers at double the price if not
more than double the price, than what
is available outside the country ?
It is a pity that this morning's newspaper
has brought the news that agriculture is
going to be taxed even more. These
prerequisites are going to cost more to
the agriculturists. What impetus is going
to be given for more production ? Is it not
that he has to pay his electric bill at a
much higher rate than the industrialists
for energising the pumps to lift water for
his parched fields ? How can you expect
him to grow food at a cheaper rate and
provide raw material for industry ? In
their 49th report, the Estimates Committee
have criticised the lack of a sense of
urgency in planning and development of
fertilisers and said that that is causing very
heavy drainage of precious foreign
exchange to the tune of Rs. 225 crores,
and up till now, as Shrimati Vijaylakshmi
Pandit had pointed out once, this Govern-
ment has been a prisoner of indecision,
and no decision has been taken regarding
the Mithapur Plant or the installation of
the urea plant in the Talcher complex in
Orissa. Even the Central Power and
Research Station had made a recommen-
dation that the cost-based Talcher complex
would be the best and the cheapest and
the most profitable one.

Just as we find that the agricultural
sector has been shamefully neglected, we
find that the tempo of industrial and
commercial activity is at the lowest ebb.
Prices have been sky-rocketing. The
recent phenomenon of price stability of a
few months back, which has been gloated
over in the President’'s Address is a
temporary phase, because only last week
the President had suggested that the index
of wholesale prices was at 205 and after a
week it is now 207. So, there has been
an increase in that regard.
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So, unless there is a basic shift in the
thinking and action of Government, there
is little hope of tiding over the various
economic crises which have been harassing
us so far and finding a solution thereto.

The purchasing power of the rupee has
been going down with inflation, and it is
extremely difficult for the low and fixed
income group to have a bare subsistence.
In twenty years the rich have been growing
richer, but grinding poverty is the daily
lot of the millions of Indians. The econo-
mic or socio-economic climate is more
of concern and less of hope, Unending
deficit financing has become the order of
the day. No indication has been given
that in the coming budget we would not
resort to the printing press finance and no
indication is there in the Address to put
a stop to it. On the other hand, there
has been this motivation when one says
that inflation must go with development.
We have seen in most countries that
where there has been no inflation there
has been more rapid development. The
exceptions, of course, are France and
Israel where the safety valve is provided
namely that the flexible exchange rate has
been allowed to adjust to the policy of
inflation. But in a regulated economy
like that in India, this inflation does more
harm than good. It leads to stagnation.
Export goes short and the balance of
payments position cannot be solved by
taking recourse to the printing press
finance.

Purchasing power generated through
the printing press as against the earning
by the sweat of the brow makes the econo-
mic growth still worse.

The licence-permit-quota, import restric-
tions and export control do not add a
single paisa to the stream of national pro-
duction but.brings colossal income transfer
and ill-get income to some persons. So, the
capitalists, the beneficiaries of this licence-
permit-quota ra/ are much more happy
today than at any other time. Never had
they so much profit in such a short time,
and that too at such a fantastic rate.
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Take the case of any upstart like Biju or
Teja or Mundhra. They have become
millionaries in no time, surely not by the
sweat of the brow. Before the war, the
grain-dealer used to make & very marginal
profit; that was only the gunny bag, but
today he is a monopolist, and he has
become a monopolist with all the accom-
panying defects of monopoly, because we
have fabricated controls. Unless and
until we remove these controls, the
Chinese walls i.e. the territorial barriers,
I am afraid this artificial shortage will
continue. I request Government to have the
boldness of late Shri Rafi Ahmed Kidwai
to do away with all these controls, licences
and permits. These import licences though
technically non-transferable are actually
transferable at a price in the black market.
Legal dodges are perfected and even
prices of import licences are published and
sold at 35 to 500 per cent profit. These
fundamentally damage the economic
growth of the country.

Prof. Shenoy has rightly pointed out
that every year there has been a shift of
Rs. 1300 crores due to inflation, import
restrictions and export control. If this
is not social injustice, what else is it ? It
perverts the social structure......

SHRI DHIRESHWAR
(Gauhati) : A fundamental right.

KALITA

SHRI P. K. DEO : It increases the gap
between the rich and the poor. This leads
to extravagance and it eats away all the
savings. The savings in India have
declined, in spite of 18 per cent increase
in national income. Since a decade there
has been stagnation in the saving at about
7.5 per cent, and after 1965-66 this has
further declined. We know that it is
difficult for the common man to provide
a glass of milk to his children or pay
their school fees. While that is the posi-
tion on the one hand, on the other we find
that there is a long queue in the air-condi-
tioned reservations or in jet fights. This
is the paradox of our planning.

No indication is there in the President’s
Address to do away with these controls.
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This leads to stagnation. The creation
of employment opportunities has been put
to a stop. That is why there is so much
of unemployment among engineers and
technicians, and many of them have been
going outside the country. The horizon
for the new generation is absolutely dark
without any ray of hope. Frustration is
occasionally manifested in the convocation
addresses and elsewhere.,

Further, the burden of internal loan
and external debt which are to the tune of
Rs. 5800 crores have brought the economy
to ruin. More foreign loans are incurred for
the debt service charges of the previous
external Joans. Devaluation which is the
proof of insolvency in external finance has
made the situation still worse because of
the failure to take up follow-up action.
Deficit financing has been the proof of
insolvency in our internal finance. This
has been the result of the persistent
pursuit of wrong ideologies and policies
since the last 22 years and it is because
of the uninterrupted one-party rule at the
Centre for such a long period. In spite
of the reverses at the polls, which have
been re-echoed in the mid-term clection
results, therc has been no re-thinking
and no indication of the reversal of policy
in the President's Address.

Out of despair, people talk of more
concentration of power in State hands,
more expropriatory measures,  more
curtailment of Fundamental Rights in the
direction of dictatorship in the name of
the catchy slogan of socialism. If socialism
means raising the living standards of the
people, if socialism means uplift of the
downtrodden, if socialism means the
provision of two square meals a day to
the people, if socialism more employment
opportunities and more production, if
socialism means removal of regional
disparities, if socialism means social
justice, if socialism means ' an insurance
against old age unemployment, ignorance
and disease, 1 welcome it. But if socia-
lism means Statism, if socialism means
State control, if socialism means licence-
permit-quota rgj, if socialism means expro-
priation, if socialism means distribution
of poverty, if socialism means class

struggle as a stepping-stone for power, if
socialism means nationalisation where
the Hindustan Steels could afford to
have the luxury of having a loss of
Rs. 40 crores a year and the dividend in
the huge investment could be absolutely
nominal and the tar-payers’ money could
be squandered away for rehabilitating
defeated politicians, if socialism means
the denial of the fundamental right of
collective bargaining to the labourer, then
I reject it. According to us, the solution lies
when the creative potential of the individual
endeavour and enterprise is fully released
and harnessed for the common good,
within the restrictive framework of a good
Government. I would like to quote the
instance of post war West Germany,
which has created an economic miracle in
such a short time.

Added to this, Government patronage
of class conflict is responsible for relea-
sing the forces of disintegration. We
belong to that order who surrendered
everything they had in the cause of
national integration, laying everything at
the feet of Mother India to build a more
united India. We shudder at the sight of
fissiparous tendencies raising their heads.
The national unity achieved in 1947 is fast
disappearing. We find language contro-
versies, water disputes, territorial claims
and counter<laims, inter-State rivalries,
Centre's discrimination in the distribution of
patronage in the location of central indus-
trial projects, in the process of issue of
industrial licences, indecision in the matter
of inter-State disputes—all these are respon-
sible for creating fissiparous tendencies in
the country. Dispute between the
landholder and the tenant, between the
student and the teacher and between the
employer and the employee have become
the order of the day.

Against this background, there is tall
talk of removing regional disparitics. We
got a very distressing picture. Take
Orissa. The difference between the
State’s per capita income and the national
per capita income, which was only Rs. 100
in the fifties is now Rs. 200 in the sixtics.
In 1951-52, the per capita income of
Orissa was 169.78 against India's 266.50.
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In 1966-67, the per capita income of
Orissa was only Rs, 278.80 against India’s
Rs. 481.50. In spite of its vast natural
resources—mineral and forest, surplus in
food, manpower, enormous electric and
water potential—Orissa has remained the
epitome of poverty., Mahatma Gandhi
said, “I saw Daridra Narayan in Orissa.”
For this state of affairs, I squarely place
the responsibility on the follies of the past
Governments and the Centre’s step-mother-
ly treatment. The strength of the chain
lies in the weakest link. Similarly, if you
want the country to progress, all units
must be fully developed. Paradip is
getting silted up. The Centre is not
reimbursing the Rs. 15 crores and odd spent
by Orissa on Paradip even after taking
over the port. The Talcher industrial
complex is not given the green signal.
The construction of the missing link
between Talchar and Bimlagarh rail link
is being intentionally delayed. Clearance
is not given to the Indravati multipurpose
project, even though the State is going to
utilise only 40 per cent of Orissa’s total
contribution to the water resources of the
surplus Godavari basin. Unnecessarily
interriparian disputes are raised by the
Centre when this water is utilised for the
chronically  drought-affected areas of
Orissa. All these are a few instances
of the grand design to discredit non-Cong-
ress States in this country.

I would like to point out that Orissa
has made a very modest fourth plan of
Rs. 321 crores. The standard of living of
the people of Orissa is so low that as
much as 35 per cent of the population has
an income of less than Rs. 10 per head
per month. To have a modest target of
assuring a minimum income of only Rs. 20
per head per month and to raise the per
capita income of the State to the all-India
level by the end of the fourth plan, it
would involve an outlay of Rs. 1220 crores
in the public and private sector. But this
order of investment is not likely to mate-
rialisc. What is worse is that an outlay
of even Rs. 321 crores on the fourth plan
of the State proposed by the State Govern-
ment is perhaps going to be reduced subs-

tantially at the instance of the Central
Government and the Planning Commission,
This is, Sir, adding salt to the injury.
Besides Rs. 321 crores the Government of
Orissa will have to pay dearness allowance
to the tune of Rs. 18 crores a year which
amounts to Rs. 90 crores in five years.
The Government of Orissa is going to be
penalised for conditions in the creation
of which the State has no control. For
this deteriorating economic condition why
is the State going to be penalised ? Sir,
we are on the threshold of the Fourth
Plan. I request this House, and through
this House the Government, that they
should fully support the Orissa Govern-
ment’s modest Rs. 321 crore Plan and go
in a big way to render assistance.

With these words, Sir, I say that the
President’s Address is unrealistic, disappo-
inting and an empty ritual.

= gwvaer At (smmaR) @ FaTta
wEey, fagges e ue fasgeR
T FHEE FAT AT F aragg
AR Fewer FAST T feard Fr N gfe-
T #Y gaA feafa & @aw § oanft
26 SHEQ wY @A § g @, o
A FHEE SR wAfadl Y foe
F ¥ UF THL 1 q1T Far 7E & A
IR FT AT AL TFR FT g |
Iy Teeafa WERT F 3@ AH-
YO & MAT T€T W ARG TG I
... faum #1 NEF AN IR T
F AT F AT FHG ¥ qgT T
% 93 FT a1 FeY, A HfAE 3,
AFAAIIFF A a8 & q@
AEENTEL ¥ 957 §% gfaAl ¥ &9
¥ I e arfaen ¢ f
g ATAQU FAODITET F FRL I
fawa #t s A smETEEaT W aTE
gt Fy . (voww). ..

ot farw e (s=d) : @@ oA oy
¥ WM g §9 Fg ¢, IR AT A
@@ AT T
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oY e i ¥ ood qu ¥ wg
WEIAmF E N T W W@ @
1. (cwwem). ..

N @ar 5 Iw fqog
N EH AN N Afew T RN
iR EFAEE TR F
A F ¥R qY agT o Y gfe-
T F AT oy qr A W@ § fr IR
g T I% A fean afss aegfoafa
ug & fF o sEer 22 wfoma &
AR anft a% 2 wfFwd Wt T
T AL G Y | ITT W F T A=A
TF GIBIT FT a7 § qg TF ag7 a0
e § fags o1 ¥ ag 9@
AT SfaesT FT START T8 ®7 qr
REIsmA T AN go g ag
TOE A FT A F Fwax F 1A
wom N faffam ¢ F evt =
g afarag F s 0 gl ¥
forg ST ST AT aTE AN Y gtgar
g & AW § oF T F a7
o faardf #Y s Y R FTOT ¥
Trfedr wT TE &Y W 1 AT w7
o afgede waw s AFa & few

W g aff deowe & mz i
TR ¥foa dr i M ov A gfom
TR T AT W AT FT AR
f& 9% T & I FER AN -
ifas gt A qrd A T @ T WD
A Y FAw T o oW
fe I grnfas afmy ¥ faew
T, W ¥ @ afwaw & frew

rnp

FT OF A1 FER F1 oraq frafg F3
¥ fog grAql W90 ST FA W
sFg faar AT TfEE AR I/ THFL
IR amrfaw Sfaet W& 1 S
wfgw 1 & wowar ¢ fe @ A gE
9 g fae W 2 AR TR A ]|
¥ are Fgar qTar § fF AT asguia
F fipmee ¥ w=7 5@ favw 3 A%
FEHTT FT SqF A @91 T4 A W«
fawg Y gomar a% g T | g I8 G
7| 1 arg & AR g AW #Y qAAE
Frifa #1 ag Y TF FTOT §

TF T A AR TH AR
o &i9aT § | 3B TG TS # A0
TR farr M aw 3w & @
s gey AT Maaas< F1 a1 faar
T fF 98 T JFT AT qO-sTAedT &
qerret § foad gaem &1 WA &
T 1 F ¥ aw ¥ Ay FgOm AR,
U I9F A gAY g, § IAET AT
T g R AR e R st
Fag I g A F €T A gHCAr
I anda gt § | a|® W
IR # faga  ar-smaear & faega
qeqre AE @ afew SEEw AR fady

g

#, gumafa welza, @ ¥ @ #
gga M amr agar ¢ £ ¥ R
®TT AT ¥ A= §Y T grEneEt 7
9 F FTF & q9q Aaw w7 fAmw
TAF AN FE F R K ST A #/
¥ €| afwmmg w gur w7 fear @
21 & wgreay At & Sftaw &7 gEmer
¥arar fi35ay A ATTGT ¥ 0w
®T7 ¥ FRT ALHT W AR & AR
IR | TEFT IT AT Ig A9 &
fifrfagdascdr w mr ¢ f&
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e agi & oW F wA-gT WX d=
I F araT garrgraw FY faard wE
WE—mfEra A &1 =g
THgEF AI AR fr awad
¥ oF A & “qaTET” FT gAT
W AT A gt o wwrd wE
AT AW F ART §B 7w fayfaar
& oY T Y Som A wmE w
¥ e R @ 2 %) g 9T Fy
ow & fau g Sfaw Of § s
ofed T ITAR FET O, @ TER
TR 2 AT R § g gAY A
g ¥ why, X AY G FT IR AL
TR | § 3@ famm X ¥ e
FWTE

STgl % JURSTAFAT $1 qa §—
qUERTaFar &1 9gi a9t F9 gdr |
TR T Eardl § g gE wearaey
FT U TF FeaH | JI3-3q9 qrF  T@T
FRUEEAEE S G G Ol o R C
FT AT AT JET R H qgET oA
e argar g 5 o A & we
TF Jeaqq A9 F1 qar @ s mar
ST TR1 § | fAfewa w0 @ a1 awewfas
TR 93 99 o F1 wew fwr o
@ oY, gmen ¢, gEie @ A
TSN AT SR g ¥ fay o aga
7 % fag g1 | IERY ©F TAT
T fear v @y AL | AR
AT AT Y, TR AT QAT § | A A
ATATER gfeaw @R F1 QR JE g,
fora¥ fau faar & fodt T afaw &
qEIAEI ®1 T IHR A @@ &
9 fF § @ R i Aefram 0
#i wX, foed s 9 dR A
Y 3t i fpar s arfs @gE @@
¥ g oW 9T Sfaq @ 9T

T T qifeeE & W & faw g
a1 7 @F... (wAww) ..

SHRI E. K. NAYANAR (Palghat) : Then
why do you not object to the proposal for
the formation of a Malnad district ?

s} gage T : TF A G AGH
dagafcw 1 @iw g9 @ & 1 &9
afcew & gt 73 ¥ Fegfie W
A dgafen &1 d ey §, o
T gaT 4G W AW A TR AW
o g9 forar &, FifE T@l F AT
AT ¥, N dgE A wew F
we § S T oF fawwr @
%, SR gAA @ qT T AG AT AV
T | g # faim w4 10
(wmaem). .. M FH §F F FgwET
¢ fodlt cagear qF AL qg=T 9 FFAT |
s farerger &t § —3g T AT
gar A ? WU gg Fgme &
Araferery #Y 7T agq g & ) qW
ag W FgaT & 6 3w F OF AAAE
dag q3ed, St gfean @ F a7 E,
T aAwme e aTR g fF W
F s Hafaed #1 aqr R [
¥ gaEAEl F 9L IEIE GITF]M |
& qar mgar § % s gefafaeg foar
wgfoma & fog ar ok fl agfaaa
¥ fou ow T F 9T g TN | afx
wF fqmaAar T e AT ER [|H
@i & fag 7z s 3 @,
wraf Ig¥ arwerfaFar #1 & gF
N NE T 1 ¥ A oo
T ATY JES FAT FHRA §, ;EA W
& &1 & T8 fro a0

TR A9 Frgfre wTEAT & AR A
Nt e AR g1 o ¢
¥ 7@ AW & AT AR AW N Afedr-
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FH-E §, & Sar g ard s
AR fifer ¥ femdt & o qafaar
agh AT § 1 gH AR | oW
wifer € & 1 AfF & e I FE
argar § f fregly amoft firelt @ &
&, fori femmr # arem s Arfaai
AT AT IS A e & &, ¥ awt
X g Afeqes § geal v fasre w9
FLFT | T IR @ ATAA F A
EAG @ & amr § qR oy @
gErgafa & | 9gf % 3@ gvwaTEw
AT T g R, W R HAW fauw
& Mfgq | & g7 w4 wERE F71 =,
Tafy ¥ 59 gwg g Sufer @ &,
T favg F¥ R @A S@ar § e
g Far g fF ¥ ™ W e
F3 |

arryETfasar & faeg Swd arey F1
o & fareargEs 3§ A & R
diwr =gar g 5 F oF wmem
eI Ol A @ T 1 ¥ 98 FiHq &
g, AfeT e fFredlt sl @ F 9=
g % Swr AW A A ar, A
% Famar T g 5 oag Hew wERw
v ag gfomiFar & a9 @
¥, IR Fg—"qarHiad g’ |
T qaT AL AT FY I A I=-
FQ §, quwfag gEER w1 AF A
ot ag I & a1 A, a8 AR gES
g g1 & awwaifasar & faody
aft | & qeaT g g —fed o=
e & fredt wgrgew & wfy afk @
ST T W% FgT AT ar I§ IaET
g HT T | R A W
W & AW & fo atror A et §,
AT afrdy sEfet #t gs TwEER
for § ) e e ¥ =fem @ axw
# s ATaT #7 afgar w1 R TH W
FEY AT AN qg N AW T

Wiw TR F wE R W ¥
TeTgest & wfa Y o @ W T%-
WA # N g aifgd, 39 ST
Tifed | K @iv Fwr g fF W TER
¥ e oY gudRw At ¥ sfa wgE
fey T § g@ @eT W FEEE ¥
frarer el o

# gv a7 oK Fgm wmEar g0
T o AEEaT ¥ o fet g &
graey ¥ aga AT frar 1 & @
g fe o #T aFtae @, W T
¥ g o gk T WO wEgal
2| ¥feT 7o garoean & =t oft
¢, o v mar g 5 14 @ wwWy W
fawr fagre & Teama ¥ 34 fear 1
ug o gear §—qw @ ¥ AT §
™ 14 oT@ Wy W wx A ¥
farNfedy &1 @< 78 &, T HA WA
a7 f @ gar & | & qu AT g—
aETY @At ¥ T qav A faar
T, et qAa et § fraifey
% BT #T a7 9x @A fEar
T | O F E AT &
FEIT TAY AT HAY AL g ATaT |
FTTHE FElgATT qAT weree
@Y A F T N, a 9w
T FET Y qrAT E, g A T
FT qTW GATAT &1 J0TSAT AT @T g |
@ gy § 3R Wt §E smfrar w=-
frr G1agf sgrmm g 5 ol &
oF 5 ¥ AT ar@ wy w1 3% frmw
Fidvag s & f& e fear
few ¥ §5 s F smfm 7 gemm
# @ g ¥ ¢ IWEQ TE @,
FTTET AV TETT HAT AT FY Y, w@fE
T g f ¥ aw gk @i e
o weg & & agdw T gar
SR EoR F s d agm @«
gt X §—27 W N worfaw
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Tatar &R sfcer 7Y @y @A ¥ g
TE AT TENT F79 g1, Tfg qg g F
A A AR Fard e IR et
FE-AG ¥ 97 frg &9 §, qa 97 T
Far e, few o ¥ owma gk g
afe g bt ogw XM @ 2w F aw
=9 T ¥ oF e oo w1 g
BN | g% ag o q@r g fn face
W & fewrs, foma ot # g awi
F TEH # a8 A Y fF I faemw
Wﬂﬁmém&,wg—a fai & =\
FT 99 @ A AR e qmwr R
fFar o1, ww Tre & R @ fasw o
Y ol et e g 1 o AR )
T faers TmAwh wy & fd
T ¥ fAq o da ¥ o e
FAMET-TAT F Y g § w@E 9w
T faar | g oA ¥ wmowm g,
WA ST § ar 9 Sy § v g
R SaT 8, few ag e amwy ey
a1fgw

AT FYAET N i & aqve-
foc® & Femmd o= &1 <@ &, wufay fe
ITH FI ITA N 70 wfaag AN Faw
9 oo wAET awrT dIT g g
g faaw fag #1 qxamn @ewma,
afF7 38 WeAsE ¥ a9 FW F fAy
oo wr§ dac g ¢, a® AW ¥ W@
fawm &1

sft wellaw O & o A wge
W g e A E ) el AR, W
oy 18 g §, AT w1940
g —qx-gror Y ferem o aTe T §—
foesi frar o e afel & o &
wT-at fRaT | g% 3 & ATY WEAT 9T
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g & = I Y@ w1 s, o
AT §9 ¥ 7 6§ gow ama,
208 @dY § wHw T oavd FY gow !
wfrat & oAt & fre-fem woft Y wefoa
fear ? Sw wwa ag FE—srlaw aF
F O+t g7 TR F A F FwrA-ai
F IFIT—AR Q19 g THTAR 97 §—Ig
FEH B9 & fF T few 3% F fAe
Y AT F TF Al BT | 39 | Ty T@T
-3 A Rl B & g ST
1250 ®o a1 1247 %o Sfgam® oy @,
fras ot a% faeg @ | gWETR O
Hag N g g fs ag Faw &4
T g |

3 g1 F fHY a8 9% 9T 9 FH
FY Qvgar ar d¥a S 9El g faaw
T F I TN gy § ) WA §
g fF Y sfgs oW S 90 e
FO fF ag w1 T 1 Wi W
THX ¥ a4 wfFai FY gfavst #1 w76
qUGT & A1 gwEr oY weEr ST 20
rafan geg area oA Tifgn arfe &%
AT Y qTEL AFT AW FT HE IR FL
& |

¥ HUF aiq FgHl § M
FEAT | g Y SO FTOAET
A g 7 HAT AR T H AT
& ot fr qeedi ) I o § Afew Ty
ay g9 -0 @ @ §, q 1 qHred
8 @ & a g Y arw g fe el
% e e e A Y geTe
\ﬂm*a’ﬂﬁ‘ﬁoﬂrﬁoﬁoﬁZG
A & FATATCTA & fRwiw & fag
B W faar a1 1wl gEewg @gw ar
¥ fely wrgew &1 fors ofr a1 ot fedt
FEE 3 Iafa N 3T ag = ofew
& forr | & qoAT wTgar ol
qaTedt ¥ TR T w7 i 39
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ST Y & o faerrafa 39 91 W e, W
fanT w5 =nfge 1 & s g f o
A o ofefeafadl d o wrd <@
R [ F AR FE R TE@ 1A
AT FATE AT W AFR F gL AT
g 9 AT TATE 2 &Y g § AfET A<
ST gaT 98 WY § S99 § A% g g9
g

Nt oo fao wgmw (fammEyR) ¢
arafa Y, Teeafy oY 7 gEg F QAT
Fat & aHae afadeT & qaer A QA
srfnraer fear , s & s 3w faeme
THT FIAT ATEATE | Jegid IH WA
Fame #3@ca sae #agr & &
1967-68 & 9 03 56 @ Hifewk e
FATH &1 gorT | A AT AT ATA gE & |
FfEa & 91 3R dgra ) 7@ & faw,
AT A FA FA F favgr aga &
FA-FTCEAMAT F1 W a7 T & |70
gAR W § FfearsaR  ed aga #9
& 1 g 7y @ FY TgT FW | IEH
g F A gH aifw F afge
TEE AT AT AT T99 T qHEr
qrEft FY & | AHIT FT Y QY @ ag W
S, FErAeE HR A KT FqEAA-
FLIMY | A afk 7=y AW *Y g
T §, 97 I AT qie aATT g v &
AT § AT 93W UF 9T N+ § Afw
FEX AT FY 3 AT 3§ gAw g
¥ 719§ g% ag v § e o
fa=ft Tgrar & graew # 9 arfafasaar
o7 T & S @A gU gH Aq A
& oz &¥ g wfgw | ¥ I S1
AT 40 ATE@ ITWT F FA A AA
MY I T ZATE, IAWY Y ATH
fawar s waaT @ g fare w7 g
¥ gwwar ¢ fe gt S ay-a¥ fagre -
Few §, ST gEEY s s Wi
OE A1 A1 A gw aw w1 §,

a g7 gz & 7@ § I o Fh FA
# sramEFaAT § 1 g1 € | S @R
qoeTh geey §, frad ai agd @
goerEd’ § W ¢, IAET N T wA
afgr 1 wmH aw & & sgm fe
ifae ¢ g T o gf
war &, Igy o 0 0 N AT |
T i 9T A PR A, FATEE P,
wdeae FW e, T R I[AT W@ & T
Fraey § off @A faare & T

g1

Treggfa oft ¥ argw wigwr F X8
I FE §—"Iq WY FiwICAEAT HY
Ul ® fre # aE ¥ g9
A & RN | geife wEAr @R
gaTH a0% Tty ad § R
ga o A A § gal & fewrs
A AT AT | aEerar g H §
@i & faw R fowwr ¥ Aeafaew
A degafom w1 oo dar fer
iy 1w & Aod AN B SR
AT STRATE | AeE fiw q_ A7, @h

T g vy

“Human ty is not going to be saved by
any material power, nuclear or other-
wise. It can be saved only through
divine intervention. God has never failed
humanity in its dark and critical
periods. The greatest danger to man
today is not from any natural catastrophe
but from himself.

“It is not possible to realise human
brotherhood merely by appealing to
high ideals or to a sense of duty.
Something more than that is essential to
! h i from the
clutches of selfishness and greed.

“Today the urgent need of the mankind
is not sects or organized religions but
love. Divine love will conquer hate and
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fear. It will not depend on other
justifications but will justify itself.”

¥ AZT AT ¥ WY wE AW
ﬁ%mw”ramﬁ ST § 2T ATAT
FloEay:

‘“The greatest law of God is love which
holds the key to all problems.”
(Meher Baba)

TAFaR A A

“The Truth of Divine life is not hope
but reality. It is the only reality and all
else is illusion. Have faith and you will
be redecmed.”

A AT AT qg R R A www e
W] IR qAT A9 faArEd AE
w8 @ gfET 9k A TR E
war, R eI frw oA wRr
TR AT § A N w Y

““Words that proceed from the source of
truth have real meaning, but when men
speak these words as their own, the
words become meaningless.”

(Meher Baba)

Ta% wg-arg & a0y &g fF gan
RIT Mgy g e F aw wgr
f vgw s gwTT w1 qEiaAte F@ F
fog o=y qrel ot TO% ) aw o<
ORI FT {7 § WHT TF qEL F
qT qgq at $T g6y § 9T gHW AW
tad oF § fr faere aidt ot & aeei
& s & fawfor &3 a% g sl wr
T F FW, EL AT FT Ag VSN 0
+ wrfer ¢

Gegrgfe agdw {1 dto Mo
g7 7 foar §—-mw g &9, &7 g mw

FEBRUARY 25, 1969

President’s Address (M) 276

Faamagmg fF ST FTRE T
itz i I

“To understand the problem of humanity
as merely the problem of bread is to
reduce humanity to the level of animality.
Even when man sets himself to the
task of securing the material satisfaction,
he can succeed in that attempt only if
he has spiritual understanding. Economic
adjustment is impossible unless people
realise that there can be no effectively
planned and co-operative action in
economic matters until self-interest gives
place to self-giving love; otherwise, with
the best of equipment and efficiency in
material spheres,conflict and insufficiency
cannot be avoided.”

aq § yod gRr gg fAaw FAw
arzar g fr g fafaedt o aga Sor
FEE ) & IT A Y FFA AT E
froge aaar ag & fF § S
7Y feer 9X g @A TE @A A
Ffew 73 fs 978 frat nfE &
¥ afz o o § ot § Ty TwF
¢ g fafreer & ofEr 7 &0
afga & ag Fgr @ fou dAREfs
g fafter & ofEr &1 s@d
aaag & f5 ggwa &1 Fw A fFar
ST & 98 g Q% § a1
T IE ¥ IR AL A A AT QY
fex 98 9T Ao 7€) A Tifge 1 ™
T[@ Y AT &9 gT & "y |

IqE qre-91q g w1 AT g fE
Y B TgT I WA FEAT AT
& oy wgw 5 T IR I QAT
il ®1 AN & fow § g =R ¥
fam | TA & NER T AT & g
¥ g% g & AR s Eny
ar A & e AgeE ¥ A A 7T )
fareaTe ¥ w@@TET |



277 President’s Address (M) PHALGUNA 6, 1890 (SAKA) President’s Address (M) 278

# ag frogm w®w fF oma X W
415 feedl # are dfwd wq
feet & St oft &7 @ 9g " A agl
Y grafew e w7 A 1 qg AT
AT & @Y T ¢ % g aTag o
EEL AT W F1 goww & AR W
IAFT Y e ISR 9T 7 qG | q9T
@ § o w4 g

AT AZ T &A1 % gW TGAT A
agi & fasra & Y & ayoy @€y T3
Fog qedr =gar g fF e amg
T FT 92 A€ AfEamr & e ag
FTIfEATE, TREEATE FT FTH I
HATA I qTAT § 7 AT FAE qAGAL 37
QUd FTH FETE a1 IY quF o9
AET FT FFT & | 5T Weal & arg §
wemafa & sfirger 9T yegeT ST
FT FHIT FIQTE |

SHRI G. KUCHELAR (Vellore): I rise
to take part in the debate on the Presi-
dent’s Address on behalf of my party, and
I shall confine myself to a few points
which I would like to bring to the notice
of the House.

First, the Address was delivered by the
President in Hindi and we were unable to
understand it. Since he is the President
he should have understood the difficulties
of the non-Hindi-speaking Members, and
he should have satisfied them by making a
speech in English. However, we find that

he has delivered the Address in Hindiin |

order to show preference to the people who
speak Hindi, but we on our part were un-
able to avail ourselves of the advantage of
understanding the suggestions made by the
President.

The President has referred to the increase
in agricultural production and he has
expressed his happiness over that. If
production has increased I do not under-
stand how the dearness aliowance has been

increasing gradually right from 1960 up to
January, 1969, how the cost of living index
has been increasing and how the agri-
cultural industry has been unable to meet
the increased cost of cultivation. The
President was stressing about the help given
by Government- ‘o the farmers in the form
of fertilisers, improved seeds, improved
ploughing material etc. But I would
submit that Government have failed to
take into consideration the needs of the
people who are primarily engaged in the
agricultural industry. I charge this
Government that they have failed to look
into the grievances of the people and the
workers engaged in the agricultural indus-
try which isa basic industry for our
nation. Government have not yet fixed
any minimum wage for the agricultural
workers, even though we are mainly depen-
dent on the benefits flowing out of that
industry. No measure has been enacted
by a central Actso far to safeguard the
interests of the agricultural workers.

For more than twenty years, they have
not thought of the welfare of the workers.
I am really sorry at their indifference.
They should have taken some interest in
the workers and then the agricultural
sector will move smoothly. There is no
use of talking about fertilisers alone.
Farmers alone cannot bring in more pro-
duction. Workers who are engaged in the
industry should be well looked after.

Tamil Nadu was all along bringing
to the attention of the Central Govern-
ment the agitation against the imposition
of Hindi by the radio programmes. Our
late Chief Minister and the Information
Minister brought this to the notice of the
Prime Minister as also Mr. Shah who was
the Minister of Information and Broadcas-
ting. I had also written to Mr. Chavan
and the Information Minister. They have
changed the timings of the English news
and cut down the preference shown by the
people who do not know Hindi atall.’
The people there were getting the English
news carlier. We do not mind if Tamil
is given a regional preference. But they
have changed it to Hindi and that has
caused a lot of disturbance in our State.
Students protested and held demonstra-
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tion; they were agitated. This matter was
also taken up by responsible people in the
Government. I cannot understand how
the Minister who has taken charge of this
portfolio, Mr. Sinha, says that there is no
protest at all from the State Government.
I wrote a personal letter and sent a tele~
gram also; I received a reply two months
later in which they have clearly accepted
the new change as their policy.

They wanted to give precedence to
Hindi over English. Why should they do
so when non-Hindi people do not accept
Hindi ? The Hindi-speaking persons do
not accept English. There was a great
controversy going on in this House and in
the nation and there was talk of the three-
language formula in connection with the
official language. 1 am sorry that the
President did not mention this. The
country is facing so many other problems
also—unemployment, food problem. There
is no need to create problems on the
lauguage front when we are faced with so
many other difficult and complex problems.
The dispute is still there and it has not
been settled. What is the hurry in these
circumstances to change the timing of the
English and Hindi broadcasts in Tamil
Nadu ? They cannot change a policy like
that.

1 therefore strongly oppose this, and
the people of Tamil Nadu want this
Government to bring in the original posi-
tion, that is, the 8 O’clock news in the
morning should be in English only. Let
them have their policy after the considera-
tion of the dispute which is now pending
in respect of the problem of language and
a satisfactory settlement thereof.

15 hrs.

I just wanted to mention another point.
There is no indication at all in the Address
of the President of the harassment of the
Harijans in the country. It was men-
tioned last year. We have been noticing
scveral atrocities committed in this direc-
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tion, but no action has been taken
promptly. Since this Government has
ruled this country for over 20 years, there
is absolutely no reason why they should
not have erased such a disparity, such a
distinction between one caste and another
and between one community and another
in the nation itself. The Government
should take some steps to safeguard the
interests of the Harijans in the country.

1 also want to point out the problem
posed by the Shiv Sena. Particularly the
people of Tamil Nadu, if they wear
dhoties, used to be attacked by those
people in Bombay. It has been pointed
out and brought to the notice of the House
earlier when this House was discussing
the motion of no-confidence in the
Government last week. Then, we found
that neither the Home Minister Mr.
Chavan, nor the Prime Minister, Mrs
Indira Gandhi, had any firmness in dealing
with this question, and taking action
against Shiv Sena and to face the
facts. In Tamil Nadu, our late Chief
Minister, Arignar Anna, was able to tackle
such a sort of an organisation in the name
of Tamil Sena which had been formed
earlier, to counteract the Shiv Sena at
Bombay. We were able to prevent such
things not by force or any such forceful
action but merely by advising the people.
By means of good advice, he was able to
control and prevent such an organisation
in the south. I do not understand why
the Home Minister has not been able to
do so. He comes from Bombay. He
and the Prime Minister should have come
forward readily to arrest such tendencies.
Especially when they are praying for the
co-operation of all parties to arrest such
atrocities in Bombay, why should they
hesitate to take action? Are they not
able to control the Shiv Sena ? If they
are not able to control it, let them leave it.
There are people to look after these
things; they can face it and take similar
action as they took in such matters earlier,
and stop such things happening in the
country. So, what I say is, the Central
Government should take some action.
They should at least persuade the Chief
of the State Government; they can at least
go and visit such places, call the organisa-
tion's leaders and advise them and come
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to a compromise, As itis, it is nota
happy affair. If they say, ‘‘Idli, Samhhar,
go go”, similarly, they can pronounce in
the South, ‘“‘roti sabji go go.” So, that
should not be the policy of this country
or this Government, I therefore strongly
oppose such activities and such atrocities
which have been committed in Bombay.
It was denied in this House that such
things ever happened, and it was said that
no houses were burnt. It was not a fact.
There are papers which have been pub-
lished, with radio photographs and other
things which are enough evidence to show
that there were some such atrocities which
had been committed against the Tamilians
in Bombay.

I would tell the Government that the
Government should bear in mind certain
disciplines and principles and follow good
conduct, and see that the Government is
run with the nice and smooth co-operation
of the people. For example, a very great
Saint, Thiruvalluvar, has put these quali-
ties in one small sentence or verse:
Ozhukkathil eithuvar menmai, Izhukkathin
eithuvar Eithal pazhi, That means, the
people should be disciplined and there
should be discipline, whether it is
individual or society or any form of
organisation. They should have certain
discipline and principles. If they do not
go according to those principles, they have
to come down; they will come down; their
dignity will come down and their position
will go down. Similarly, the nation’s
position should not be brought down by
this Government.

SHRIS. KUNDU (Balasore) : Sir,
I was amazed to read the President’s
Address where he has said that there is a
“decisive upward turn.” It is nice to
gloat over 6 million tonnes more of agri-
cultural production or recovery from rece-
ssion, but it would be an unpardonable
crime not to represent correctly the
people’s agony, anger and despair at the
present political and economic situation.
Some upper class peasants might have
taken the lead and some big businessmen
might have switched over to agriculture,
using modern implements and machinery,
but the poor people have been left as they

are. If the rain gods fail us in tl.le
coming years, we will again fall back in
agricultural production.

I feel there has been an under-assess-
ment of the political and economic situa-
tion. If we look at the political arena,
there is a holocaust from Bombay to
Kohima, may be due to Shiv Sena or
Lachit Sena. The values for which we
stood, all that we cherished to build within
our lifetime, are under a serious threat of
extinction. We must try to find out
the genesis of the problem of violence.
We are not doing that.

There is huge unemployment. 40,000
engineers are unemployed in a country at
a time when many steel mills, bridges and
roadsare to be built. Have you heard of
such a thing anywhere eclse? Young
engineers write to me that unless they get
some jobs, they will commit suicide.
Some have actually committed suicide. A
doctor can set up private practice, but for
an engineer, unless he gets a job, he can-
not maintain himself.

Registered unemployment also has grown
tremendously during the last few years.
From 88,000 in 1952 it has grown to more
than 3 lakhs in 1968. The total unemp-
loyed in both rural and urban areas
number about 2 crores.

Earlier we knew of quarrel between a
State and another State but fight within
a State isa new phenomenon which we
have seen in Telengana. Such phenomena
will not stop unless we make realistic
appraisal of the whole thing, which the
President has failed to do.

Under these circumstances, I would
like to go into the results of the last mid-
term elections. In 1967 and in 1969, in
quick succession, we had two general
clections. 1 am happy, firstly, that for
the first time in these twenty years in the
last mid-term clections the voters had a
sense of confidence. It was to some
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extent a day of the voters and not of the
money bags, not so much of the people
who went in the name of castes or reli-
gions, Secondly, we had for the first
time a real test of democracy. For twenty-
one years there was a monolithic power
at the Centre and the Congress Party
enjoyed the monopoly for 21 years. This
vital change has been brought about by
the younger generation, by the younger
people between the ages of 18 to 23 who
had not seen Gandhiji, many of whom were
not born in 1947, They actually acted as
an active catalyser in the crucible of
political change that brought about this
transformation. I welcome wholeheartedly
this political shift as it was done in country
where 80 per cent of the people are illi-
terate. In such a country if democracy
has to survive it has to survive on what
we do actually and not on what we actu-
ally say. It is the process of experimenta-
tion which will give a sense of confidence
in the people. From that confidence it will
take us towards a positive polarisation for
which there has been so much demand for
which we were waiting for the right time to
come.

In a country where 90 per cent of the
people are poor and hungry, where
millions go without any clothes and with-
out any shelter it is a tragedy to find that
this class is not represented in this demo-
cracy. I think if we have another general
election all over India, which the Congress
Party and their leader ought to welcome
since 20 crores of people have rejected
them in all the four States, there Congress
Party will be completely routed. To
honour the tenets of democracy the leader
of the Congress Party in Parliament should
go and seck a fresh mandate from the
people. Iam sure, if she does it, it will
give a fatal blow to the Congress. Once
the Congress breaks into pieces the
process of political polarisation will start.
This will generate a process to unify the
groups and forces who stand for secularism,
for nationalism, for democracy and socia-
lism,

The Congress Benches now p
a khichdi,  All sorts of views and persons

are present in that khichdi. From this
khichdi they must be separated into positive
clements of definite political views. There-
fore, I welcome the change as a result of
the mid term elections and my sympathies
g0 to those young people who have brought
about this process of change.

1 would demand that this right to vote
should be given to people aged at 18 years
and it should not be limited to people
who are 21.  When more and more youn-
ger people will assert themselves there
will be a dynamic change in our political
activities, economic planning, adminis-
tration and other matters.

The other day I read in the Hindustan
Times that the British people have ranked
our Prime Minister on a higher place than
the Queen of England. All the queens
have the same way but the British people
have special regard for such queens.
Whatever that may be, the ages of kings
and queens and their masaldars are coming
to an end, or it has almost come to an end.

SHRI S. M. BANERIJEE (Kanpur) :
Sir, he is calling Shri Randhir Singh a
masaldar.

SHRI S. KUNDU : Sometimes I am
sorry and sick to find that our Prime
Minister, unfortunately, is thinking the
way of the former kings and queens. I
am referring to the Rs. 25 lakhs mansion
which she is thinking of building for her-
self. In a poor country like ours Rs. 25
lakhs is a big amount. 1 find that Shri
Poonacha is nodding his head. I am sure
that he will agree with me that with Rs. 25
lakhs we can build 50,000 tube wells
throughout the country for drinking water;
or we can repair thousands of primary
schools with this amount. It is a shock-
ing thing to find the young boys and girls,
the future of India, do not find a place to
sit in their schools and have to carry their
small mats from their homes. These
are also published in foreign papers. At
Jeast in this Gandhi Centenary YearI
hope she will be wise enongh to say that
she has nothing to do with it. The other
day she mentioned that some people have
requested her to occupy a big mansion.
Delhi is a city of mansions and palaces,
hovels and huts. She can choose one of
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the mansions and palaces that are there
already. I agree that it is not a very
important matter, but it is an important
question of principle. We should not
preach some thing and practise something
clse.

The youths of the country are alert to-
day, They are not going to be bullied,
They know and they have realised how
the future destiny of the country is to be
moulded, The more I think of our
national movement i.e., national struggle
for freedom, the more betrayed I feel.
In 1947 when our national flag was un-
furled in Lal-Kila I felt that we have
betrayed our national movement, because
the objective of our movement was some-
thing quite different, It is a different
thing to say that it does not matter if
Jawaharlal Nehru, who was at that time
the darling of India’s nationalism, youth,
democracy and secularism, walked into a
house which was used by the British
Commanders-in-Chief or Shri Rajagopala-
chari, now champion of the Swatantra
Party, walks into the palatial Rashtrapati
Bhavan from where the British ruled India
for many years. I am only trying to
describe the contrast between what was
preached and what was practised. When
Gandhiji walked into the Bhangi Colony,
these people stayed in big palaces and
mansions. Even after 21 years to make
the Birla House, where Gandhiji was shot
dead, a national property one had to
launch a movement.

We have been speaking about indus-
tries taking some sort of a stride. I would
like to ask, if it takes its stride forward or
backward, right or left, what advantage or
enthusiasm this industry gives to the youn-
ger people who would like to build up
small-scale industries, If we analyse the
structure of industries, we will find that
the big monopolists who build big indus-
tries also build and control small-scale
industries. If a young man, who comes
out of the university today, wants to build
a small-scale industry, the officer would
say, *‘Please do not try; you cannot build
the industry’”. Onme does not know
from where technical know-how will come,
from where credit will come, from where
to find market. The only way left for

our youngmen is to read British history
and join the IAS and some other allied
services. It is shocking that even after
21 years of independence we find from the
Public Service Commission’s report that
80 per cent of our young people, who are
supposed to give a new leadership to the
teeming millions, take British history as a
subject pass the IAS and other exami-
nation and get into the services, There
is no opportunity and incentive created
whatsoever to build small-scale industry
for our young people.

After shouting for years and years toge-
ther, last year the Government decided
upon building some sort of an engineering
entrepreneur scheme. When the loan will
come, you will see that it will also go to
the relations of the big industrialists; these
people will not get it,

SHRI SHEO NARAIN : Say something
about corruption also.

SHRI S. KUNDU : What to say about
corruption ? You yourself are an example
of corruption in one State. In every State
they have left some people or the other,
In my State Patnaik is there. In spite of
the Khanna Commission he has been
absolved of it. The less spoken, much
better it is,

1 want to raise a word of caution today.
It is quite possible that the way you are
going you may have more agricultural
production and a surplus in five or six
ycars but I would like to tell you that
within 22 years our population will double
to 100 crores of people and population per
acre of land will also go up by two to three
times. Rich peasants are going in for
tractors and modern agricultural imple-
ments like pump scts, Most of them are
from a wealthy class and they are throwing
out people from employment, in a short
time in the rural side; more people will
be unemployed. So, there will be surplus
food but there will be hungry people
because there will be no capacity to buy
and there will be rioting in the streets.
Please remember this,

Therefore today let there be new think-
ing as to how we are going to take the
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new scientific inventions to the doors of
the real people, the landless people, the
small peasants and the small owners.

You were there, Mr. Chairman, the
other day when Shri Morarji Desai in a
very cavalier fashion answered two impor-
tant questions which were raised. One
question raised was, “Why do you not
give amenities to the poorer class of
employees ?”* and he said, “If you give
amenities, it will be inflationary.”” Another
friend asked, “Why do you not look
into the price which is falling very
much ?”—the price had fallen by 30 per
cent of a particular agricultural product.
There also, he was pooh-poohed and Shri
Morarji Desai said, “You want that the
price should rise and you also say that the
price should fall; what can we do 7

MR. CHAIRMAN : You can take up
this at the time of the Budget debate.
Please conclude now. Your time is up.

SHRI S. KUNDU : So, unless you
give the minimum benefit to the people,
unless you give them a house, education
and such other things, production is not
going to rise. Even the capitalist coun-
tries who have found that when they give

a better deal to the worker, production
rises.

That has happened in Japan; that has
happened in Israel but that is not going
to happen here as long as Shri Morarji
Desai is there.

ot o feg (Jgaw) - wEEA
ARG, W T AT qaedqT, Sy
et dgerft, ¥ awgufe W ghen
FTFAF AN QE9 & 9T @
§ & g gk ardx s g &
FTTET AT Q-AT I& G AT
& Fra @A W

ww T T W FEER S
) W Sy IPA @A
Ty A N R AT A A A
T mﬁ"l'(ﬁﬂﬁglmﬁﬁ
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& AgA SAd WOF & maT
S 3 @ fF o @Y qR ser
QT faenm, AT A F 99 3 T
FET @AW | AN FSVT @ JTT
o A AT N oFE TR
T w9 WO § g e Awwm R
arg g%t faers A, @ S FzER
- g femmar | D AFETET )
AR Tl anfax ¥ gu faam smav &
Tl § Fgr OF AgEE F Aw & TR
gy 3

SHRI S. M. BANERIJEE : Sir, can

" we discuss domestic problems here ?

MR. CHAIRMAN : Mr. Randhir Singh
by the time you narrate the story, your
time will be over.
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AT § T aF W E) qomw F F
80 W fra #w ¥ fadrw &
ﬂi‘glqo'ﬂ’oﬁSO,')Oiﬁ'ﬂ'ﬂ'fﬁm
FHg & fadame @ W E ;A
frge ¥ it s a0 g ¥ e
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MR. CHAIRMAN : 1 am sorry, the
hon. Member’s time is over. Mr. R.K. Birla.

SHRI RANDHIR SINGH : All right, Sir.

SHRI R.K. BIRLA (Jhunjhunu) : In his
Address the respected President has
mentioned about the agricultural and
industrial progress of the country. He
has also mentioned about public under-
takings, Five-Year Plans, generation of
electric power from atomic energy and
soon and so forth. But no mention,
whatsoever, has been made in his Address
about a commodity which is used by each
and everybody not only in our country
but in the entire world, a commodity with-
out which, 1 am sure, nobody in the
world can exist, i.e., salt. I would like
to say that salt is very intimately connec-
ted with Mahatma Gandhi and our stru-
ggle for life.

The year, 1969, is Gandhi Centenary
Year, which we are all celcbrating in the
most befitting manner one can think of.
Gandhiji wanted salt, a gift from the
blue seas surrounding our country, to be
available to the people without any duty
whatsoever, like the water that we drink
and the air that we breathe. It was with
this view that he considered the tax on
salt, which was levied as far back as 1765
on both indigenous and imported salt, as
a symbol of our servitude; hence, non-
payment of salt duty became a symbol
of our right for freedom. The
famous Dandi March of Gandhiji kindled
the fire of freedom in our hearts. The
Working Committee of the Indian National
Congress passed a Resolution on 2nd
January, 1930, fixing Sunday, the 26th
January, for a countrywide demonstra-
tion supporting the goal of complete
Independence. The very first tool of this
non-violent fight with the British was the
adoption of the salt satyagraha. In spite
of that, the salt tax continued to be
levied by the then Government till we
achieved  Independence. Immediately
after achieving Independence, the Finance
Minister of indepcndent Indian Govern-
ment headed by the late Pandit Jawahar
Lal Nehru perhaps Shri Chetty or
Dr. Mathai, abolished the duty on salt as
desired by the Father of the Nation. But
I am sorry to say that a cess was imposed
in place of the duty which took away the

very sense of the abolition of the duty,
contrary to the wishes of Gandhiji. It
was stated that the cess was levied for
two purposes. One was the payment of
compensation to the Indian States under
treaty obligations and the other was to
meet the establishment charges of the salt
department including the cost of watch
and ward staff. I feel that levy of the
cess for meeting the payment of compensa-
tion to the Indian States under the treaty
obligation was not at all correct because
such payment could also have been made
from the funds which had been utilised
for meeting other liabilities or payments
to the Indian States. The surprising thing
is that even after the merger of the States
which was completed by the year 1949,
the cess continued to be levied and it is
being levied as of date, now. In any case
the cess for this purpose should not have
been allowed to be continued after the
year 1949,

Regarding the establishment charges,
1 am surc my friends sitting to my  left
and right and also with me will cntirely
agree with me that this department has
been functioning only to collect cess and
had done nothing except that since its
inception. No servicc worth the name
has been done towards the development
of the salt works or the welfare of people
working in the salt department. During
the past 22 years, if my information is
correct, the Government of India had
collected cess worth Rs 45 crores and it
must have gone to the exchequer. The
main purpose was to spend the money on
the welfare of the workmen and the deve-
lopment of salt works. Our annual
production of salt is about 5.5 million
tons and the duty on it comes to about
Rs. 2 crores at the rate of Rs. 3.50 per
ton. Besides, there is a levy of one rupee
per ton as royalty which goes to the
States; it has nothing to do with the
Central Government. Sixty per cent of
the salt produced is consumed by human
beings and 40 per cent is put to industrial
use. The total cost of salt in our country
varies between Rs. 8 and Rs. 10 per ton.
It is thus very surprising indeed that a
commodity which Gandhiji wanted to be
freely made available to everybody attracts
a cess of Rs. 3.50 per ton by the Centre
and Re. 1/- per ton as royalty, thus making
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a total of Rs. 4.50 which is fifty per cent
of the total production cost. 3oth the
industrial consumers and the general
public have expressed their resentment
over the levy of this cess. The Salt
Experts Committee appointed by the
Government of India had suggested that
the Indian salt industry has not developed
on scientific lines as it should have been
and a lot more could be done to improve
the quality and yield of salt. The Salt
Department should render all technical
help to the salt manufacturers out of the
cess so collected, looking to the points
which I made earlier, but 1 feel there is
no justification at all for the Government
to make a profit out of the cess and treat
the same as revenue income going to the
national exchequer. In conclusion, I
would appeal to the Government through
you and through this hon. House that
the cess on salt should be totally abolished
as a mark of respect to the Father of the
Nation. In case this suggestion of mine
does not find the approval of the Govern-
ment, alternatively, the amount of the
cess so collected should be utilised only
for the purposes which 1 would mention
below, and not be treated as revenue
income. The purposes are : improving
the working conditions of the workers of
the salt works and providing facilities like
approach roads, houses, medical aid,
schools to the workmen’s children and
their families; providing maintenance
allowance to the workers during the off-
work period, since they are getting only
Rs. 2.75 per day as their wages. I may
mention here that Rs. 2.75 a day as wages
for an industrial worker is perhaps the
lowest in any industry, and therefore,
they should be allowed to get something
more during the time when they are off
from the work. Their working period is
only six months, because, the salt industry,
as we all know, is a seasonal industry.
Then, some money should be spent in
carrying out the experiments for improving
the salt works, the quality of the salt and
mechanical harvesting. This is about
salt which is very intimately connected
with Mahatma Gandhi. I would say that
the abolition of the cess at this time is the
proper thing and I would request the
Government through you and through this
House once again that the abolition of the
salt cess should be announced as soon as

possible and definitely during this year
when we are celebrating Gandhi Centenary.

Next, 1 would say something about
the army to defend us when we are
attacked by our neighbours. We all
know that during the Chinese aggression
of 1962, our soldiers were sent to the
NEFA front only with half the clothing
that they required. They were sent with
two or threc barrack blankets instead of
six to seven barrack blankets which were
necessary for the soldiers to work at a
height of 10,000 ft. to 12,000 ft. I am
sure that the attack from Pakistan and
China cannot be totally ruled out. 1
therefore feel that we must equip ourselves
so that ip case when we are attacked, we
have the power to meet them very well.
For this, we require the clothings. I
would submit that in the Army, in the
Air Force or in the Navy, everybody, right
from the soldier to the full General,
requires woollen clothing right from head
to toe. I know from experience what has
happened during the Chinesec aggression.
Therefore, it is necessary that we must
have proper types of raw material at our
disposal, and that we have the necessary
type of clothing immediately made
available 10 us whenever we need it.
For this, we require imported wool. I
am sorry to say that India still has not
been able to develop that type of
wool which we need for meeting our
requirements of defence as well as civilian
requirements. Perhaps, | may inform
the House that the USSR has been able
to develop a sheep which is called the
Russian Merino; it took them about 10
years to develop it. They have developed
it just as the Australian Government has
been able to do. 1 do not understand
why the Government of India has not
been able to develop that sheep up till
now. I therefore request the Government
that it is a very important thing which
should be attended to. The Indian
woollen industry needs about Rs. 32
crores worth of imported wool, and that
type of Merino should be developed in
our country, which should be called as
Indian Merino.

Before I close, I would just say one
more sentence and that is about controls.

Enough has been said by my friend this
side and that side. Somebody has said that
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controls are very
economy.

necessary for the

There should be no control whatsoever,
I believe in prosperity through open
competition. No country has ever
flourished through controls, whether it is
Russia, China or any East European
country. But Japan and Germany, though
they were defeated nations, progressed
very rapidly because there was no control.
Therefore, control of every type, whether on
production, distribution in industry or agri-
culture or in anything, should be abolished.
If at all control has to be kept, only birth
control should be there, for which the
Government should do their utmost
and spend the maximum money, because
this addition of 1 crorc people every
year-—we are adding a Ceylon every
year—must be stopped.

ot agea fefwama (MR ¢
mnafy T, g% & A GRET F
I § FH HTAAF AT HTIH FgAT E |
Ft & fam wegafa ot & oo § @
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gFar &, 10 9§ & 40 =X GaT FUM |
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